I |, STa—(TA) 04/0007/2003—23

cahT

REGISTERED No. DL—(N) 04/0007/2003—23

Che Gazette of Fudia

Y.5.-3. 0. -9T1.-16122023-250698
CG-DL-W-16122023-250698

Or<arfesh/ WEEKLY

giish X 9 Yeh 121
PUBLISHED BY AUTHORITY

. 50]

T2 feea, wfaR, feumsr 16—fegwr 22, 2023 (STURHT 25, 1945)

No. 50] NEW DELHI, SATURDAY, DECEMBER 16—DECEMBER 22, 2023 (AGRAHAYANA 25, 1945)

39 9 ¥ = g3 g & ardt ® foed 6 Iw oo Weher & 9§ @ o1 9 |

(Separate paging is given to this Part in order that it may be filed as a separate compilation)

I A%
[PART IV]
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[Advertisements and Notices issued by Private Individuals and Private Bodies]

NOTICE

NO LEGAL RESPONSIBILITY IS ACCEPTED FOR
THE PUBLICATION OF ADVERTISEMENTS/PUBLIC NOTICES
IN THIS PART OF THE GAZETTE OF INDIA. PERSONS
NOTIFYING THE ADVERTISEMENTS/PUBLIC NOTICES
WILL REMAIN SOLELY, RESPONSIBLE FOR THE LEGAL
CONSEQUENCES AND ALSO FOR ANY OTHER
MISREPRESENTATION ETC.

BY ORDER

Controller of Publication

CHANGE OF NAME

I hitherto known as GAURI PANDEY D/o SUBODHINI
DWIVEDI PANDEY and W/o ADITYA SHUKLA, residing at
M.M. D1520J/276, Sector-D1, L.D.A. Colony, Kanpur Road
Lucknow, Uttar Pradesh-226012, presentyly residing at Quarter
No. 802, Type-IV, MS Flats, DIZ Area, Sector-4, Raja Bazar
Square, New Delhi-110001, have changed my name and shall
hereafter be known as GAURI ADITYA SHUKLA.

It is certified that I have complied with other legal
requirements in this connection.

GAURI PANDEY
[Signature (in existing old name)]

1—380 GI/2023 4521)

I hitherto known as ROSHNI DHUWARE daughter of
HUKAM CHAND DHUWARE and wife of Shri SHAILESH
KUMAR CHAURAGADE, residing at A-840/6, Gali No.-6,
Buddha Marg, Mandawali, Fazalpur, Delhi-110092, have
changed my name and shall hereafter be known as ROSHNI
CHAURAGADE.

It is certified that I have complied with other legal
requirements in this connection.

ROSHNI DHUWARE
[Signature (in existing old name)]

I hitherto known as TUSHYA daughter of DEVENDRA
KUMAR SACHAN, residing at 23/164 Lodhi Colony,
New Delhi-3, have changed my name and shall hereafter be
known as TUSHYA SACHAN.

It is certified that I have complied with other legal
requirements in this connection.

TUSHYA
[Signature (in existing old name)]
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I hitherto known as RANI wife of GURMEJ] SINGH,
residing at Tarfaan Chogawan Sadhpur, Amritsar-143116,
Punjab, have changed my name and shall hereafter be known
as RANJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RANI
[Signature (in existing old name)]

I hitherto known as CHANPREET SINGH alias
CHANPREET SINGH SAHOTA S/o HARVINDER SINGH,
R/o Patti Hoshiarpur, Punjab-146104, have changed my name
and shall hereafter be known as CHANPREET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

CHANPREET SINGH
alias CHANPREET SINGH SAHOTA
[Signature (in existing old name)]

I, PRAN VIJAY SINGH son of Sri SURYANATH SINGH,
employed as Addl. District Judge in the U.P. Judiciary, residing
at Plot No.56, New Colony Tilmapur Ashapur, Tilmapur,
Varanasi, have changed the name of my minor daughter
SAANVI RAGHUVANSHI, aged 14 years and she shall
hereafter be known as SHREE MALLIKA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PRAN VIJAY SINGH
[Signature of Guardian]

I hitherto known as YADRAM BAIRWA S/o SURAJ
KARAN BAIRWA, R/o-, 441, Ganw Dhani Baghpura, Budha
Dewal Tonk, Budha Dewal, Rajasthan- 304503, have changed
my name and shall hereafter be known as SACHIN KUMAR
JAISWAL.

It is certified that I have complied with other legal
requirements in this connection.

YADRAM BAIRWA
[Signature (in existing old name)]

I hitherto known as PARAMIJIT KAUR LUDHAR
W/o PARAMIIT SINGH, residing at Kala Nangal, Gurdaspur,
Punjab-143505, have changed my name and shall hereafter
be known as PARAMIIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PARAMIIT KAUR LUDHAR
[Signature (in existing old name)]

I hitherto known as DHRUV GARG son of SUNIL GARG,
residing at 192, Star Apartment, Sector-09, Rohini, Delhi-
110085, have changed my name and shall hereafter be known
as DHRUVA KUMAR GARG

It is certified that I have complied with other legal
requirements in this connection.

DHRUV GARG

[Signature (in existing old name)]

I hitherto known as MITALI MULAY D/o SHRIKANT
MULAY W/o SIDDHARTH KHANDKAR, R/o 161, Greater
Brajeswari, Near Kothari College, Indore, Madhya Pradesh-
452001, have changed my name and shall hereafter be known
as MITALI KHANDKAR.

It is certified that I have complied with other legal
requirements in this connection.

MITALI MULAY
[Signature (in existing old name)]

I hitherto known as SHIVANSH S/o K S S RAKESH,
R/o House No- A/151, Rajendra Nagar Housing Colony,
K K Singh Colony, Chira Chas, Bokaro, Jharkhand-827013,
have changed my name and shall hereafter be known as
SHIVANSH RAKESH.

It is certified that I have complied with other legal
requirements in this connection.

SHIVANSH
[Signature (in existing old name)]

I, SNEHASISH SAHOO S/o NIRMAL KUMAR SAHOO,
R/o Flat No.-J/401, Skytech Matrott, Sector-76, Noida,
Gautam Buddha Nagar, Uttar Pradesh- 201301, have changed
the name of my minor daughter SWADHA, aged about
7 years and she shall hereafter be known as SWADHA
SAHOO.

It is certified that I have complied with other legal
requirements in this connection.

SNEHASISH SAHOO
[Signature of Guardian]

I hitherto known as PINKI alias GEETA KUMARI
D/o MAHENDRA SINGH W/o Late Shri MANVEER SINGH,
R/o Near Amrapali Mall, Bhanauta Dadri, District Gautam
Buddha Nagar, U.P.-203207, have changed my name and
shall hereafter be known as GEETA KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

PINKI alias GEETA KUMARI
[Signature (in existing old name)]

I hitherto known as SURBHI GAIND alias PRACHI
KRIPLANI D/o CHANDER MOHAN GAIND W/o VISHAL
KRIPLANI, residing at DP-216 Pitampura North West Delhi-
110034, have changed my name and shall hereafter be known
as PRACHI KRIPLANI.

It is certified that I have complied with other legal
requirements in this connection.

SURBHI GAIND alias PRACHI KRIPLANI
[Signature (in existing old name)]
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I, SANJITA SAHARAN W/o NAVEEN KUMAR,
R/o H. No.-83R, Model Town, Rohtak, Haryana-124001, have
changed the name of my minor daughter ANAISHA RUHIL
aged 4 years and she shall hereafter be known as ANAISHA
RUHIL SAHARAN.

It is certified that I have complied with other legal
requirements in this connection.

SANJITA SAHARAN
[Signature of Guardian]

I hitherto known as SUMIT SINGH alias SUMIT CHATRA
S/o Sh. JEET SINGH, R/o D-397, T C Camp, Raghubir Nagar,
Tagore Garden, West Delhi, Delhi-110027, have changed my
name and shall hereafter be known as SUMIT CHATRA.

It is certified that I have complied with other legal
requirements in this connection.

SUMIT SINGH alias SUMIT CHATRA
[Signature (in existing old name)]

I hitherto known as SHALINI TIWARI alias SHALINI
D/o VIJAY PRAKASH TIWARI, R/o Gali No.-14, Near Sai
Mandir Block-A, Hill View Colony, Sneh Vihar, Bhondsi
(168) Gurgaon, Haryana-122102, have changed my name and
shall hereafter be known as SHALINI TIWARI.

It is certified that I have complied with other legal
requirements in this connection.

SHALINI TIWARI alias SHALINI
[Signature (in existing old name)]

I hitherto known as CHIRAG S/o GHANSHAM,
R/o Jagjiwanpura, Fatehabad, Haryana-125050, have changed
my name and shall hereafter be known as CHIRAG
KUKREJA.

It is certified that I have complied with other legal
requirements in this connection.

CHIRAG
[Signature (in existing old name)]

I hitherto known as KULWANT SINGH S/o GURBAKSH
SINGH, residing at H.No. 850, Basti Mithu Back Side Wadda
Gurdwara, Jalandhar, Pin: 144002, Punjab, India, have
changed my name and shall hereafter be known as SINGH
KULWANT.

It is certified that I have complied with other legal
requirements in this connection.

KULWANT SINGH
[Signature (in existing old name)]

I hitherto known as KHUSHVINDER SINGH S/o ANAND
SINGH, R/o 22/9-B, Tilak Nagar, New Delhi-110018, have
changed my name and shall hereafter be known as
GAGANDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KHUSHVINDER SINGH
[Signature (in existing old name)]

I hitherto known as MADHUMOHAN CHARY
VISHNAWA S/o PAPAIAH VAISHNAVA, R/o. H. No. 8-71,
Gautham Nagar, Dilsukh Nagar, Saroor Nagar, Rangareddy,
Telangana-500060, have changed my name and shall hereafter
be known as MADHUMOHAN CHARY VAISHNAVA.

It is certified that I have complied with other legal
requirements in this connection.

MADHUMOHAN CHARY VISHNAWA
[Signature (in existing old name)]

I hitherto known as RITIK ROSHAN S/o ASHOK
KUMAR THAKUR, R/o H. No.-F286, Hari Nagar Extn, Jaitpur,
South Delhi, Delhi-110044, have changed my name and shall
hereafter be known as HRITHIK THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

RITIK ROSHAN
[Signature (in existing old name)]

I hitherto known as PANKAJ S/o Sh. SUNDER LAL,
R/o Plot No. 132/133, Pocket-12, Sector-24, Rohini,
Delhi-110085, have changed my name and shall hereafter be
known as PANKAJ KUMAR AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ
[Signature (in existing old name)]

I hitherto known as KAWAL BHOLLA S/o Sh. RAM
LAL BHOLLA, R/o H. No. 8, Gali No. 6, Indira Vikas Colony,
Dr. Mukherjee Nagar, North West Delhi, Delhi-110009, have
changed my name and shall hereafter be known as KAAWAL
RAM BHOLLA.

It is certified that I have complied with other legal
requirements in this connection.

KAWAL BHOLLA
[Signature (in existing old name)]

I hitherto known as SHANTI DEVI W/o RAJENDER
PRASAD, R/o H.No-58, Street No-30, Sakshi Bilders E-Block,
Burari, North Delhi-110084, have changed my name and
shall hereafter be known as SHANTA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SHANTI DEVI
[Signature (in existing old name)]
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I, NAEEM FAISAL KHAN S/o NABI SHER KHAN,
R/o R-163/B, 2nd Floor, Gali No-6, Sir Syed Road, Joga Bai
Ext, Jamia Nagar, South Delhi, Delhi-110025, have changed
the name of my minor daughter KHADIJA, aged 10 years
and she shall hereafter be known as KHADIJA NAEEM
KHAN.

It is certified that I have complied with other legal
requirements in this connection.

NAEEM FAISAL KHAN
[Signature of Guardian]

I hitherto known as LAL SAGAR S/o HARI LAL,
R/o H 178, Third Floor, Mohan Garden, Near Rama Park,
Uttam Nagar, Sewak Park, West Delhi, Delhi-110059, have
changed my name and shall hereafter be known as SAGAR
LAL PAUDEL.

It is certified that I have complied with other legal
requirements in this connection.

LAL SAGAR
[Signature (in existing old name)]

I hitherto known as USHA W/o GANGA RAM,
R/0 H.No.-178, PVT-2645, Kh. No.-265, GF Near Ambedkar
Sadan, Shahabad Daulatpur, North West Delhi-110042, have
changed my name and shall hereafter be known as USHA
JAISWAL.

It is certified that I have complied with other legal
requirements in this connection.

USHA
[Signature (in existing old name)]

I hitherto known as ABADH BIHAREE S/o0 RAKESH
KUMAR, employed as Delhi Police Rank Constable Unit
South East District PS-Cyber Police Station/SED Badarpur,
R/o Village-Jalpokhara, Post-Dharwar, Tehsil, Jaswant Nagar,
District-Etawah, Uttar Pradesh-206245, have changed my
name and shall hereafter be known as ABADH YADAV.

It is certified that I have complied with other legal
requirements in this connection.

ABADH BIHAREE
[Signature (in existing old name)]

I hitherto known as HARSH KUMAR S/o ASHOK RAM,
R/o Jay Prakash Nagar Karbala Road Giridih Jharkhand-
815301, have changed my name and shall hereafter be known
as HARSH KUMAR CHANDRAWANSHI.

It is certified that I have complied with other legal
requirements in this connection.

HARSH KUMAR
[Signature (in existing old name)]

I hitherto known as CHOTELAL TUDU S/o CHETAN
TUDU, R/o Gram Babukura Nawadih, Jhajha, Jamui,

Bihar-811308, have changed my name and shall hereafter be
known as AADISH TUDU.

It is certified that I have complied with other legal
requirements in this connection.

CHOTELAL TUDU

[Signature (in existing old name)]

I hitherto known as DALJEET KAUR W/o GURCHARAN
SINGH, residing at B-71, Upper Ground Floor, Kh No.-08/22,
Near Matiyala Chowki, Kiran Garden, Uttam Nagar, West
Delhi, Delhi-110059, have changed my name and shall
hereafter be known as DALJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

DALJEET KAUR
[Signature (in existing old name)]

I hitherto known as NEERAJ S/o DWARKA PRASAD,
R/o 131, Harijan Basti Sultanpuri, Nithari Sultanpuri C Block,
North West Delhi, Delhi-110086, have changed my name
and shall hereafter be known as NEERAJ PRASAD
KUSHWAHA.

It is certified that I have complied with other legal
requirements in this connection.

NEERAJ

[Signature (in existing old name)]

I hitherto known as PRIYANSHU D/o RAKESH KUMAR,
R/o D-16/284, Sector-3, Ayodhya Chowk, Rohini, North West
Delhi-110085, have changed my name and shall hereafter be
known as PEARL DUDEJA. I have changed only my name
not my religion.

It is certified that I have complied with other legal
requirements in this connection.

PRIYANSHU
[Signature (in existing old name)]

I hitherto known as SALMAN S/o KHALIL AHMAD,
R/o F-2, 450, Sunder Nagri, North East, Delhi-110093, have
changed my name and shall hereafter be known as FAIZAN
SIDDIQUL

It is certified that I have complied with other legal
requirements in this connection.

SALMAN
[Signature (in existing old name)]

I hitherto known as SUNITA DEVT alias SUNITA RANI
D/o MOHAN LAL W/o SATISH KUMAR, residing at Village
Thakarwal, Hoshiarpur, Punjab-146103, have changed my
name and shall hereafter be known as SUNITA RANI.

It is certified that I have complied with other legal
requirements in this connection.

SUNITA DEVI alias SUNITA RANI
[Signature (in existing old name)]
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I hitherto known as MAMTA alias MAMTA SINGH
D/o SATISH KUMAR SINGH W/o DINESH SINGH,
R/o 345/1, Sec-5, Vasundhara, Ghaziabad, Uttar Pradesh-
201012, have changed my name and shall hereafter be known
as MAMTA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MAMTA alias MAMTA SINGH
[Signature (in existing old name)]

I hitherto known as MAHINDER SINGH alias
MAHENDER SINGH son of NANDAN SINGH, residing at
E 523 JJ Cly. Madipur, New Delhi-110063, have changed my
name and shall hereafter be known as MAHENDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MAHINDER SINGH alias MAHENDER SINGH
[Signature (in existing old name)]

I hitherto known as TWINKLE D/o SURENDER KUMAR,
R/o VPO, Rajokri Village, South West Delhi, Delhi -110038,
have changed my name and shall hereafter be known as
TWINKLE KASANIA.

It is certified that I have complied with other legal
requirements in this connection.

TWINKLE
[Signature (in existing old name)]

I hitherto known as RAJBIR SINGH alias RAJBIR
MATHUR S/o GIAN CHAND, R/o H. No.-1185, Near Old
Mandir, Village Karala, North West Delhi-110081, have
changed my name and shall hereafter be known as RAJBIR
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAJBIR SINGH alias RAJBIR MATHUR
[Signature (in existing old name)]

I hitherto known as SUNIL KUMAR S/o Shri MOHAN
SINGH, R/o C-2/188, Block-C-2, New Ashok Nagar, Akbari
Masjid, Vasundhra Enclave, East Delhi, DELHI-110096, have
changed my name and shall hereafter be known as SUNIL
CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL KUMAR
[Signature (in existing old name)]

I hitherto known as KANTA YADAYV alias NEETA YADAV
D/o C S YADAV W/o ASHOK YADAV, R/o Flat No. 17,
Mayur Bagh Apartment, A-6, VTC Paschim Vihar, PO. Paschim
Vihar, District West Delhi, State Delhi-110063, have changed
my name and shall hereafter be known NEETA YADAV.

It is certified that I have complied with other legal
requirements in this connection.

KANTA YADAV alias NEETA YADAV
[Signature (in existing old name)]

I hitherto known as BARKHA BUDHIRAJA D/o DEEPAK
BUDHIRAIJA, residing at F-15 TF, Block-F Bali Nagar Delhi-
110015, have changed my name and shall hereafter be known
as BARKHHA BUDHIRAJA.

It is certified that I have complied with other legal
requirements in this connection.

BARKHA BUDHIRAJA
[Signature (in existing old name)]

I hitherto known as BITTAN BHADORIYA D/o ARUN
SINGH BHADORIYA, R/o Khasra No. 347, Block-G, Near
Shani Mandir, Panjabi Colony, Narela, North West Delhi
Delhi-110040, have changed my name and shall hereafter be
known as SONAM.

It is certified that I have complied with other legal
requirements in this connection.

BITTAN BHADORIYA
[Signature (in existing old name)]

I hitherto known as DIVYA D/o ASHOK KUMAR,
R/o H.No.-175, Sector-1, Rewari Haryana-123401, have
changed my name and shall hereafter be known as DIVYA
BHUTANI.

It is certified that I have complied with other legal
requirements in this connection.

DIVYA
[Signature (in existing old name)]

I, SONAL W/o AMRIT, R/o H-4, Jhuggi No.-N-34B-121,
Guyjjrati Gali Jahangir Puri, Bhalswa, North West Delhi-110033,
have changed the name of my minor son DIVYANG, aged
12 years and he shall hereafter be known as DIVYANSH.

It is certified that I have complied with other legal
requirements in this connection.

SONAL
[Signature of Guardian]
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I hitherto known as CHIRAG BUDHIRAJA S/o DEEPAK
KUMAR, residing at F-15, 3rd-Floor Bali Nagar, Ramesh
Nagar Delhi-110015, have changed my name and shall
hereafter be known as CHIRAGG BUDHIRAIJA.

It is certified that I have complied with other legal
requirements in this connection.

CHIRAG BUDHIRAJA
[Signature (in existing old name)]

I hitherto known as RAHUL S/o HEM CHANDER,
R/o 314 Near Dada Bhaiya, Ghoga, Bawana, No.rth West
Delhi Delhi-110039, have changed my name and shall hereafter
be known as RAHUL BHARDWAI..

It is certified that I have complied with other legal
requirements in this connection.

RAHUL
[Signature (in existing old name)]

I hitherto known as MAMTA W/o SUDHIR KUMAR,
R/o 314, Ghoga Bawana, Bawana, North West Delhi Delhi-
110039, have changed my name and shall hereafter be known
as MAMTA BHARDWALI.

It is certified that I have complied with other legal
requirements in this connection.

MAMTA
[Signature (in existing old name)]

I hitherto known as MANAN DUTTA son of VIVEK
DUTTA, residing at House No. 39, Mohyal Colony, Gurgaon,
Haryana-122001, have changed my name and shall hereafter
be known as MAANANN DUTTA.

It is certified that I have complied with other legal
requirements in this connection.

MANAN DUTTA
[Signature (in existing old name)]

I hitherto known as SWAMI NATH alias RAKESH
S/o0 SANGAM LAL, residing at Bamdera, Gonda, Uttar
Pradesh-271125, have changed my name and shall hereafter
be known as SWAMI NATH.

It is certified that I have complied with other legal
requirements in this connection.

SWAMI NATH alias RAKESH
[Signature (in existing old name)]

I hitherto known as RIYA W/o TIKAM CHAND, residing
at D-12, Third Floor, J J Colony, Raghubir Nagar, Tagore
Garden, West Delhi, Delhi-110027, have changed my name
and shall hereafter be known as REKHA MAKHIJA.

It is certified that I have complied with other legal
requirements in this connection.

RIYA
[Signature (in existing old name)]

I hitherto known as REKHA RANI WADHWA
W/o ARJUN DEV WADHAWA, residing at R- 45, Ph-1,
Budh Vihar, Sultanpuri C Block, North West Delhi, Delhi-
110086, have changed my name and shall hereafter be known
as REKHA RANI.

It is certified that I have complied with other legal
requirements in this connection.

REKHA RANI WADHWA
[Signature (in existing old name)]

I hitherto known as RAM NIWAS DIXIT alias RAM
NIWAS S/o TIKA RAM, residing at 2 J 404 Gurjinder Vihar
AWHO Plot No 1, sector CHI 01, Greater Noida, Gautam
Budha Nagar, Uttar Pradesh-201310, have changed my name
and shall hereafter be known as RAM NIWAS DIXIT.

It is certified that I have complied with other legal
requirements in this connection.

RAM NIWAS DIXIT alias RAM NIWAS
[Signature (in existing old name)]

I hitherto known as MEMPAL S/o JAWAN SINGH,
R/o0 G-23, Gali No-23, Shahid Bhagat Singh Colony, Karawal
Nagar, North East Delhi-110094, have changed my name and
shall hereafter be known as SARTAJ SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MEMPAL
[Signature (in existing old name)]

I, KAILASH S/0 BALU RAM, residing at J or K-Block,
500/49, Lakhi Park Jhuggi Jahangir Puri North West Delhi
Delhi-110033, have changed the name of minor daughter
DHANVNTI, aged 13 years and she shall hereafter be known
as KHUSHIL

It is certified that I have complied with other legal
requirements in this connection.

KAILASH
[Signature of Guardian]
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I hitherto known as PREM PRAKASH SUWALKA
S/o0 HANUMAN PRASAD SUWALKA, residing at ward
No. 02, Uniara, Tonk, Rajasthan-304024, have changed my
name and shall hereafter be known as PREM PRAKASH
KALAL.

It is certified that I have complied with other legal
requirements in this connection.

PREM PRAKASH SUWALKA
[Signature (in existing old name)]

I hitherto known as SHAILA JAIN D/o RAKESH JAIN,
R/o X-3162, Gali No-4, Raghubar Pura No-2, Gandhi Nagar,
Delhi-110031, have changed my name and shall hereafter be
known as STELA JAIN.

It is certified that I have complied with other legal
requirements in this connection.

SHAILA JAIN
[Signature (in existing old name)]

I, UMESH KUMAR S/o ABHAY SINGH, R/o Qtr. No.-32,
Block-I Nanakpura Chanakya Puri South West Delhi,
Delhi-110021, have changed the name of my minor daughter
AMAIRA, aged 06 years and she shall hereafter be known
as JYOTSNA YADAV.

It is certified that I have complied with other legal
requirements in this connection.

UMESH KUMAR
[Signature of Guardian]

I hitherto known as RAJKUMAR YADAV son of
RAMIJATAN YADAV, residing at Village- Brindavan
(Chaukhana), Post-Hurmujpur, Tahsil-Jakhanian, Brindaban,
PO Hurmuzpur, Dist. Ghazipur, Uttar Pradesh-275204, have
changed my name and shall hereafter be known as
SHIVKUMAR YADAV.

It is certified that I have complied with other legal
requirements in this connection.

RAJKUMAR YADAV
[Signature (in existing old name)]

I hitherto known as SACHIN S/o0 RAMESH KUMAR,
residing at H. No.-629, Ram Kishan Colony, Ambala Cantt,
Haryana-133001, have changed my name and shall hereafter
be known as SACHIN SAINI.

It is certified that I have complied with other legal
requirements in this connection.

SACHIN
[Signature (in existing old name)]

I hitherto known as VIKARAM KUMAR S/o SAHI RAM,
R/o RU-217, Pitam Pura, Near Power House, Delhi-110034,
have changed my name and shall hereafter be known as
VIKARM SINGH.

It is certified that I have complied with other legal
requirements in this connection.

VIKARAM KUMAR
[Signature (in existing old name)]

I hitherto known as SANJAY KUMAR S/o SAHI RAM,
R/o0 RU-217, Pitam Pura, Near Power House, Delhi-110034,
have changed my name and shall hereafter be known as
SANJAY SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY KUMAR
[Signature (in existing old name)]

I hitherto known as THOMAS KUTTY alias
THOMASKUTTY KARIMPIL VARGHESE S/o VARGHESE,
residing at F-94, Tarangini Apartments, Street No.-2, Near
Bhagat Chandra Hospital, Mahavir Enclave, New Delhi-
110045, have changed my name and shall hereafter be known
as THOMAS KUTTY.

It is certified that I have complied with other legal
requirements in this connection.

THOMAS KUTTY
alias THOMASKUTTY KARIMPIL VARGHESE
[Signature (in existing old name)]

I hitherto known as HIMANSHU S/o JAI PRAKASH,
residing at 260/9 Gali No. 3 Chawla Colony sonepat, Haryana
(131001), have changed my name and shall hereafter be
known as HIMANSHU MUDGAL.

It is certified that I have complied with other legal
requirements in this connection.

HIMANSHU
[Signature (in existing old name)]

I hitherto known as BABITA D/o RAJESH KUMAR,
residing at House Number 2159, Gali Number-60C, Molar
Band Extension, Badarpur, Delhi-110044, have changed my
name and shall hereafter be known as ASHMITA SHAH.

It is certified that I have complied with other legal
requirements in this connection.

BABITA
[Signature (in existing old name)]
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I hitherto known as ROHIT RAJPUT alias ROHIT KUMAR
S/o GAJ RAM, residing at Block-6, 649, Lodhi Colony, Near-
Khanna Market, Delhi-110003, have changed my name and
shall hereafter be known as ROHIT RAJPUT.

It is certified that I have complied with other legal
requirements in this connection.

ROHIT RAJPUT alias ROHIT KUMAR
[Signature (in existing old name)]

I hitherto known as PAWAN GUPTA alias PAWAN
KUMAR GUPTA S/o0 BRA] NANDAN GUPTA, R/o 328,
S F S Flats, Mukherjee Nagar, Delhi, Mukherjee Nagar, NCT,
Delhi-110009, have changed my name and shall hereafter be
known as PAWAN KUMAR GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

PAWAN GUPTA alias PAWAN KUMAR GUPTA
[Signature (in existing old name)]

I hitherto known as ANANDAKRISHNAN son of
S. KRISHNA KUMAR, residing at Flat No. JC 40 F, DDA
LIG Flats, Hari Enclave, Mayapuri (G-8 Area) New Delhi-
110064, have changed my name and shall hereafter be known
as ANANDAKRISHNAN NAIR.

It is certified that I have complied with other legal
requirements in this connection.

ANANDAKRISHNAN
[Signature (in existing old name)]

I hitherto known as SHASHI BHUSHAN S/o JAGAT
NARAYAN SINHA, residing at House No. WZ- 599, Delhi
Cantt, Janak Setu, Nangal Raya, South West Delhi, Delhi
110046, have changed my name and shall hereafter be known
as SHASHITI BHUSHAN.

It is certified that I have complied with other legal
requirements in this connection.

SHASHI BHUSHAN
[Signature (in existing old name)]

I, RAKESH SINGH SAROHA S/o SH. RANDHIR SINGH,
R/o H.No. 1013, Sector-23, sonipat, Haryana-131001, have
changed the name of my minor son JATIN, aged 14 years
and he shall hereafter be known as JATIN SINGH SAROHA.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH SINGH SAROHA
[Signature of Guardian]

I, LALIT MOHAN S/o0 OM PRAKASH, residing at 183,
Pocket-2, Sector-23, Rohini Delhi-110085, have changed the
name of my minor daughter’s ESHITA SINGH, aged about
16 years and she shall hereafter be known as ESHITA
JOSEPH. I have changed only her name not her religion.

It is certified that I have complied with other legal
requirements in this connection.

LALIT MOHAN
[Signature of Guardian]

I hitherto known as LALIT MOHAN S/o0 OM PRAKASH,
R/o 183, Pocket-2, Sector-23, Rohini Delhi-110085, have
changed my name and shall hereafter be known as LALIT
MOHAN JOSEPH.

It is certified that I have complied with other legal
requirements in this connection.

LALIT MOHAN
[Signature (in existing old name)]

I hitherto known as NEELIMA SINGH W/o LALIT
MOHAN, R/o 183, Pocket-2, Sector-23, Rohini, Delhi-110085,
have changed my name and shall hereafter be known as
NEELIMA JOSEPH. I have changed only my name not my
religion.

It is certified that I have complied with other legal
requirements in this connection.

NEELIMA SINGH
[Signature (in existing old name)]

I hitherto known as AJAY KUMAR alias AJAY KUMAR
BANDLISH S/o0 RAJVANSH LAL, R/o 702/ Gangotri Anand
Ashray Phl-2, Greater Noida Surajpur, Gautam Buddha Nagar,
Uttar Pradesh-201306, have changed my name and shall
hereafter be known as AJAY KUMAR BANDLISH.

It is certified that I have complied with other legal
requirements in this connection.

AJAY KUMAR alias AJAY KUMAR BANDLISH
[Signature (in existing old name)]

I hitherto known as SHAILESH KUMAR
S/o VISHWAMBHER DAYAL SONI, residing at CGU-115
DLF Capital Greens, 15 Shivaji Marg, CTC Mall, Moti Nagar,
Ramesh Nagar, Delhi-110015, have changed my name and
shall hereafter be known as SHAILESH SONI.

It is certified that I have complied with other legal
requirements in this connection.

SHAILESH KUMAR
[Signature (in existing old name)]
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I hitherto known as HITESH KUMAR GUPTA alias
HITESH GUPTA S/o SURINDER KUMAR GUPTA, residing
at T-7/801, Unitech Escape, Sector-50, Gurgaon, Haryana-
122018, have changed my name and shall hereafter be known
as HITESH GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

HITESH KUMAR GUPTA alias HITESH GUPTA
[Signature (in existing old name)]

I hitherto known as CHANCHAL alias CHANCHAL VI1J
alias CHANCHAL PUNYANI D/o SH. NARESH VIJ
W/o Sh. VARUN PUNYANI, R/o WZ-741, 2nd Floor, Rishi
Nagar, Rani Bagh, North West Delhi Delhi-110034, have
changed my name and shall hereafter be known as
CHANCHAL PUNYANI.

It is certified that I have complied with other legal
requirements in this connection.

CHANCHAL alias CHANCHAL V1J
alias CHANCHAL PUNYANI
[Signature (in existing old name)]

I hitherto known as SATENDER SINGH alias SATENDER
SINGH CHAUHAN S/o SURENDER SINGH CHAUHAN,
R/o WZ-1390/16, Second Floor, Nangal Raya Extn., Pankha
Road, New Delhi-110046, have changed my name and shall
hereafter be known as SATENDER SINGH CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

SATENDER SINGH alias SATENDER SINGH CHAUHAN
[Signature (in existing old name)]

I, BHANWAR SINGH S/0 MUKH RAM, employed as
Hav/ClIk (SD) in the Directorate General of EME (EME Org),
Integrated Headquarters of MoD (Army), Delhi Cantt,
Permanent R/o Village Ismailpur, Post Narhar, Distt.
Jhunjhunu, Rajasthan-333035 and Present R/o Qtr. No. J2/7,
Ring Road Colony, Delhi Cantt-110010, have changed the
name of minor son CHITRANS SINGH, aged 14 years and
he shall hereafter be known as CHITRANSH SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BHANWAR SINGH
[Signature of Guardian]

I hitherto known as ABHISHEK S/o ASHOK KUMAR,
R/o 25, DDA Janta Flats, Safdarjung Enclave, South West
Delhi, Delhi-110029, have changed my name and shall
hereafter be known as ABHISHEK SINGH.

It is certified that I have complied with other legal
requirements in this connection.

ABHISHEK
[Signature (in existing old name)]

I hitherto known as DURGA RANI alias DEEPIKA BATRA
D/o TELU RAM W/o MAHINDER KUMAR BATRA,
R/o 2089, Rani Bagh Shakur Basti Saraswati Vihar, North
West Delhi-110034, have changed my name and shall
hereafter be known as DEEPIKA BATRA.

It is certified that I have complied with other legal
requirements in this connection.

DURGA RANI alias DEEPIKA BATRA
[Signature (in existing old name)]

I hitherto known as NIHAL S/o BIPIN KUMAR, residing
at H. No.-6, Gali No.-2, Kh. No.-617, Teacher Colony, Burari
Delhi-110084, have changed my name and shall hereafter be
known as NIHAL SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

NIHAL
[Signature (in existing old name)]

I hitherto known as HAMENT KUMAR MITTAL son of
Shri YOGESH KUMAR MITTAL, employed as
Superintendent of Customs (Preventive) in the Office of
Commissioner of Customs, New Customs House, Ballard
Estate, Mumbai, residing at H7/302, Valley Shilp, Sector-36,
Kharghar, Navi Mumbai, Maharashtra-410210, have changed
my name and shall hereafter be known as HEMANT KUMAR
MITTAL

It is certified that I have complied with other legal
requirements in this connection.

HAMENT KUMAR MITTAL
[Signature (in existing old name)]

I hitherto known as MADEEHA D/o MAHMOOD
AHMED, R/o E116/1, First Floor, Shaheen Bagh, Abul Fazal
Enclave-2, Jamia Nagar, New Delhi-110025, have changed
my name and shall hereafter be known as MADEEHA KHAN.

It is certified that I have complied with other legal
requirements in this connection.

MADEEHA
[Signature (in existing old name)]

I, MOHAMMAD NAZIR son of MOHAMMAD
MOHSIN AKHATER, residing at A-176, Second Floor,
New Friends Colony, Near Cambridge School, South Delhi-
110025 have changed the name of my minor son SHAIKH
MOHAMMAD, aged 11 years and he shall hereafter be
known as MOHAMMAD SHAIKH.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMAD NAZIR
[Signature of Gaurdian]
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I hitherto known as GURPREET KAUR alias GURMIT
KAUR W/o JAGDIP SINGH, residing at VPO Mazari Tehsil
Banga, district Shahid Bhagat Singh Nagar-144505, Punjab
India, have changed my name and shall hereafter be known
as GURPREET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

GURPREET KAUR alias GURMIT KAUR
[Signature (in existing old name)]

I hitherto known as SHALINI RAWAT D/o PRATAP
SINGH RAWAT, R/o RZH-137, Rajnagar-2, Lane-5 Near
Solanki Chowk, Palam Colony, New Delhi-110077, have
changed my name and shall hereafter be known as SAMAIRA
RAWAT.

It is certified that I have complied with other legal
requirements in this connection.

SHALINI RAWAT
[Signature (in existing old name)]

I hitherto known as KRANTI GANGWAR W/o VIKAS
GANGWAR, residing at 5/681, Nai Basti, Devli Village,
New Delhi-110080, have changed my name and shall hereafter
be known as NEELU GANGWAR.

It is certified that I have complied with other legal
requirements in this connection.

KRANTI GANGWAR
[Signature (in existing old name)]

I, JASBIR SINGH son of Shri MEHU RAM, residing at
House No0.95, Sudan Garden, Old Roshan Pura Extn.,
Najafgarh Delhi-110043, have changed the name of my minor
daughter LISA aged 16 years and she shall hereafter be
known as LISA DAHIYA.

It is certified that I have complied with other legal
requirements in this connection.

JASBIR SINGH
[Signature of Gaurdian]

I hitherto known as SHEELA DEVI W/o JAGBIR, residing
at RZ-170/10, Gali No-4, Durga Park Palam Colony, Dabri,
South West Delhi, Delhi-110045, have changed my name
and shall hereafter be known as SUSHILA SOLANKI.

It is certified that I have complied with other legal
requirements in this connection.

SHEELA DEVI
[Signature (in existing old name)]

I hitherto known as JYOTI W/o KAPIL INDERJEET
VOHRA, R/o V2/903, 9th Floor, Tower 21, Gulmohar Garden,
Raj Nagar Extension, Ghaziabad, U.P-201017, have changed
my name and shall hereafter be known as JYOTI VOHRA.

It is certified that I have complied with other legal
requirements in this connection.

JYOTI
[Signature (in existing old name)]

I hitherto known as NITIKA D/o VINOD AGGARWAL
W/o ANURAG AGGARWAL, R/o 283, Block-B, Sector-26,
Noida, Gautam Budh Nagar, Uttar Pradesh-201301, have
changed my name and shall hereafter be known as NITIKA
AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

NITIKA
[Signature (in existing old name)]

I hitherto known as MANEET KAUR BHINDER alias
MANEET KAUR wife of HARPREET SINGH BHINDER,
residing at B-401 4th Floor, Media Apartment, Pocket-18A,
Sec 7 Dwarka, Delhi-110075, have changed my name and
shall hereafter be known as MANIT KAUR BHINDER.

It is certified that I have complied with other legal
requirements in this connection.

MANEET KAUR BHINDER alias MANEET KAUR
[Signature (in existing old name)]

I hitherto known as SARVJEET KAUR KAREER alias
SARBJEET KAUR W/o JASMINDER SINGH, R/o A-716,
Shastri Nagar, Near Petrol Pump Mata Mandir, Shastri Nagar,
Ashok Vihar H.O, North West Delhi-110052, have changed
my name and shall hereafter be known as SARVJEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SARVJEET KAUR KAREER alias SARBJEET KAUR
[Signature (in existing old name)]

I hitherto known as SAVITHA V alias SAVITHA VIMLA
daughter of JOSEPH PALAYAN wife of LEO JACOB, residing
at 439-H, Pocket -2, Mayur Vihar Phase-1, Delhi, East Delhi,
Delhi-110091, have changed my name and shall hereafter be
known as SAVITHA VIMLA.

It is certified that I have complied with other legal
requirements in this connection.

SAVITHA 'V alias SAVITHA VIMLA
[Signature (in existing old name)]
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I hitherto known as SURESH KUMAR alias SURESH
KUMAR RUSTOGI S/o KESHER DEYV, R/o RZG-119, Palam,
Colony, Raj Nagar-II, South West Delhi, Delhi-110077, have
changed my name and shall hereafter be known as SURESH
KUMAR RUSTOGI.

It is certified that I have complied with other legal
requirements in this connection.

SURESH KUMAR alias SURESH KUMAR RUSTOGI
[Signature (in existing old name)]

I, DEEPAK CHAUHAN S/o0 AMAR SINGH CHAUHAN,
R/o H.No.-D-1-28-29, D1-Block Welcome, Shahadra, Delhi,
Bhajan Pura, North East Delhi-110053, have changed the
name of my minor son SHAURYA CHAUHAN, aged
07 years and he shall hereafter be known as OMESH
CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK CHAUHAN
[Signature of Gaurdian]

I hitherto known as POONAMA RAM S/o ROOPA RAM,
residing at Kumawaton Ki Dhani, Jalipa, Barmer, Rajasthan-
344001, have changed my name and shall hereafter be known
as JEEVAN MANAV.

It is certified that I have complied with other legal
requirements in this connection.

POONAMA RAM
[Signature (in existing old name)]

I hitherto known as TEJ PAL alias TEJPAL SANSARWAL
S/o0 KARNAIL SINGH, employed as Master Warrant Officer
in the Indian Air Force Presently, residing at head Quarters
Maintenance Command (Unit), Indian Air Force, Vayusena
Nagar, Nagpur, Maharashtra-440007 and Permanently, residing
at H. No.-82, New Luxmi Nagar, Post-Ambala City,
Distt-Ambala, Haryana-134003, have changed my name and
shall hereafter be known as TEJPAL SANSARWAL.

It is certified that I have complied with other legal
requirements in this connection.

TEJ PAL alias TEJPAL SANSARWAL
[Signature (in existing old name)]

I hitherto known as VISHAL alias VISHAL HIRKANE
S/o SUBHASH HIRKANE, R/o H. No. S-126/35, Kanak Durga
Colony, Sector-12, R.K. Puram, New Delhi-110022, have
changed my name and shall hereafter be known as VISHAL
HIRKANE.

It is certified that I have complied with other legal
requirements in this connection.

VISHAL alias VISHAL HIRKANE
[Signature (in existing old name)]

I hitherto known as THEMASKAR CHETAN BABUIJI
alias CHETAN BABUJI THEMASKAR S/o BABUIJI
THEMASKAR, employed as Assistant Section Officer in
the Department of Personnel and Trainning, Permanent
R/o Mata Fail Juni Vasti Badnera Amravati, Maharashtra-
444701, Present R/o Flat No. 108 Near CRS Complex, Tyagi
Mohala, Shivalaya Road, Chattarpur, Village New Delhi-
110074, have changed my name and shall hereafter be known
as CHETAN BABUJI THEMASKAR.

It is certified that I have complied with other legal
requirements in this connection.

THEMASKAR CHETAN BABUIJI
alias CHETAN BABUJI THEMASKAR
[Signature (in existing old name)]

I hitherto known as SINGH RUCHI DHANPAL alias
RUCHI SINGH D/o DHANPAL SINGH, R/o H.No. 177,
Sidharth Nagar Ram Leela Ground, Hapur, Uttar Pradesh-
245101, have changed my name and shall hereafter be known
as RUCHI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SINGH RUCHI DHANPAL alias RUCHI SINGH
[Signature (in existing old name)]

I hitherto known as ANURAG son of Shri NATHU SINGH,
residing at House No. 122, Block-O-1st, Madangir Phase-1,
Dr. Ambedkar Nagar, South Delhi, Delhi-110062, have
changed my name and shall hereafter be known as ANURAG
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

ANURAG
[Signature (in existing old name)]

I hitherto known as AMRISH son of Shri SHAMSHER
SINGH, residing at 20, House No. 138/F1, Kapoor Wali Gali,
Munirka, South West Delhi, Delhi-110067, have changed my
name and shall hereafter be known as AMRISH MALIK.

It is certified that I have complied with other legal
requirements in this connection.

AMRISH
[Signature (in existing old name)]

I hitherto known as URMILA alias URMILA SINGH
D/o DARYAO SINGH W/o SATYA PRAKASH SINGH,
R/0 22D DDA Flat, Mansarover Park, Shahdara, North East
Delhi, Delhi-110032, have changed my name and shall
hereafter be known as URMILA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

URMILA alias URMILA SINGH
[Signature (in existing old name)]
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I hitherto known as DABBU SINGH alias RAJDEV SINGH
S/o KASHINATH SINGH, R/o RZ-674/10, Gali No-27, Sadh
Nagar Palam Colony, South West Delhi-110045, have changed
my name and shall hereafter be known as RAJDEV SINGH.

It is certified that I have complied with other legal
requirements in this connection.

DABBU SINGH alias RAJDEV SINGH
[Signature (in existing old name)]

I hitherto known as VISHNU SHANKAR S/o RANJEET
KUMAR, residing at Punpun, Nur Mohidin Pur, Parsa, Patna,
Bihar-804453, have changed my name and shall hereafter be
known as PRIYAM KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

VISHNU SHANKAR
[Signature (in existing old name)]

I, PANKAJ SETHI S/o MOHAN LAL SETHI, R/o C-12,
First Floor, Sector-50, Noida, Gautam Buddha Nagar,
Uttar Pradesh-201301, have changed the name of my minor
daughter SAUMYAA SETHI, aged 15 years and she shall
hereafter be known as JISHA SETHI.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ SETHI
[Signature of Guardian]

I hitherto known as HARSHITA D/o SOM NATH DUA,
R/o F-96, Peepal Wala Road Mohan Garden, Uttam Nagar,
West Delhi, Delhi-110059, have changed my name and shall
hereafter be known as HARSHITA DUA.

It is certified that I have complied with other legal
requirements in this connection.

HARSHITA
[Signature (in existing old name)]

I hitherto known as KARAN S/o DHARAM PAL,
R/o H.No. 65, G/F, Block-K-4, Mohan Garden, Uttam Nagar,
West Delhi, Delhi-110059, have changed my name and shall
hereafter be known as KARAN PAL.

It is certified that I have complied with other legal
requirements in this connection.

KARAN
[Signature (in existing old name)]

I hitherto known as SUMAN DEVI W/o MUKESH,
R/o Rzb-9, Laxmi Garden, Main Uttam Nagar Road
West, Najafgarh, South West Delhi, Delhi-110043, have
changed my name and shall hereafter be known as SUMAN.

It is certified that I have complied with other legal
requirements in this connection.

SUMAN DEVI
[Signature (in existing old name)]

I, HARIOM S/o0 GORDHAN, permanent R/o House
No. 68, Kheton Me Basi Dhaani, Bas Lalsingh, Churu,
Rajasthan-331305, and currently residing at House No. 347,
2nd Floor, Sector-12A, Gurugram, Haryana-122001, have
changed the name of my minor daughter MANUSRI, aged
about 01 year and she shall be hereafter known as
MANUSHREE KAGRA.

It is certified that I have complied with other legal
requirements in this connection.

HARIOM
[Signature of Guardian]

I hitherto known as CHITRA D/o BRIJ LAL, residing at
M-537, Ground Floor Guru Harkishan Nagar Paschim Vihar,
Guru Dwara, Paschim Vihar, West Delhi, Delhi-110087, have
changed my name and shall hereafter be known as PINKI.

It is certified that I have complied with other legal
requirements in this connection.

CHITRA
[Signature (in existing old name)]

I, VIPIN ARORA S/o M.L. ARORA, residing at 79, A G
C R Enclave, Opp. karkardooma Court, Shakarpur,
East Delhi-110092, have changed the name of my minor
daughter PAVIT ARORA, aged 16 years and she shall
hereafter be known as PAVITT ARORA.

It is certified that I have complied with other legal
requirements in this connection.

VIPIN ARORA
[Signature of Guardian]

I hitherto known as GARIMA LAKRA daughter of
BALWAN SINGH LAKRA, residing at Plot No-640, Village
and Post Office-Mundka, Oppt- Metro Pillar No-506, Mundka
X-ing, Mundka, Nangloi, West Delhi, Delhi 110041, have
changed my name and shall hereafter be known as GARIMA.

It is certified that I have complied with other legal
requirements in this connection.

GARIMA LAKRA
[Signature (in existing old name)]
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I hitherto known as VIVEK LATA DIXIT alias VIVEK
LATA D/o RAM KUMAR SHARMA W/o AJAY KUMAR
DIXIT, R/o D-59, Street No-4, West Jyoti Nagar, Shahdara,
Delhi-110094, have changed my name and shall hereafter be
known as VIVEK LATA DIXIT.

It is certified that I have complied with other legal
requirements in this connection.

VIVEK LATA DIXIT alias VIVEK LATA
[Signature (in existing old name)]

I hitherto known as TARANJIT SINGH SANDHU
S/o GURDEYV SINGH, R/o House Number 749, Ward No. 16,
Street No. 01, Old Dushara Ground, Mohalla Vidya Rattan
Sood, Moga Tehsil & District Moga, Punjab-142001, have
changed my name and shall hereafter be known as
TARANIJEET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

TARANJIT SINGH SANDHU
[Signature (in existing old name)]

I, ITENDER BAGGA son of GOPAL BAGGA, residing at
H. No. B-477, Dakshin Puri, Dr. Ambedkar Nagar,
Delhi-110062, have changed the name of my minor son
PRIYANSH BAGGA, aged 02 years and he shall hereafter be
known as PARIKSHIT BAGGA.

It is certified that I have complied with other legal
requirements in this connection.

JITENDER BAGGA
[Signature of Guardian]

I hitherto known as AAKRITI GUPTA W/o ARPAN JAIN,
R/o 24/11, Shakti Nagar, North Delhi, Delhi-110007, have
changed my name and shall hereafter be known as AAKRITI
JAIN.

It is certified that I have complied with other legal
requirements in this connection.

AAKRITI GUPTA
[Signature (in existing old name)]

I hitherto known as SAWITRI alias SHAKUNTLA DEVI
wife of MANGE RAM, residing at 137 B, Village Ghuman
hera, South West Delhi, Delhi 110073, have changed my
name and shall hereafter be known as SHAKUNTLA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SAWITRI alias SHAKUNTLA DEVI
[Signature (in existing old name)]

I hitherto known as GAURAV S/o Sh. BALDEV RAJ,
residing at H. No.-495, Gali No.-6/1, Shaheed Babu Labh
Singh Nagar, Jalandhar, Punjab-144001, have changed my
name and shall hereafter be known as GAURAV KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

GAURAV
[Signature (in existing old name)]

I hitherto known as YAJUR SAHNI son of SANJEEV
SAHNI, R/o B-328, 2nd Floor, New Friends Colony, South
Delhi-110025, have changed my name and shall hereafter be
known as YAJJUR SAHNI.

It is certified that I have complied with other legal
requirements in this connection.

YAJUR SAHNI
[Signature (in existing old name)]

I hitherto known as C. R. PRAMEELA W/o C. K.
RAJASEKAR, residing at 352-C, D. D. A. Flats, Gazipur
Dairy Farm, East Delhi, Delhl-110096, have changed my
name and shall hereafter be known as COLA RAJASEKAR
PRAMEELA.

It is certified that I have complied with other legal
requirements in this connection.

C.R. PRAMEELA
[Signature (in existing old name)]

I hitherto known as HIMANSHU S/o DEV CHANDRA
JHA, R/o H.No-B-61, Amar Jyoti Colony, Sector-17, Rohini
North West Delhi-110089, have changed my name and shall
hereafter be known as HIMANSHU JHA.

It is certified that I have complied with other legal
requirements in this connection.

HIMANSHU
[Signature (in existing old name)]

I hitherto known as RAVI alias RAVI CHAUHAN
S/o0 DASHRATH, residing at 500/A2, Khasra No. 80/24,
School Block, Jain Nagar, New Delhi-110081, have changed
my name and shall hereafter be known as RAVI CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

RAVI alias RAVI CHAUHAN
[Signature (in existing old name)]
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I hitherto known as MONTU CHAUHAN alias RISHI
RAJ SINGH S/o HARDEEP RAJ SINGH, residing at H L 20,
Third Floor, Anand Vihar, Hari Nagar, New Delhi - 110064,
have changed my name and shall hereafter be known as
RISHI RAJ SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MONTU CHAUHAN alias RISHI RAJ SINGH
[Signature (in existing old name)]

I, SONI W/o ROHIT SHARMA, R/o 224, Pocket-5, Rohini
Sector-2, Avantika, Sector-7, Narela, North West Delhi, Delhi-
110085, have changed the name of my minor son SAKSHAM,
aged 14 years and he shall hereafter be known as SAKSHAM
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SONI
[Signature of Guardian]

I hitherto known as DALRAJ SINGH S/o SWARAN
SINGH, R/o Village-Nangal Choran, PO-Kalewal Bhagtan,
Tehsil-Garhshankar, District-Hoshiarpur, Punjab-141602, have
changed my name and shall hereafter be known as DILRAJ
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

DALRAJ SINGH
[Signature (in existing old name)]

I hitherto known as MOHIT S/o0 KARNAIL SINGH,
residing at VPO Apra, Tehsil Phillaur, Jalandhar Pin: 144416,
Punjab India, have changed my name and shall hereafter be
known as MOHIT SANGHE.

It is certified that I have complied with other legal
requirements in this connection.

MOHIT
[Signature (in existing old name)]

I hitherto known as CHANDER PARKASH BANSAL
S/o0 ASHA RAM GUPTA, residing at H.No0.3/250, Anaaj
Mandi, Shahdara, Delhi-110032, have changed my name and
shall hereafter be known as CHANDER PARKASH GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

CHANDER PARKASH BANSAL
[Signature (in existing old name)]

I hitherto known as JAI KISHAN S/o VISHAN DASS,
R/o 28th Old Geeta Colony, East Delhi, Delhi-110031, have
changed my name and shall hereafter be known as JAI
KISHAN ATREJA.

It is certified that I have complied with other legal
requirements in this connection.

JAI KISHAN
[Signature (in existing old name)]

I hitherto known as SONAM ISRANI alias PRISSHA
WADHWA wife of VARUN WADHWA, residing at F-4
Ashok Vihar, Phase 1, New Delhi 110052, have changed my
name and shall hereafter be known as SONAM ISRANI.

It is certified that I have complied with other legal
requirements in this connection.

SONAM ISRANTI alias PRISSHA WADHWA
[Signature (in existing old name)]

I hitherto known as LAXMEE KAUR NAGEE
D/o MALWINDER SINGH NAGEE W/o KUSH JAGGA,
residing at BFH - 71, Near Som Bazar, Shalimar Bagh, North
West Delhi -110088, have changed my name and shall hereafter
be known as MANNAT JAGGA.

It is certified that I have complied with other legal
requirements in this connection.

LAXMEE KAUR NAGEE
[Signature (in existing old name)]

I, RAJIV KUMAR S/0 BALWAN SINGH, residing at
Flat No.-180-181, 3rd Floor, Pocket-26, Sector-24 Rohini, Rohini
Sector-7, North West Delhi, Delhi-110085, have changed the
name of my minor son LAKSHAY, aged 10 years and he
shall hereafter be known as YAKSHIT DABAS.

It is certified that I have complied with other legal
requirements in this connection.

RAJIV KUMAR
[Signature of Guardian]

I hitherto known as MANNU S/o DHARMENDRA
DUBEY, R/o D-1378 Jahangir Puri North West Delhi-110033,
have changed my name and shall hereafter be known as
ADITYA DUBEY.

It is certified that I have complied with other legal
requirements in this connection.

MANNU
[Signature (in existing old name)]
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I hitherto known as VIKAS KUMAR son of RISHIPAL,
residing at 198/1, Gali No.2, Shri Ram Nagar, Shahdara, North
East Delhi-110032, have changed my name and shall hereafter
be known as VIKASH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

VIKAS KUMAR
[Signature (in existing old name)]

I hitherto known as AKASH U.K S/o0 KUMAR, residing
at H-1st, 355, Madangir, Dr. Ambedkar Nagar, Delhi-110062,
have changed my name and shall hereafter be known as
AKASH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

AKASH U.K
[Signature (in existing old name)]

I hitherto known as ASHOK KUMAR DUBEY S/o GAIND
LAL DUBEY, R/o B-38, Ashok Vihar Phase-2, Gurgaon,
Haryana-122001, have changed my name and shall hereafter
be known as SHIV PRASAD DUBEY.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR DUBEY
[Signature (in existing old name)]

I hitherto known as R. K. NILEEMA D/o RAJKUMAR
NIRANJAN SINGH, R/o Kongba Makha Nandeibam Leikai,
Imphal East Manipur, have changed my name and shall
hereafter be known as RAJKUMARI NILEEMA.

It is certified that I have complied with other legal
requirements in this connection.

R. K. NILEEMA
[Signature (in existing old name)]

I hitherto known as RAJ SINGH S/o RAJENDRA SINGH,
residing at B-107, Gali No.-3, White Temple, Shakti Garden,
Gokal Pur, North East Delhi, Delhi-110094, have changed my
name and shall hereafter be known as NAVRATNA.

It is certified that I have complied with other legal
requirements in this connection.

RAJ SINGH
[Signature (in existing old name)]

I hitherto known as TEMENDRA SINGH KANAWAT
S/o DILIP SINGH, residing at 177, sadar bazar Muhala,
Muhala, shahpura, Bhilwara, Rajasthan- 311404, have
changed my name and shall hereafter be known as MANAS
PRATAP SINGH KANAWAT.

It is certified that I have complied with other legal
requirements in this connection.

TEMENDRA SINGH KANAWAT
[Signature (in existing old name)]

I hitherto known as PUNITA W/o ANISH KUMAR,
R/o C-19/3, Gali No. 5, Mohan Baba Nagar, Tajpur Extn.,
Badarpur, South Delhi-110044, have changed my name and
shall hereafter be known as PUNITA SAXENA.

It is certified that I have complied with other legal
requirements in this connection.

PUNITA
[Signature (in existing old name)]

I hitherto known as RASHMI NIGAM alias RASHMI
SAXENA D/o PURSHOTAM DASS NIGAM W/o NARESH
SAXENA, R/o Flat No-1787, Betina Tower, Mahagun
Moderne, Sector-78, Noida, Gautam Buddha Nagar, Uttar
Pradesh-201301, have changed my name and shall hereafter
be known as RASHMI SAXENA.

It is certified that I have complied with other legal
requirements in this connection.

RASHMI NIGAM alias RASHMI SAXENA
[Signature (in existing old name)]

I hitherto known as SHAI BEN ARI S/o ASIT KUMAR
BANERIJEE, R/o 12 C1, Ridge Tower-Hiland Park, 1925, Chak
Garia, E.M Bypass, Panchasayar, Kolkata, West Bengal-
700094, have changed my name and shall hereafter be known
as ARASH REZA ESFANDIARI. I am changing only my
name not religion.

It is certified that I have complied with other legal
requirements in this connection.

SHAI BEN ARI
[Signature (in existing old name)]

I hitherto known as HARISH S/o. MOHMAD SALIM
KHAN, resident of H. No. 131, Lane No. 3, New Ajji Colony,
Ballabgarh, Faridabad, Haryana-121004, have changed my
name and shall hereafter be known as HARISH SAIFI.

It is certified that I have complied with other legal
requirements in this connection.

HARISH
[Signature (in existing old name)]
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I hitherto known as JASWINDER SINGH son of
Sh. RAGHUVIR SINGH, residing at V. Barota Puro Nangal,
PO Mansoorpur, Tehsil Mukerian, Distt. Hoshiarpur, Punjab,
have changed my name and shall hereafter be known as
SINGH JASWINDER.

It is certified that I have complied with other legal
requirements in this connection.

JASWINDER SINGH
[Signature (in existing old name)]

1 hitherto known as MAN SINGH CHAUHAN
S/o0 ANAND PAL SINGH, residing at Vill. Tilsara, Post-
Patara, Teh.- Ghatampur, Distt.- Kanpur (Nagar), have changed
my name and shall hereafter be known as MANU SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MAN SINGH CHAUHAN
[Signature (in existing old name)]

I hitherto known as BABLI alias GUNJAN
D/o Sh. RATTAN LAL W/o RAJESH KUMAR, residing at
H.No.-4112, Ward No. 18, Near Durga Mata Mandir Galj,
Shiva Ji Nagar, Central Post Office, Ludhiana, Punjab-141008,
have change my name BABLI and shall hereafter be known
as GUNJAN.

It is certified that I have complied with other legal
requirements in this connection.

BABLI alias GUNJAN
[Signature (in existing old name)]

I hitherto known as JYOTI MATANI D/o REVA CHAND,
R/o 57, Anguri Bagh, Near Lal Quila, GP.O, North Delhi,
Delhi-110006, have changed my name and shall hereafter be
known as RADHA.

It is certified that I have complied with other legal
requirements in this connection.

JYOTI MATANI
[Signature (in existing old name)]

I hitherto known as EKTA JHA alias EKTA CHAUHAN
D/o SANJAY KUMAR JHA W/o SHUBHAM CHAUHAN,
R/o Village-Malakpur, PO-Surajpur, Greater Noida, Gautam
Buddha Nagar, Uttar Pradesh-201306, have changed my name
and shall hereafter be known as EKTA CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

EKTA JHA alias EKTA CHAUHAN
[Signature (in existing old name)]

I hitherto known as SUKHMINDER SINGH S/o AMARIJIT
SINGH, residing at VPO- Padda, Padhe, Gurdaspur, Punjab-
143514, have changed my name and shall hereafter be known
as SUKHWINDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SUKHMINDER SINGH
[Signature (in existing old name)]

I hitherto known as AARTI D/o PADAM SINGH, residing
at 185 1st Floor, Khichripur Village, Kalyanpuri, Delhi-110091,
have changed my name and shall hereafter be known as
RESHMA. I have only changed my name, not my religion.

It is certified that I have complied with other legal
requirements in this connection.

AARTI
[Signature (in existing old name)]

I hitherto known as NAMRATA KUMARI SINHA
D/o MAHENDRA PRASAD SINHA W/o RAVI KUMAR
SINHA, residing at Qr. No. 2, Type-4, Bhavishya Nidhi
Enclave, H Block, Shaheed Bhagat Singh Nagar, Near City
Centre, Basant Avenue, Ludhiana, Punjab-141013, have
changed my name and shall hereafter be known as
NAMRATA SINHA.

It is certified that I have complied with other legal
requirements in this connection.

NAMRATA KUMARI SINHA
[Signature (in existing old name)]

I hitherto known as AMITA AWASTHI W/o NEERAJ
ANAND, residing at 116, Delhi Gate, Civil Lines, Agra,
Uttar Pradesh-282002, have changed my name and shall
hereafter be known as AMITA ANAND.

It is certified that I have complied with other legal
requirements in this connection.

AMITA AWASTHI
[Signature (in existing old name)]

I, MD PARWEZ ALAM son of Shri EKRAMUDDIN,
residing at E-635 First Floor, Flat No. A-4 Block-E, Near
Umar Masjid, Jaitpur Extn. Part-2, Badarpur, South Delhi,
Delhi-110044, have changed the name of my minor daughter
SARAH, aged 16 years and she shall hereafter be known as
SARAH PARWEZ.

It is certified that I have complied with other legal
requirements in this connection.

MD PARWEZ ALAM
[Signature of Guardian]
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I hitherto known as GIREESH BHATT alias GIREESH
CHANDRA alias GIREESH CHANDRA BHATT S/o BHIMA
NAND BHATT, R/o 24C, Pocket D1, DDA Flats, Kondli,
Mayur Vihar Phase-3, Delhi- 110096, have changed my name
and shall hereafter be known as GIREESH BHATT.

It is certified that I have complied with other legal
requirements in this connection.

GIREESH BHATT alias GIREESH CHANDRA
alias GIREESH CHANDRA BHATT
[Signature (in existing old name)]

I, ANISH BANSAL S/o SATISH KUMAR BANSAL,
R/o B-13, First Floor, Bhagwan Dass Nagar, East Punjabi
Bagh, Delhi-110026, have changed the name of my minor
daughter RIYANSHIKA BANSAL, aged 2 years and she
shall hereafter be known as KRISSHIA BANSAL.

It is certified that I have complied with other legal
requirements in this connection.

ANISH BANSAL
[Signature of Guardian]

I hitherto known as SWEETI VISHWAKARMA daughter
of Shri RAKESH BABU VISHWAKARMA, residing at
RZ-86, Panchsheel Colony, D.K. Mohan Garden, Uttam Nagar,
West Delhi, Delhi-110059, have changed my name and shall
hereafter be known as SONAKSHI VISHWAKARMA.

It is certified that I have complied with other legal
requirements in this connection.

SWEETI VISHWAKARMA
[Signature (in existing old name)]

I hitherto known as AYAM KATYAYAN S/o ANAND
MISHRA, residing at 163, Amaniganj, Banauga Lucknow,
Uttar Pradesh-226203, have changed my name and shall
hereafter be known as AYAM MISHRA.

It is certified that I have complied with other legal
requirements in this connection.

AYAM KATYAYAN
[Signature (in existing old name)]

I hitherto known as PANNA LAL S/o MANOHAR LAL,
R/o Binjon, Hoshiarpur, Punjab-144520, have changed my
name and shall hereafter be known as LAL PANNA.

It is certified that I have complied with other legal
requirements in this connection.

PANNA LAL
[Signature (in existing old name)]

I hitherto known as LAKHWINDER KUMAR
S/o NARESH KUMAR, R/o VPO Lehel, Phillaur, Jalandhar,
Punjab-144502, have changed my name and shall hereafter
be known as KUMAR LAKHWINDER.

It is certified that I have complied with other legal
requirements in this connection.

LAKHWINDER KUMAR
[Signature (in existing old name)]

I hitherto known as DAVINDER SINGH S/o DEVI DASS,
R/o Lesariwala, Jalandhar, Punjab-144102, have changed my
name and shall hereafter be known as SINGH DAVINDER.

It is certified that I have complied with other legal
requirements in this connection.

DAVINDER SINGH
[Signature (in existing old name)]

I hitherto known as ATIN KUMAR S/o ANIL KUMAR,
R/o 2-1/833, Devlok Colony, Hapur, Uttar Pradesh-245101,
have changed my name and shall hereafter be known as
ATIN KUMAR GOEL.

It is certified that I have complied with other legal
requirements in this connection.

ATIN KUMAR
[Signature (in existing old name)]

I hitherto known as SAKUNTLA alias MEERA
CHAUDHARY W/o RAVI SHANKAR CHAUDHARY,
R/o 25/3, Shiv Enclave, Amarnagar, Faridabad, Haryana-
121003, have changed my name and shall hereafter be known
as MEERA CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

SAKUNTLA alias MEERA CHAUDHARY
[Signature (in existing old name)]

I hitherto known as GORA LAL S/o KRISHAN KUMAR
R/o near Vijay Kumar Advocate, Ward No.-13, Budhlada,
Mansa, Punjab-151502, have changed my name and shall
hereafter be known as GOURAV ARORA.

It is certified that I have complied with other legal
requirements in this connection.

GORA LAL
[Signature (in existing old name)]
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I hitherto known as VED KASHYAP alias VED KUMAR
alias VED KUMAR SINGH KASHYAP S/o Sh. KALYAN
SINGH, R/o H.No. A-6/84, Sector-17, Rohini, North West
Delhi, Delhi-110089, have changed my name and shall
hereafter be known as VED KUMAR SINGH KASHYAP.

It is certified that I have complied with other legal
requirements in this connection.

VED KASHYAP alias VED KUMAR
alias VED KUMAR SINGH KASHYAP
[Signature (in existing old name)]

I hitherto known as DARSHNA alias DARSHNA DEVI
D/o CHAND RAM, W/o RAVINDER, R/o RZ-69A, Q-Block,
New Roshan Pura, Najafgarh, South West Delhi, Delhi-
110043, have changed my name and shall hereafter be known
as DARSHNA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

DARSHNA alias DARSHNA DEVI
[Signature (in existing old name)]

I hitherto known as ANJALI D/o OM PARKASH
SHARMA, residing at C-21 Prem Nagar-3, Kirari Suleman
Nagar, Near DSM Public School, Sultanpuri C-Block, Delhi-
110086, have changed my name and shall hereafter be known
as ANJALI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

ANJALI
[Signature (in existing old name)]

I hitherto known as ARUN SAKYA S/o JAGDISH
PRASAD, residing at C-10563/04, Gali No. 4, Ground Floor,
Pratap Nagar, Gulabi Bagh, Delhi-110007, have changed my
name and shall hereafter be known as ARUN VERMA.

It is certified that I have complied with other legal
requirements in this connection.

ARUN SAKYA
[Signature (in existing old name)]

I hitherto known as POOJA alias BINNO D/o SANTOSH
PAL, W/o SATISH SINGH, residing at L-107/6, Gali No.- 42
and New Gali, L - Block, Sadatpur Extn., Karawal Nagar,
North East Delhi, Delhi-110094, have changed my name and
shall hereafter be known as BINNO.

It is certified that I have complied with other legal
requirements in this connection.

POOIJA alias BINNO
[Signature (in existing old name)]

I hitherto known as BHUMI SHARMA S/o BHUMI
SHARMA, Permanently residing at Gram-Janakpur, Post-
Sahoda, Dist-Munger, Thana-Sangrampur, Bihar-813221
Presently residing at A-281, Gandhi Vihar, Delhi-110009, have
changed my name and shall hereafter be known as UPENDRA
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

BHUMI SHARMA
[Signature (in existing old name)]

I hitherto known as GOVIND KUMAR S/o B L LAMBA
R/o House No.-126, Satyam Cinema, DDA Flats, New Ranjeet
Nagar, Central Delhi, Delhi-110008, have changed my name
and shall hereafter be known as GOVIND KUMAR LAMBA.

It is certified that I have complied with other legal
requirements in this connection.

GOVIND KUMAR
[Signature (in existing old name)]

I hitherto known as KAMLA JOSHI alias KAVITA JOSHI
D/o SH. PREM BALAB PARGAI W/o SH. UMESH CHAND
JOSHI, R/o F-126, Jai Vihar, Nangloi Road, Najafgarh,
Delhi-110043, have changed my name and shall hereafter be
known as KAMLA JOSHI.

It is certified that I have complied with other legal
requirements in this connection.

KAMLA JOSHI alias KAVITA JOSHI
[Signature (in existing old name)]

I, YASHSAVI SHARMA S/o SH. RAMA KANT
SHARMA, R/o A-2/56, Hastsal Road, Uttam Nagar, West
Delhi, Delhi-110059, have changed the name of my minor
son TATHAGAT BHARDWAJ, aged 09 months and he
shall hereafter be known as TANNUSH SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

YASHSAVI SHARMA
[Signature of Guardian]

I hitherto known as FARDEEN S/o NAUSHAD KHAN,
residing at Jauli, Muzaffarnagar, Uttar Pradesh-251308, have
changed my name and shall hereafter be known as FARDEEN
KHAN.

It is certified that I have complied with other legal
requirements in this connection.

FARDEEN
[Signature (in existing old name)]
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I hitherto known as AKANSHA KASHYAP D/o SUNIL
KUMAR KASHYAP, residing at H-129/1 O.E.D. Estate, Raipur
Dehradun, have changed my name and shall hereafter be
known as NIRA KASHYAP.

It is certified that I have complied with other legal
requirements in this connection.

AKANSHA KASHYAP
[Signature (in existing old name)]

I hitherto known as SACHIN S/o SURESH KUMAR
R/o Majri (71), Jhajjar, Haryana-124507, have changed my
name and shall hereafter be known as SACHIN BALYAN.

It is certified that I have complied with other legal
requirements in this connection.

SACHIN
[Signature (in existing old name)]

I hitherto known as PANKAJ S/o SUKHBIR, residing at
House No-461, Near Main Bus Stand Bupania (59), Jhajjar,
Haryana- 124507, have changed my name and shall hereafter
be known as PANKAJ KALONIA.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ
[Signature (in existing old name)]

I hitherto known as SILVISTER SINGH S/o RAJINDER
PRASAD, R/o 52/9, Kishan Garh, Vasant Kunj, South West
Delhi, Delhi-110070, have changed my name and shall
hereafter be known as SILVISTER PRASAD. I have changed
my name only not my religion.

It is certified that I have complied with other legal
requirements in this connection.

SILVISTER SINGH
[Signature (in existing old name)]

I hitherto known as BHAGYAWATI KUMARI
daughter of SACHIDANAND PRASAD wife of SWETABH
SRIVASTAVA, R/o H-824, Saraswati Puram, JNU Campus,
B & C Quarter, South West Delhi-110067, have changed my
name and shall hereafter be known as BHOOMI
SRIVASTAVA.

It is certified that I have complied with other legal
requirements in this connection.

BHAGYAWATI KUMARI
[Signature (in existing old name)]

I hitherto known as PRIYA RANJAN S/o KAMESHWAR
SINGH, R/o Dharampura P.O Rasalpura, P.S-Doriganj, Distt-
Chapra, Saran, Bihar-841211 have changed my name and
shall hereafter be known as CHANDAN KUMAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PRIYA RANJAN
[Signature (in existing old name)]

I, VINAY S/o SUGRIV, R/o D.D.A Flats, Fish Market Ke
Pass, D-123 Bhoomiheen Camp Govind Puri, Kalkaji,
South Delhi, Delhi-110019, have changed the name of my
minor son AYOUSH, aged 14 years and he shall hereafter be
known as AYUSH SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

VINAY
[Signature of Guardian]

I hitherto known as SHAHAMUDDIN son of
Late SHAMSUZ ZAMMAN, residing at B-31C, Gali No.-3,
Kanti Nagar Extn., Bihari Colony Red Light, Krishna Nagar,
East Delhi, Delhi-110051, have changed my name and shall
hereafter be known as SHAHAMUDDIN ZAHRI.

It is certified that I have complied with other legal
requirements in this connection.

SHAHAMUDDIN
[Signature (in existing old name)]

I hitherto known as MOHD NASIR S/o MOHD ZAHEER
ALAM, R/o Near Mamu Bhanje Ki Ziyarat, Lal Bagh,
Moradabad, UP-244001, have changed my name and shall
hereafter be known as ABDUL NASIR.

It is certified that I have complied with other legal
requirements in this connection.

MOHD NASIR
[Signature (in existing old name)]

I hitherto known as PANKAJ alias PANKAJ JHA
S/o LALIT KUMAR JHA, R/o N-116/300/2, J. J. Camp, Badli
Delhi, North West Delhi, Delhi-110042, have changed my
name and shall hereafter be known as PANKAJ JHA.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ alias PANKAJ JHA
[Signature (in existing old name)]
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I hitherto known as MURARI alias MURARI JHA
S/o LALIT KUMAR JHA, R/o N-116/300/2, J. J. Camp, Badli
Delhi, North West Delhi, Delhi-110042, have changed my
name and shall hereafter be known as MURARI JHA.

It is certified that I have complied with other legal
requirements in this connection.

MURARI alias MURARI JHA
[Signature (in existing old name)]

I hitherto known as DIVYA BANSAL D/o PRAVEEN
BANSAL W/o ANKIT AGGARWAL, R/o H.No. 2698,
Ist Floor, Main Bazar, Shadipur Patel Nagar West,
Delhi-110008, have changed my name and shall hereafter be
known as DIVYA AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

DIVYA BANSAL
[Signature (in existing old name)]

I hitherto known as NARINDER S/o0 SARWAN KUMAR,
R/o House No-539, Top Floor, Gali No-27, Nearest Sethia
Association, Chandan Vihar, West Sant Nagar, Burari,
North Delhi, Delhi-110084, have changed my name and shall
hereafter be known as NARINDER KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

NARINDER
[Signature (in existing old name)]

I hitherto known as RAHUL KUMAR S/o SATISH
KUMAR, R/o RZ-21A, T-Extension, Jain Colony, Part-2,
Uttam Nagar, Delhi-110059, have changed my name and
shall hereafter be known as RAHUL GOYAL.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL KUMAR
[Signature (in existing old name)]

I hitherto known as MANISH son of Sh. BRIJ RAJ
SINGH, residing at C-7/97, Yamuna Vihar, Delhi-110053,
have changed my name and shall hereafter be known as
MANISH SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MANISH
[Signature (in existing old name)]

I hitherto known as PREETI D/o SHRI RAMESH
CHANDER, R/o H.No-473, Sector-18, Huda, Panipat,
Haryana-132103, have changed my name and shall hereafter
be known as PREETI MUDGAL.

It is certified that I have complied with other legal
requirements in this connection.

PREETI

[Signature (in existing old name)]

I hitherto known as ZAID KHAN S/o SHAMIM AHMED
R/o A-74 F/F, Kh No. 1/2, Gali No. 4, Guru Nanak Nagar,
Mustafabad, Delhi-110094, have changed my name and shall
hereafter be known as ZAID AHMAD RANA. I have
changed only my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

ZAID KHAN

[Signature (in existing old name)]

I hitherto known as RITHWIK BAJAJ alias DARPAN
BAJAJ S/o RAJKUMAR BAIJAJ, residing at Flat No. 244,
Pocket-1, Sector-23 Rohini, North West Delhi-110085, have
changed my name and shall hereafter be known as DARPAN
BAJAI.

It is certified that I have complied with other legal
requirements in this connection.

RITHWIK BAJAJ alias DARPAN BAJAJ

[Signature (in existing old name)]

I hitherto known as MONU S/o PARVEJ ALAM,
R/o Flat Number-2, Plot Number-A-16-A, Upper Ground Floor,
Nawada Extension, Opposite Indraprastha School, Uttam
Nagar, West Delhi, Delhi-110059, have changed my name
and shall hereafter be known as MONU KHAN.

It is certified that I have complied with other legal
requirements in this connection.

MONU

[Signature (in existing old name)]

I hitherto known as CHAITANYA SRI KRISHNA V alias
VATTIPALLI CHAITANYA SRI KRISHNA alias V CH
KRISHNA SARMA alias V C S KRISHNA son of
V RAGHUNANDNA RAO, employed as Deputy Commandant
in Border Security Force, permanent resident of Plot No. 1,
Near Right High School, Padmanagar Colony, Balanagar,
KV Rangareddy, Telangana-500037 and Presently residing in
Qtr. No. 9, Type-1V, BICIT, BSF Campus, Tigri, New Delhi-
110080, have changed my name and shall hereafter to be
known as VATTIPALLI CHAITANYA SRI KRISHNA.

It is certified that I have complied with other legal
requirements in this connection.

CHAITANYA SRI KRISHNA V

alias VATTIPALLI CHAITANYA SRI KRISHNA

alias V CH KRISHNA SARMA alias V C S KRISHNA
[Signature (in existing old name)]
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I hitherto known as MAHESH CHANDRA GUPTA
alias MAHESH CHANDER S/o P S GUPTA, residing at
H.No. 34, State Bank Nagar, 2nd Floor, Paschim Vihar,
Delhi-110063, have changed my name and shall hereafter be
known as MAHESH CHANDRA GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

MAHESH CHANDRA GUPTA
alias MAHESH CHANDER
[Signature (in existing old name)]

I hitherto known as BALJINDER KAUR alias MANPREET
KAUR D/o AMRITBIR SINGH W/o JASPREET SINGH,
R/0 2815/5, New Moti Bagh Colony, Patiala, Punjab-147001,
have changed my name and shall hereafter be known as
MANPREET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

BALJINDER KAUR alias
MANPREET KAUR
[Signature (in existing old name)]

I hitherto known as BACHITTAR SINGH son of
Shri BALKAR SINGH, R/o Village & PO. Hardo Jhande,
Tehsil Batala, District Gurdaspur, Punjab, have changed my
name and shall hereafter be known as SINGH BACHITTAR.

It is certified that I have complied with other legal
requirements in this connection.

BACHITTAR SINGH
[Signature (in existing old name)]

I hitherto known as MANDEEP SINGH S/o Shri AVTAR
SINGH, R/o Village & PO. Hardo Jhande, Tehsil Batala,
District Gurdaspur, Punjab, have changed my name and
shall hereafter be known as SINGH MANDEEP.

It is certified that I have complied with other legal
requirements in this connection.

MANDEEP SINGH
[Signature (in existing old name)]

I hitherto known as SONU S/o TARA CHANDresiding at
Vill. Baghanki(4), Gurgaon, Haryana-122105, have changed
my name and shall hereafter be known as SONU YADAV.

It is certified that I have complied with other legal
requirements in this connection.

SONU
[Signature (in existing old name)]

I, SUNIL KUMAR S/o BHALERAM, residing at 642,
Bichpari (22), Sonipat, Haryana-131302, have changed the
name of minor son NITIN alias NITIN PUNIA aged 16 years
and he shall hereafter be known as NITIN PUNIA.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL KUMAR
[Signature of Guardian]

I, NAVNEET KUMAR S/0 RAM VILASH SINGH,
R/o 43-B, Pocket-C, Mayur Vihar Phase-2, Shamas Pur,
Patparganj, East Delhi, Delhi-110091, have changed the name
of my minor daughter ARSHIE RAJPUT aged 6 years and
she shall hereafter be known as KEISHA RAJPUT.

It is certified that I have complied with other legal
requirements in this connection.

NAVNEET KUMAR
[Signature of Guardian]

I hitherto known as MEETU MADHOK alias ANJALI
VOHRA BAKSHI D/o D V MADHOK W/o DINESH VOHRA
BAKSH]I, residing at W-39, Rajouri Garden, Tagore Garden,
West Delhi, Delhi-110027, have changed my name and shall
hereafter be known as ANJALI VOHRA BAKSHI.

It is certified that I have complied with other legal
requirements in this connection.

MEETU MADHOK alias
ANJALI VOHRA BAKSHI
[Signature (in existing old name)]

I hitherto known as SEEMA MISHRA alias SEEMA
SHUKLA D/o JAGDISH PRASAD MISHRA W/o ANUJ
KUMAR, R/o Near Bas Stand, H.No. 303, Gali No. 3, Surendar
Colony, Jharoda Majraa, North Delhi, Delhi-110084, have
changed my name and shall hereafter be known as
KM. SEEMA.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA MISHRA alias
SEEMA SHUKLA
[Signature (in existing old name)]

I hitherto known as PREM SINGH alias PREM SINGH
RAUTELA S/o MANWAR SINGH RAUTELA, R/o Village
and Post Office Kundeshwari, Teh. Kashipur, Distt. Udham
Singh Nagar, Uttarakhand-244713, have changed my name
and shall hereafter be known as PREM SINGH RAUTELA.

It is certified that I have complied with other legal
requirements in this connection.

PREM SINGH alias PREM SINGH RAUTELA
[Signature (in existing old name)]
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I hitherto known as SWACHHAND S/o SH. RAVINDRA
KUMAR SRIVASTAVA, R/o B3/74, 3rd Floor, Safdarjung
Enclave, New Delhi-110029, have changed my name and
shall hereafter be known as SWACHHAND SRIVASTAVA.

It is certified that I have complied with other legal
requirements in this connection.

SWACHHAND
[Signature (in existing old name)]

I hitherto known as SWEKSHA D/o SH. RAVINDRA
KUMAR SRIVASTAVA, R/o B3/74, 3rd Floor, Safdarjung
Enclave, New Delhi-110029, have changed my name and
shall hereafter be known as SWEKSHA SRIVASTAVA.

It is certified that I have complied with other legal
requirements in this connection.

SWEKSHA
[Signature (in existing old name)]

I hitherto known as SARBJEET KAUR alias MANPREET
KAUR D/o MOHINDER SINGH W/o PYARA SINGH,
R/o Village Sirsary, Kotkapura, Faridkot, Punjab-151207, have
changed my name and shall hereafter be known as
MANPREET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SARBJEET KAUR alias
MANPREET KAUR
[Signature (in existing old name)]

I hitherto known as MANPREET S/o SUKHJIT KUMAR,
R/o VPO. Mukhliana, Hoshiarpur, Punjab-146112, have
changed my name and shall hereafter be known as
MANPREET BARGOTA.

It is certified that I have complied with other legal
requirements in this connection.

MANPREET
[Signature (in existing old name)]

I hitherto known as UJJWAL S/o VIJENDRA KUMAR,
R/o Kilabaag Sitapur Gramin, Opposite Mandakini Satsang
Bhavan, Avadh Puram Colony Sitapur, Chitakoot, Uttar
Pradesh-210204, have changed my name and shall hereafter
be known as UJJWAL KUMAR GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

UJIWAL
[Signature (in existing old name)]

I hitherto known as MANDEEP KAUR
D/o BALWINDER SINGH, R/o Patti Moga VPO. Jandu Singha
Distt. Jalandhar, Punjab-144025, have changed my name and
shall hereafter be known as MANDEEP KAUR BURMI.

It is certified that I have complied with other legal
requirements in this connection.

MANDEEP KAUR
[Signature (in existing old name)]

I hitherto known as SAVITRI DEVI D/o TULSIRAM PAL,
R/o Village-Parsa Kutub, Post-Dhosan, Asanhara Basti,
Asnahra, Uttar Pradesh-272194, have changed my name and
shall hereafter be known as AARADHYA PAL.

It is certified that I have complied with other legal
requirements in this connection.

SAVITRI DEVI
[Signature (in existing old name)]

I hitherto known as JATINDER SINGH
S/o BALWINDER SINGH, R/o Patti Moga VPO. Jandu Singha
Distt. Jalandhar, Punjab-144025, have changed my name and
shall hereafter be known as JATINDER SINGH BURMI.

It is certified that I have complied with other legal
requirements in this connection.

JATINDER SINGH
[Signature (in existing old name)]

I hitherto known as RESHMA W/o ALTAF MOHD.,
R/o H.No. S-26, Street No. 23, Braham Puri, New Seelam Pur,
North East Delhi-110053, have changed my name and shall
hereafter be known as RESHMA MALIK.

It is certified that I have complied with other legal
requirements in this connection.

RESHMA
[Signature (in existing old name)]

I hitherto known as SALONI D/o SUSHIL KUMAR
DOGRA, R/o B-19 Him Kunj Appt., Sector-14, VTC Rohini,
PO. Rohini Sector-7, District North West Delhi,
Delhi-110085, have changed my name and shall hereafter be
known as SALONI DOGRA.

It is certified that I have complied with other legal
requirements in this connection.

SALONI
[Signature (in existing old name)]
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I, MUKESH S/o0 MAUJI RAM, R/o H.No. 278-279,
First Floor, Prince Public School, Pocket-7, Sector-24, Rohini
North West Delhi, Delhi-110085, have changed the name of
my minor son YUGANSH aged 14 years and he shall hereafter
be known as YUGANSH JAMDAGNI.

It is certified that I have complied with other legal
requirements in this connection.

MUKESH
[Signature of Guardian]

I, MUKESH S/0 MAUJI RAM R/o H.No. 278-279, First
Floor, Prince Public School, Pocket-7, Sector-24, Rohini North
West Delhi, Delhi-110085, have changed the name of my
minor son YATHARTH aged 12 years and he shall hereafter
be known as YATHARTH JAMDAGNI.

It is certified that I have complied with other legal
requirements in this connection.

MUKESH
[Signature of Guardian]

I hitherto known as SANYOGITA W/o SUNIL KUMAR,
residing at Khasra No. 498, Asar Mohalla Sabhapur, Karawal
Nagar, North East Delhi, Delhi-110094, have changed my
name and shall hereafter be known as SANJU DEVL

It is certified that I have complied with other legal
requirements in this connection.

SANYOGITA
[Signature (in existing old name)]

I hitherto known as SHWETA alias SHWETA TIWARY
D/o ANIL KUMAR TIWARY W/o AKSHEEV BHAMBRI,
R/o H.No. 001, Tower-A1 Uniworld City, Sector-30, Gurgaon,
Haryana-122001, have changed my name and shall hereafter
be known as SHWETA TIWARY.

It is certified that I have complied with other legal
requirements in this connection.

SHWETA alias SHWETA TIWARY
[Signature (in existing old name)]

I hitherto known as PAPPU KUMAR S/o0 RAMU SAH,
R/o Balwa Punarwas, Ward No. 01, Supaul, Bihar-852131,
have changed my name and shall hereafter be known as
VISHU GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

PAPPU KUMAR
[Signature (in existing old name)]

I hitherto known as ARWINDER KAUR W/o TAJINDER
SINGH, R/o H.No. 124/64, Block-J Near Lodhi Club, B.R.S.
Nagar, Ludhiana, Punjab-141012, have changed my name
and shall hereafter be known as RAVINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

ARWINDER KAUR
[Signature (in existing old name)]

I hitherto known as K. SAI LAXMI SHAILJA alias SAI
LAXMI SHAILAJA K alias KOVVALI SHAILAJA
D/o MARUTHI RAM K W/o PANINGIPALLI NVM
PRAKASH, R/O H. No. C-505, Powergrid Apartment, Near
Huda City Centre, Sector (74), Gurgaon, Haryana-122002,
have changed my name and shall hereafter be known as SAI
LAXMI SHAILAJA KOVVALL

It is certified that I have complied with other legal
requirements in this connection.

K. SAI LAXMI SHAILJA

alias SAI LAXMI SHAILAJA K
alias KOVVALI SHAILAJA
[Signature (in existing old name)]

I hitherto known as KUSUM SIROHI W/o BHARAT
BHUSHAN SIROHI, R/o Village-Noorpur Kalan,
District-Amroha, Uttar Pradesh-244242, have changed my
name and shall hereafter be known as KM KUSUM LATA.

It is certified that I have complied with other legal
requirements in this connection.

KUSUM SIROHI
[Signature (in existing old name)]

I hitherto known as KIRAN PRAKASH OGANIYA
W/o SURAJ, R/o 16/34, 2nd Floor Old Rajender Nagar,
Central Delhi, Delhi-110060, have changed my name and
shall hereafter be known as KIRAN.

It is certified that I have complied with other legal
requirements in this connection.

KIRAN PRAKASH OGANIYA
[Signature (in existing old name)]

I, ROHIT YADAV S/o MAN MOHAN SINGH, residing at
W-152, Uppal Southend, Sohna Road, Sector-49, Islampur
(97), Gurgaon, Haryana-122018, have changed the name of
my minor daughter ADHYA YADAYV age 04 years and she
shall hereafter be known as AADYA YADAV.

It is certified that I have complied with other legal
requirements in this connection.

ROHIT YADAV
[Signature of Guardian]



4544 THE GAZETTE OF INDIA, DECEMBER 16, 2023 (AGRAHAYANA 25, 1945)

[PART IV

I hitherto known as AJAY KUMAR S/o PARMIJEET
SINGH, residing at H. No. 25, Village Rahaon, Khanna, Majra
Rahaon, Ludhiana, Punjab 141417, have changed my name
and shall hereafter be known as JASKARAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AJAY KUMAR
[Signature (in existing old name)]

I hitherto known as SURAJ S/o NIRMAL RAI, R/o Khasra
No-86/3, Tikri Kalan Ext, Tirki Kalan, West Delhi,
Delhi-110041, have changed my name and shall hereafter be
known as SURAJ RAL

It is certified that I have complied with other legal
requirements in this connection.

SURAJ
[Signature (in existing old name)]

I hitherto known as AYUSH alias AYUSH RAI
S/o MAHAMAYA PRASAD, R/o B-401, Gokalpuri, North
East Delhi, Delhi-110094, have changed my name and shall
hereafter be known as AYUSH RAIL

It is certified that I have complied with other legal
requirements in this connection.

AYUSH alias AYUSH RAI
[Signature (in existing old name)]

I hitherto known as PARVEJKHAN RUKAMUDDIN
KHAN S/0 RUKAMUDDIN KHAN, employed as Fireman
in Controllerate of Quality Assurance (Amn.), Ministry of
Defence Khadki, Pune-411003, residing at Qtr No. P-23/C46,
Type 3, CQAE Complex, Pune-411027, have changed my
name and shall hereafter be known as PARVE] RUKMUDDIN
KHAN.

It is certified that I have complied with other legal
requirements in this connection.

PARVEJKHAN RUKAMUDDIN KHAN
[Signature (in existing old name)]

I hitherto known as YASH S/o UTTAM CHAND,
R/0 2389, Gali No. 180, Ganesh Pura, Tri Nagar, Ganeshpura
P.O., Onkar Nagar Distt., North West Delhi, Delhi-110035,
have changed my name and shall hereafter be known as
YASH KUMAWAT.

It is certified that I have complied with other legal
requirements in this connection.

YASH
[Signature (in existing old name)]

I hitherto known as DIKSHA D/o SH. RAJ KUMAR
RAJESH, R/o B-250, DDA MIG Flats, East of Loni Road,
Mandoli, North East Delhi, Delhi-110093, have changed my
name and shall hereafter be known as DIKSHA
CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

DIKSHA
[Signature (in existing old name)]

I hitherto known as RAJU KUMAR S/o PRABHU NATH
MEHTO, R/o M-90, Chanakya Place Part-2, Near Madrasi
Mandir, Uttam Nagar, West Delhi, Delhi-110059, have
changed my name and shall hereafter be known as DEV
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAJU KUMAR
[Signature (in existing old name)]

I hitherto known as RIYA D/o SH. RAJ KUMAR RAJESH,
R/o B-250, DDA MIG Flats, East of Loni Road, Mandoli,
North East Delhi, Delhi-110093, have changed my name and
shall hereafter be known as RIYA CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

RIYA
[Signature (in existing old name)]

I hitherto known as ASHOK KUMAR son of
Late Sh. MATA DIN, employed as Senior Accounts officer,
Pay Accounts Office, CWC, M/o Jal Shakti, Deptt. of Water
Resources, RD & GP Sewa Bhawan, R. K. Puram, New Delhi,
residing at H. No. 87, Sector-4A, Dharuhera, Distt. Rewari,
Haryana-123106, have changed my name and shall hereafter
be known as ASHOK KUMAR SHORYA.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR
[Signature (in existing old name)]

I hitherto known as INDRA KUMAR JHA alias INDER
KUMAR JHA S/o KHUSHI LAL JHA, R/o House No-254,
S.E.S Flats, Near Batra Cinema, Dr. Muhkerjee Nagar, North
West Delhi, Delhi-110009, have changed my name and shall
hereafter be known as INDER KUMAR JHA.

It is certified that I have complied with other legal
requirements in this connection.

INDRA KUMAR JHA alias INDER KUMAR JHA
[Signature (in existing old name)]
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I hitherto known as NIDHI SINGH D/o UMESH
CHANDRA W/o HARSH TAKKAR, R/o WZ-316, Tihar
Ashok Nagar, Tihar Village, Delhi-110018, have changed my
name and shall hereafter be known as NIDHI SINGH
TAKKAR.

It is certified that I have complied with other legal
requirements in this connection.

NIDHI SINGH
[Signature (in existing old name)]

I hitherto known as VARSHA alias VARSHA KUMARI
D/o SURESH KUMAR, R/o- 30/38-A, Gali No. 9 Vishwas
Nagar, Shahdara, East Delhi, Delhi-110032, have changed
my name and shall hereafter be known as VARSHA TOMAR.

It is certified that I have complied with other legal
requirements in this connection.

VARSHA alias VARSHA KUMARI
[Signature (in existing old name)]

I hitherto known as RAJESHWRI W/o DANVEER SINGH,
R/o H.No-257, Gali Mitthumal, Near Choki Bazariya,
Ghaziabad, Uttar Pradesh-201001, have changed my name
and shall hereafter be known as REJESH LATA.

It is certified that I have complied with other legal
requirements in this connection.

RAJESHWRI
[Signature (in existing old name)]

I hitherto known as MANPREET KAUR AULAKH alias
MANPREET KAUR alias JOBANPREET KAUR AULAKH
D/o DAVINDER SINGH AULAKH W/o TARANIJIT SINGH,
R/o 82 B, Shastri Colony, Ambala Cantt, Ambala, Haryana-
133001, have changed my name and shall hereafter be known
as MANPREET KAUR AULAKH.

It is certified that I have complied with other legal
requirements in this connection.

MANPREET KAUR AULAKH

alias MANPREET KAUR

alias JOBANPREET KAUR AULAKH
[Signature (in existing old name)]

I, SUSENDRA SINGH S/o MAHARAJ SINGH, residing
at Village & Post Kot, Dadri, Kot, Gautam Buddha Nagar,
Uttar Pradesh-203207, have changed the name of my minor
son SHIVAM aged about 15 years and he shall be hereafter
known as SHUBHAM KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SUSENDRA SINGH
[Signature of Guardian]

I hitherto known as ANJANA alias ANNJANA GUPTAA
W/o MAHAVIR D/o NARESH CHAND GUPTA,
R/o C-2264, Sushant Lok-1, Gurgoan Chakarpur, (74) Gurgoan,
Haryana-122002, have changed my name and shall hereafter
be known as ANNJANA GUPTAA.

It is certified that I have complied with other legal
requirements in this connection.

ANJANA alias ANNJANA GUPTAA
[Signature (in existing old name)]

I hitherto known as SAURABH YADAV alias SAURABH
KUMAR S/o0 CHANDRIKA YADAYV, R/o WZ-294, Palam
Village, South West Delhi, Delhi-110045, have changed my
name and shall hereafter be known as SAURABH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SAURABH YADAYV alias SAURABH KUMAR
[Signature (in existing old name)]

I hitherto known as BHAVNA KUMARI D/o CHANDRA
PRAKASH PRASAD W/o SUNIL KUMAR KAKKAR,
R/o Flat No-C-42, Harsukh Apartment, Plot No-4, Sector-7,
Dwarka, New Delhi-110075, have changed my name and
shall hereafter be known as BHAVNA PRASAD.

It is certified that I have complied with other legal
requirements in this connection.

BHAVNA KUMARI
[Signature (in existing old name)]

I hitherto known as BIPUL ALOKBAROAN SHAOO
alias MOHAMMAD USMAN GANI S/o ALOKBAROAN
SHAOQO, R/o Plot No-1594, Pocket-11, Sector-A/6, Narela,
North West Delhi, Delhi-110040, have changed my name
and shall hereafter be known as MOHAMMAD USMAN
GANL

It is certified that I have complied with other legal
requirements in this connection.

BIPUL ALOKBAROAN SHAOO alias MOHAMMAD
USMAN GANI
[Signature (in existing old name)]

I, KAMAL THAAKUR S/o Shri PARKASH CHAND,
residing at B-51, 2nd Floor, Sainik Nagar, Uttam Nagar, Delhi-
110059, have changed the name of my minor son KARTIK,
aged 12 Years and he shall hereafter be known as KARTIK
THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

KAMAL THAAKUR
[Signature of Guardian]
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I hitherto known as NAND LAL SINGH S/o RAJENDRA
SINGH, R/o CHANDA, Patna, Bihar-803212, have changed
my name and shall hereafter be known as RAMANAND
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

NAND LAL SINGH
[Signature (in existing old name)]

I hitherto known as KAVITA alias KAVITA GULLIYA
D/o JAI BHAGWAN, R/o 653, Chirag Delhi, New Delhi-
110017, have changed my name and shall hereafter be known
as KAVITA GULLIYA.

It is certified that I have complied with other legal
requirements in this connection.

KAVITA alias KAVITA GULLIYA
[Signature (in existing old name)]

I hitherto known as KM SHUCHI MISRA W/o PIYUSH
KUMAR PANDEY, R/o Ward No- 10 Mathura Nagar, Tetari
Buzurg, Post Uska Bazar, Siddharthnagar, Uttar Pradesh-
272208, have changed my name and shall hereafter be known
as KM SHUCHI MISHRA.

It is certified that I have complied with other legal
requirements in this connection.

KM SHUCHI MISRA
[Signature (in existing old name)]

I hitherto known as SUBHASH S/o0 RAM GOPAL, resident
of H. No. 5/2B, Near Gatta Factory, Adarsh Nagar, Ballabgarh,
Faridabad, Haryana-121004, have changed my name and
shall hereafter be known as SUBHASH SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SUBHASH
[Signature (in existing old name)]

I hitherto known as BEERO W/o DAYA RAM, R/o Village-
Baroli, Tehsil & Distt-Palwal, Haryana-121102, have changed
my name and shall hereafter be known as BIRMATI.

It is certified that I have complied with other legal
requirements in this connection.

BEERO
[Thumb Impression]

I, SHAM JI S/o Shri GIAN SINGH, Residing at Village
Athwal PO Naushehra Majha Singh Tehsil & District
Gurdaspur, Punjab 143518, have changed my name and shall
hereafter be known as SHAM SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SHAM J1
[Signature (in existing old name)]

I hitherto known as KASHEKA SINGH D/o NITIN
PRATAP SINGH Residing at Plot No. 82, IRS, Abhay Khand-
2, Near Sai Mandir, Indirapuram, Ghaziabad - 201014, have
changed my name and shall hereafter be known as
KASHEKAA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KASHEKA SINGH
[Signature (in existing old name)]

I hitherto known as KHIMANAND S/o KANT MANI,
R/o E-7, Rashmi Apartment Harsh Vihar Pitam Pura
Delhi-110034, have changed my name and shall hereafter be
known as KHIMANAND UPRETI.

It is certified that I have complied with other legal
requirements in this connection.

KHIMANAND
[Signature (in existing old name)]

I hitherto known as LAKHMEET SINGH son of KEWAL
SINGH, residing at VPO Sekha Kalan, Tehsil Bagha Purana,
Distt. Moga, Punjab, India-142049, have changed my name
and shall hereafter be known as LAKHMEET SINGH SIDHU.

It is certified that I have complied with other legal
requirements in this connection.

LAKHMEET SINGH
[Signature (in existing old name)]

I hitherto known as ANIKET S/o RAJ KUMAR,
R/o House No. 9 Ram Mandir Marg, Kewal Park Azadpur,
North West Delhi, Delhi-110033, have changed my name
and shall hereafter be known as ANIKET SAINI.

It is certified that I have complied with other legal
requirements in this connection.

ANIKET
[Signature (in existing old name)]
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I, DEEPAK KUMAR S/o SH. SATISH CHANDER,
R/o WZ-III-B/60D, 1st Floor, Vishnu Garden, West Delhi,
Delhi-110018, have changed the name of my minor son
SARANSH, aged 14 years and he shall hereafter be known
as SARANSH MANIKTALA.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK KUMAR
[Signature of Guardian]

I hitherto known as BHAJAN KAUR alias HARBHAJAN
KAUR D/o TARU RAM W/o BIENT LAL, R/o Village &
P.O Sanaura, Tehsil & District Jalandhar, Punjab-144201,
have changed my name and shall hereafter be known as
HARBHAJAN KAUR.

It is certified that I have complied with other legal
requirements in this connection.

BHAJAN KAUR alias HARBHAJAN KAUR
[Signature (in existing old name)]

I hitherto known as JAIBUNN W/o KHALIL,
R/o H. No.134, T-Huts, Prayog Vihar, Maya Puri, South West
Delhi-110064, have changed my name and shall hereafter be
known as SHAMIME.

It is certified that I have complied with other legal
requirements in this connection.

JAIBUNN
[Signature (in existing old name)]

I, ANSHU S/o JAI BHAGWAN, R/o 476, Katra Revri
Wala Subzi Mandi, Near Ghanta Ghar, Malka Ganj S.O, North
Delhi, Delhi-110007, have changed the name of my minor
son RUDR, aged 3 years and he shall hereafter be known
as KABIR.

It is certified that I have complied with other legal
requirements in this connection.

ANSHU
[Signature of Guardian]

I hitherto known as NARESH KUMAR JAIN S/o MADAN
LAL JAIN, R/o H. No-142, Gopal Park, Krishna Nagar, East
Delhi, Delhi-110051, have changed my name and shall
hereafter be known as NARESH JAIN.

It is certified that I have complied with other legal
requirements in this connection.

NARESH KUMAR JAIN
[Signature (in existing old name)]

I hitherto known as REKHA W/o MANVE SINGH
GREWAL, R/o Flat No. 41, DDA MIG Flat, Madipur, Punjabi
Bagh, Delhi-110026, have changed my name and shall
hereafter be known as REKHA GREWAL.

It is certified that I have complied with other legal
requirements in this connection.

REKHA
[Signature (in existing old name)]

I hitherto known as LAXMI DEVI W/o DHARMA NAND
DIMRI, R/o T-Estate, Nagendra Saklani Marg, Banjarewala
Mafi, Banjarawala, Dehradun, Uttarakhan-248001, have
changed my name and shall hereafter be known as LAKHMA
DEVL

It is certified that I have complied with other legal
requirements in this connection.

LAXMI DEVI
[Thumb Impression]

I hitherto known as SUMER SINGH S/0 SUKHADEVA
RAM, R/o Peepli, Jhunjhunun, Rajasthan-333031, have
changed my name and shall hereafter be known as ISHWAR
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SUMER SINGH
[Signature (in existing old name)]

I hitherto known as NEERAJ KUMARI W/o AMIT
KUMAR, residing at House No.-168, Karsua, Karsua, Aligarh,
Uttar Pradesh- 202140, have changed my name and shall
hereafter be known as KAVYA.

It is certified that I have complied with other legal
requirements in this connection.

NEERAJ KUMARI
[Signature (in existing old name)]

I hitherto known as SHOBHIT GUPTA S/o RAJESH
KUMAR GUPTA, residing at Durgaganj Badahar Fatehpur,
Uttar Pradesh- 212665, have changed my name and shall
hereafter be known as LAKSHAY GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

SHOBHIT GUPTA
[Signature (in existing old name)]
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I hitherto known as NISHTHA DUGGAL daughter of
Late NEERAJ DUGGAL, R/o 284, Shaktikhand-III,
Indirapuram, Ghaziabad,, UP-201014, have changed my name
and shall hereafter be known as ISHANVI DUGGAL.

It is certified that I have complied with other legal
requirements in this connection.

NISHTHA DUGGAL
[Signature (in existing old name)]

I hitherto known as MANQOJ KUMAR alias MANOJ
KUMAR VERMA S/o MAHESH CHAND, R/o H. No-304,
Gali No. 12, DDA Flats, Madangir, Ambedkar Nagar, South
Delhi-110062, have changed my name and shall hereafter be
known as MANOJ KUMAR VERMA.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ KUMAR alias MANOJ KUMAR VERMA
[Signature (in existing old name)]

I hitherto known as SHRESTH S/o RAMKER RAM,
R/o J-1104, KDP Grand Savanna, Raj Nagar, Extension,
Ghaziabad, Uttar Pradesh-201017, have changed my name
and shall hereafter be known as SHRESTH GAUTAM.

It is certified that I have complied with other legal
requirements in this connection.

SHRESTH
[Signature (in existing old name)]

I hitherto known as NATASHA daughter of HARDEV
SINGH, residing at 5482, First Floor, Shora Kothi, Pahar
Ganj, New Delhi -110055, have changed my name and shall
hereafter be known as NATASHA RAJPUT.

It is certified that I have complied with other legal
requirements in this connection.

NATASHA
[Signature (in existing old name)]

I hitherto known as SOMTI alias SOM WATI DEVI
W/o PARAKH DASS D/o RAMET, R/0-207 Block -B, Pandav
Nagar, S.O-Central Delhi, Delhi-110008, have changed my
name and shall hereafter be known as SOM WATI DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SOMTI alias SOM WATI DEVI
[Thumb Impression]

I hitherto known as RISHI alias RISHI PAL S/o JAGBIR
SINGH, R/0-A-4/103, Sector-4, Rohini North, West Delhi,
Delhi-110085, have changed my name and shall hereafter be
known as RISHI.

It is certified that I have complied with other legal
requirements in this connection.

RISHI alias RISHI PAL
[Signature (in existing old name)]

I hitherto known as NISHA DEVIZ BAIRWA
W/o RAMESH BAIRWA, Permanently residing at
W-3, N.H.11, Godasya Dhani, Salempura, Dausa, Rajasthan-
303511 and Presently residing at 110/10, Couli Camp T Huts
Basant Vihar, South West Delhi-110057, have changed my
name and shall hereafter be known as NISHA.

It is certified that I have complied with other legal
requirements in this connection.

NISHA DEVI BAIRWA
[Signature (in existing old name)]

I  hitherto known as CHITRA LEKHA alias
CHITRALEKHA GOEL alias CHITRALEKHA GULERIA
daughter of R S GULERIA wife of ASHISH GOEL, residing
at 669, Near Gate No-2, Sector-21 E, Industrial Complex
Dundahera, Gurgaon, Haryana-122016, have changed my
name and shall hereafter be known as CHITRALEKHA
GULERIA.

It is certified that I have complied with other legal
requirements in this connection.

CHITRA LEKHA alias CHITRALEKHA GOEL
alias CHITRALEKHA GULERIA
[Signature (in existing old name)]

I hitherto known as HARLEEN KAUR SAHNI alias
HARLEEN KAUR W/o CHANPREET SINGH SAHNI
D/o JATINDER PAL SINGH KOHLI, R/0-28/25, East Patel
Nagar, S.O Central Delhi, Delhi-110008, have changed my
name and shall hereafter be known as HARLEEN KAUR.

It is certified that I have complied with other legal
requirements in this connection.

HARLEEN KAUR SAHNI alias HARLEEN KAUR
[Signature (in existing old name)]

I hitherto known as NAFIS S/o SHOKAT KHAN
R/o H. No-A-216, Street No-16, Ziauddinpur Pur, North East
Delhi-110094, have changed my name and shall hereafter be
known as NAFEES AHMAD.

It is certified that I have complied with other legal
requirements in this connection.

NAFIS
[Signature (in existing old name)]
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I hitherto known as GOURAV ARORA S/o JAGDISH
ARORA, R/o 119, First Floor, Gali No. 3, Gagan Vihar Extn.
Krishna Nagar, Delhi-110051, have changed my name and
shall hereafter be known as GAURAV AARORA.

It is certified that I have complied with other legal
requirements in this connection.

GOURAV ARORA
[Signature (in existing old name)]

I hitherto known as P SIDDHARTH alias PENDYALA
VENKATA RADHA KRISHNA SIDDHARTH
S/0o PENDYALA SUBRAHMANYA SHARMA, R/o 22-8-11,
F2, SDM Residency Veerabhadrapuram, Gandhi Kasturibai
Road Rajahmundry (Urban), Andhra Pradesh-533105, have
changed my name and shall hereafter be
known as PENDYALA VENKATA RADHA KRISHNA
SIDDHARTH.

It is certified that I have complied with other legal
requirements in this connection.

P SIDDHARTH alias PENDYALA VENKATA RADHA
KRISHNA SIDDHARTH
[Signature (in existing old name)]

I hitherto known as RAJPAL WALKE alias RAJPAL
ZAMAJI WALKE S/o ZAMAIJI WALKE, R/o 2/4,
M S Building, NPL Colony, New Rajender Nagar, New Delhi-
110060, have changed my name and shall hereafter be known
as RAJPAL ZAMAIJI WALKE.

It is certified that I have complied with other legal
requirements in this connection.

RAJPAL WALKE alias RAJPAL ZAMAIJI WALKE
[Signature (in existing old name)]

I hitherto known as MOHAMMAD ISRAR KHAN
S/o MD IBRAHIM KHAN, R/o Kumardhubi K.E.S. Fitter
Line, Shivlibari, South, Panchmahli, Dhanbad, Jharkhand-
828203, have changed my name and shall hereafter be known
as MD IFTEKHAR KHAN.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMAD ISRAR KHAN
[Signature (in existing old name)]

I hitherto known as ASHU S/o SUBHASH, R/o D-496,
Peera Garhi Camp, Shakur Basti Depot, North West Delhi-
110056, have changed my name and shall hereafter be known
as ASHISH PAUL. I have changed my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

ASHU
[Signature (in existing old name)]

I hitherto known as SWAPAN DEY alias SWAPAN
KUMAR DEY son of Late PANCHANAN DEY, employed as
Station Superintendent at Badkulla Railway Station in the
Sealdah Division of Eastern Railway, residing at 5/1,
Dakshinpara Lane, P.O. & P.S.-Ranaghat, Dist. Nadia, Pin-
741201, (W.B.), have changed my name and shall hereafter
be known as SWAPAN KUMAR DEY.

It is certified that I have complied with other legal
requirements in this connection.

SWAPAN DEY alias SWAPAN KUMAR DEY
[Signature (in existing old name)]

I, ISHANK KUMAR S/o ANJU MEHTA, R/o H. No-1153,
Maruti Vihar, Near M G Road, Chakarpur (74), Gurgaon,
Haryana-122002, have changed the name of my minor
daughter YAMYA, aged 1 year and she shall hereafter be
known as YAAMYA MEHTA.

It is certified that I have complied with other legal
requirements in this connection.

ISHANK KUMAR
[Signature of Guardian]

I, JAGDISH PRASAD JAISWAL S/o RAM AUTAR
JAISWAL, R/o Sutanpur Ghosh, Fatehpur, Sutanpur Ghosh,
Fatehpur, Sultanpur Ghosh, Uttar Pradesh-212653, have
changed the name of my minor son PRANJUL JAISWAL
aged 14 years and he shall hereafter be known as NAITIK
JAISWAL.

It is certified that I have complied with other legal
requirements in this connection.

JAGDISH PRASAD JAISWAL
[Signature of Guardian]

I hitherto known as JASMEL KAUR BUTTAR wife of
KIRPAL SINGH BUTTAR R/o Village Assa Buttar, District
Sri Muktsar Sahib-152025, Punjab, have changed my name
and shall hereafter be known as JASMAIL KAUR BUTTAR.

It is certified that I have complied with other legal
requirements in this connection.

JASMEL KAUR BUTTAR
[Thumb Impression]

I hitherto known as SWETA PRIYA SINGH daughter of
PK. SINGH, resident of Flat No.1, Tarun Apartments, Mango,
Post Office Road, Jamshedpur, Jharkhand-831012, have
changed my name and shall hereafter be known as
ARIYA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SWETA PRIYA SINGH
[Signature (in existing old name)]
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I hitherto known as JYOTI GUPTA alias JYOTI
CHAUDHARY D/o HARISH CHAND GUPTA
W/o SONU, residing at House No. 338, Gali No. 04, Halkara
Kaun, Jwala Nagar, Shahdara North East Delhi - 110032;
have changed my name and shall hereafter be known as
JYOTI CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

JYOTI GUPTA alias JYOTI CHAUDHARY
[Signature (in existing old name)]

I hitherto known as BAHAL SINGH KHIVA son of
GURNAM SINGH, R/o Ward Number 7, Bariwala Tehsil and
District Sri Muktsar Sahib-152025, Punjab, have changed my
name and shall hereafter be known as BAHAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BAHAL SINGH KHIVA
[Signature (in existing old name)]

I hitherto known as NITISH JAIN S/o0 DEVENDER
KUMAR JAIN, R/o 177, Jawahar Ganj Mandi, Shamli, Uttar
Pradesh - 247776, have changed my name and shall hereafter
be known as NITIESH JAIIN.

It is certified that I have complied with other legal
requirements in this connection.

NITISH JAIN
[Signature (in existing old name)]

I hitherto known as RAHUL MEHROLIA son of JAIRAJ
MEHRA, residing at D-98, 3rd Floor, Sita Puri Part-1, Dabri
Extn., Raghu Nagar, Dabri, Delhi-110045, have changed my
name and shall hereinafter be known as RAHUL MEHRA.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL MEHROLIA
[Signature (in existing old name)]

I hitherto known as BATTULA BHUDEVTI alias THOTA
BHU DEVI daughter of VENKATA SATYANARAYANA
W/o THOTA SATISH, R/o H.No 3-22, Kothota, Mutyalapalli
PO., Mogaltur Mandalam, West Godavari, Andhra Pradesh-
534281, have changed my name and shall hereafter be known
as THOTA VAISHNAVIDEVI.

It is certified that I have complied with other legal
requirements in this connection.

BATTULA BHUDEVI alias THOTA BHU DEVI
[Signature (in existing old name)]

I hitherto known as RAJIV RIAR S/o HARBHJAN LAL,
residing at House No. 40, Old Indira Colony, Manimajra,
VTC: Sector 13, PO. Manimajra, District - Chandigarh,
Chandigarh - 160101, have changed my name and shall
hereafter be known as GURSANJH RIAR.

It is certified that I have complied with other legal
requirements in this connection.

RAIJIV RIAR
[Signature (in existing old name)]

I hitherto known as RENU SAVITA D/o MUNNA LAL
SAVITA, resident of A-903, Taj Apartment, Main Road
Ghazipur, East Delhi - 110096, have changed my name and
shall hereafter be known as RENU RAJORIYA.

It is certified that I have complied with other legal
requirements in this connection.

RENU SAVITA
[Signature (in existing old name)]

I hitherto known as SAKSHAM KHANNA son of VIPUL
KHANNA, residing at House No-317, Model Town
Extension, Sonipat, Haryana-131001, have changed my name
and shall hereafter be known as SAKSHAMM VIPUL
KHANNA.

It is certified that I have complied with other legal
requirements in this connection.

SAKSHAM KHANNA
[Signature (in existing old name)]

I hitherto known as SILVI D/o DALVIR SINGH,
R/o Dingrian, Jalandhar, Punjab-144102, have changed my
name and shall hereafter be known as SILVI KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SILVI
[Signature (in existing old name)]

I, HARINDER KAUR W/o HARMEEK SINGH,
R/o Muhala Patti Dhirowal, Daroli Kalan, Jalandhar, Punjab-
144104, have changed the name of my minor daughter JIYA
MINHAS, aged 14 years and she shall hereafter be known
as JIA MINHAS.

It is certified that I have complied with other legal
requirements in this connection.

HARINDER KAUR
[Signature of Guardian]
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I hitherto known as SHISHUPAL KUMAR S/o NAND
KISHOR PRASAD, R/o- Vill+P.O.- Nehusa, P.S.- Harnaut,
Nalanda, Bihar - 803110, have changed my name and shall
hereafter be known as RAJEEV KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SHISHUPAL KUMAR
[Signature (in existing old name)]

I hitherto known as SANJEEV S/o GURDIYAL,
R/o H.No. B-1-458, Gandhi Nagar P.O. Grain Market,
Jalandhar Pin-144008, Punjab, India, have changed my name
and shall hereafter be known as SANJEEV DOGRA.

It is certified that I have complied with other legal
requirements in this connection.

SANJEEV
[Signature (in existing old name)]

I hitherto known as DEEPANSHI KACHARIA
D/o Sh. PUNNA MAL W/o Sh. SIMAR SINGH WADHWA,
R/o 158, Kohat Enclave, Pitampura, Delhi-110034, have
changed my name and shall hereafter be known as
DEEPANSHI KAUR.

It is certified that I have complied with other legal
requirements in this connection.

DEEPANSHI KACHARIA
[Signature (in existing old name)]

I hitherto known as AKASH Son of TEJVEER,
R/o H.No. C-157, T.E, Gali No. 9/3, Near Kaniza Masjid,
Maujpur, Seelampur, North East Delhi, Delhi-110053, have
changed my name and shall hereafter be known as UMAR.

It is certified that I have complied with other legal
requirements in this connection.

AKASH
[Signature (in existing old name)]

I hitherto known as FARZANA daughter of PURAN
CHAND SAINI wife of MOHD AHSAN, residing at H.No.
109/1476, Near Sharma Water Wali Gali, Nehru Enclave, Alipur,
Delhi-110036, have changed my name and shall hereafter be
known as NIDHI SAINI.

It is certified that I have complied with other legal
requirements in this connection.

FARZANA
[Signature (in existing old name)]

I hitherto known as NARESH KUMAR RAY
S/o Shri SURESH KUMAR RAY, R/o 9/258, Trilok Puri,
Delhi-110091, have changed my name and shall hereafter be
known as NASIM KHAN.

It is certified that I have complied with other legal
requirements in this connection.

NARESH KUMAR RAY
[Signature (in existing old name)]

CHANGE OF RELIGION

I, DEEPANSHI KACHARIA D/o Sh. PUNNA MAL
W/o Sh. SIMAR SINGH WADHWA, R/o 158, Kohat Enclave,
Pitampura, Delhi-110034, declare that I have embraced SIKH
religion and renounced HINDU religion w.e.f. 20.10.2023.

It is certified that I have complied with other legal
requirements in this connection.

DEEPANSHI KACHARIA
[Signature]

I, AKASH S/o TEJVEER, R/o H.No. C-157, T.E,
Gali No. 9/3, Near Kaniza Masjid, Maujpur, Seelampur, North
East Delhi, Delhi-110053, declare that I have embraced ISLAM
religion and renounced HINDU religion w.e.f. 13.10.2023.

It is certified that I have complied with other legal
requirements in this connection.

AKASH
[Signature]

I FARZANA daughter of PURAN CHAND SAINI and
wife of MOHD AHSAN, residing at H.No.109/1476, Near
Sharma Water Wali Gali, Nehru Enclave, Alipur, Delhi-110036,
do hereby solemnly affirm and declare that I have embraced
HINDUISM and renounced ISLAM with effect from
04/11/2023.

It is certified that I have complied with other legal
requirements in this connection.

FARZANA
[Signature]

I, NARESH KUMAR RAY Son of Shri SURESH KUMAR
RAY, R/o 9/258, Trilok Puri, Delhi-110091, do hereby solemnly
affirm and declare that I have embraced ISLAM religion and
renounced HINDU religion w.e.f. 10.11.2023.

It is certified that I have complied with other legal
requirements in this connection.

NARESH KUMAR RAY
[Signature]
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PUBLIC NOTICE

1. I, SHALINI BHONREY D/o K. P. BHONREY, residing
at S-86, Shivalik Nagar, Bhel Ranipur More, Hardwar,
Uttarakhand-249403 hereby undertake that I, SHALINI
BHONREY want to change my name to SAMARTH
BHONREY and gender as MALE.

2. I, SHALINI BHONREY henceforth be known as
SAMARTH BHONREY S/o K. P. BHONREY.

3. The above statement made by me is true & correct
to the best of my knowledge and belief. If any legal issue
arises in this regard at any stage, I will be personally
responsible for the same and, the Department of Publication
will not be liable for any consequences arising therefore.

It is certified that I have complied with other legal
requirements in this connection.

SHALINI BHONREY
[Signature]

1. I, SAURABH KUMAR S/0 ARUN KUMAR Present
Address E-407/6, Gali No-21, Swami Shradhanand Colony,
Bhalaswa Dairy, Badli, North West Delhi-110042 Permanent
Address Post Office Gali Rafiganj, Aurangabad, Bihar-824125,
hereby undertake that I, SAURABH KUMAR want to
Change my name to SAKSHI KASHYAP and Gender as
FEMALE.

2. I, SAURABH KUMAR henceforth be known as
SAKSHI KASHYAP D/O ARUN KUMAR.

3. The above statement made by me is true & correct to
the best of my knowledge and belief. If any legal issue
arises in this regard at any stage, I will be personally
responsible for the same and, the department of publication
will not be liable for any consequences arising there from.

It is certified that I have complied with other legal
requirements in this connection.

SAURABH KUMAR
[Signature]

It is for general information that I, NISHA VERMA alias
NISHA AMIT VERMA D/o Sh. KISHAN PAL VERMA
Ex. Wife Of Sh. AMITABH ANAND VERMA, R/o C-52,
Shashi Garden, Mayur Vihar Phase-1, East Delhi, Delhi-
110091 declare that I got divorced from my Husband vide
court Decree HMA No.1164/2023 dated 10.10.2023. Further
I have changed my name and shall hereafter be known as
NISHA VERMA in future for all purpose.

It is certified that I have complied with other legal
requirements in this connection.

NISHA VERMA
alias NISHA AMIT VERMA
[Signature]

It is for general information that I, MALA SHARMA
D/o TILAK RAJ SHARMA Ex wife of RAVINDER SHARMA
and Ex. Wife of TEJINDER KAPOOR R/o E-211, Amar
Colony Lajpat Nagar-4, New Delhi-110024, declare that my
first husband expired on date 24-3-1989 and the death
certificate was issued with registration No. 135209. Further
I remarried with TEJINDER KAPOOR on 2-4-1995 and got
divorced from my 2nd Husband TEJINDER KAPOOR vide
court decree No. H.M.A. No. 386/03 dated 3-7-2003 Further
I have changed my name and shall hereafter be known as
MADHU KAPOOR.

It is certified that I have complied with other legal
requirements in this connection.

MALA SHARMA
[Signature]

It is for general information that I, REHA AHUJA alias
REHA MALHOTRA GANDHI D/o RAJEEV MALHOTRA
Ex. Wife of BHANU GANDHI, R/o H.No-376, J P Nagar,
Jalandhar City, Jalandhar-I, Punjab-144001 declare that
I got divorce from my ex-husband BHANU GANDHI
vide court decree No. HMA No 1730/17 dated 15/12/2017
Further, I remarried with PUNEET AHUJA S/o MUKESH
KUMAR AHUJA on 12/07/2019 vide marriage certificate
No-JAL/00212/2019/050370. Henceforth my minor son
namely REYANSH alias REYANSH GANDHI aged 11 years
father name may be known as PUNEET AHUJA and my
minor son may be known as REYANSH AHUJA in future for
all purposes.

It is certified that I have complied with other legal
requirements in this connection.

REHA AHUIJA alias REHA MALHOTRA GANDHI
[Signature]

It is for general information that I, PUJA VAIDYA,
Ex wife of Sh. DARSHAN SURESH VAIDYA
D/o Shri VISHVA BANDHU AGARWAL, R/o M605, 1st
Floor, Orchid Island, Sector-51, Gurgaon, Haryana-122001,
declare that I got divorced from my husband Sh. DARSHAN
SURESH VAIDYA S/o Sh. SURESH SADASHIV VAIDYA
vide HMA No. 329/2018 dated 20.02.2018. Further I have
changed my name and shall hereafter be known as PUJA
AGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

PUJA VAIDYA
[Signature]
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I, SANJAY KUMAR S/o BACHCHAN LAL, R/o 259,
Jarthal, Rewari, Haryana-123106, do hereby declare that my
son YUGANSH aged 10 years has been adopted by
Sh. NATHU RAM S/o BIRKHE RAM, R/o Village Bajghera,
Post Office Palam Vihar, Bajghera, Gurgaon, Haryana-122017
vide Sub Registrar’s Registration No. 480, Dated 03.02.2023
Page No. 111 Book No. 4, Vol. No. 46 and pages 87 to 88,
additional Book No. 4, Vol. No. 47.

SANJAY KUMAR
[Signature of Natural Guardian]

I, NATHU RAM S/o BIRKHE RAM, R/o Village Bajghera,
Post Office Palam Vihar, Bajghera, Gurgaon, Haryana-122017,
do hereby solemnly affirm and declare that I have adopted
YUGANSH aged 10 years as stated above with effect from
03.02.2023.

NATHU RAM
[Signature of Adopting Guardian]

It is for general information that I, KOLSHUM ZEYA
W/o MOHAMMAD MUMTAZ ALAM D/o MD
MAHBOOB ALAM, R/o Ward no. 02, Vill Hajipur gola post
Thana Rafiganj, Rafiganj, Aurangabad, Bihar- 824125, declare
that name of mine has been wrongly written as KOLSUM
JYA in my 10th class marksheet and name of mine and my
father has been wrongly written as KOLSUM JYA and
MD MAHBUB ALAM ZAFAR in my 10th class certificate.
The actual name of mine and my father are KOLSHUM
ZEYA and MD MAHBOOB ALAM respectively, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KOLSHUM ZEYA
[Signature]

It is for general information that I, HITESH S/o0 DAYA
RAM, R/o 194 and 195-D, First Floor, Block-V, Sector-3,
Sainik Enclave Sector-3, Near Sanjeewni School, Mohan
Garden, Uttam Nagar, West Delhi-110059, declare that name
of my father has been wrongly written as DAYA RAM
YADAV in my 10th and 12th, Certificate in Library Science
No. 16/017 and name of my father as DAYARAM YADAV
in Diploma in Library & Information Technology No. 16/733
educational documents, Passport No. L 1253704 and name
of mine as HITESH KUMAR in my Driving Licence
No. DL09 20120173011. The actual name of mine and my
father are HITESH and DAYA RAM respectively which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HITESH
[Signature]

It is for general information that I, JATIN RAKHEJA
S/0 NARESH KUMAR, R/o 947 (82A), Jagjiwan Pura Ward
No-14, Fatehabad, Haryana-125050, declare that name of my
mother has been wrongly written as NEHA RANI in my all
educational documents. The actual name of my mother is
REENA RANI which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JATIN RAKHEJA
[Signature]

It is for general information that I, DEBASHISH ROY
S/o SH. P.K RAY, R/o B-6, Tower-3, Type-4, NBCC GPRA
Complex, Kidwai Nagar East, South West Delhi, Delhi-110023,
declare that name of my minor son has been wrongly
written as ADITYA ROY in my minor son's namely AADITYA
ROY aged 15 years in his school record. The actual name
of my minor son is AADITYA ROY which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DEBASHISH ROY
[Signature]

It is for general information that I, YASHIKA YADAV
D/o BALKISHAN YADAYV, R/o D-5, Raja Garden, Ramesh
Nagar H.O., West Delhi, Delhi-110015, declare that name of
my father and my mother have been wrongly written as
BALKISHAN and SUNITA respectively, in my Birth
Registration Certificate No. 5150. Further, name of my father
has been wrongly written as BALKISHAN in my CBSE
class 10th and 12th Marksheets cum Certificates. The actual
name of my father and my mother are BALKISHAN YADAV
and SUNITA YADAV respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

YASHIKA YADAV
[Signature]

It is for general information that I, MEENAKSHI
HARBHAJANKA alias SAKSHI GOYAL D/o RAMESH
CHAND GUPTA Ex wife of LATE RAJESH HARBHAJANKA
R/O WA-134, GALI NO-10 SHAKARPUR, DELHI-110092,
declare that my husband Expired on 16-8-2018 and death
certificate was issued with registration No.
08110005460062100021/2013  Further I remarried with
GAURAV GOYAL S/0O BRAJENDRA SHARAN GOYAL vide
marriage certificate No. 90730000101748 dated 25-9-2020 and
further I have changed my name and shall hereafter be
known as SAKSHI GOYAL in future for all purposes.

It is certified that I have complied with other legal
requirements in this connection.

MEENAKSHI HARBHAJANKA alias SAKSHI GOYAL
[Signature]
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It is for general information that I, DILNAWAZ AKHTAR
S/0 ANUL HAQUE, R/o House No. 79-T Jhuggi, Block-95,
Inderlok, Shahazada Bagh, Onkar Nagar, Delhi-110035, declare
that name of my father has been wrongly written as AINUL
HAQ in my all educational documents. The actual name of
my father is ANUL HAQUE, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DILNAWAZ AKHTAR
[Signature]

It is for general information that I, SHIV NARAYAN
NEWAR S/o0 HIM BAHADUR NEWAR, R/o T-151, Old
Nangal, Delhi Cantt, South West Delhi, Delhi-110010, declare
that name of my father has been wrongly written as HEM
BAHADUR NEWAR in my educational documents. The
actual name of my father is HIM BAHADUR NEWAR,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHIV NARAYAN NEWAR
[Signature]

It is for general information that I, ROHIT MALIK
S/0 RAJU MALIK, R/o H.No. 28, Kavita Colony, Nangloi,
West Delhi, Delhi-110041, declare that name of my mother
has been wrongly written as SUSHMA, in my CBSE class
10th and 12th Marksheets cum Certificates and University
Graduation MBBS Degree. The actual name of my mother is
ALINA MALIK, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ROHIT MALIK
[Signature]

It is for general information that I, ZEESHAN MALIK
S/0 MOHD SHAFIQ, R/o T-505, Street No-12, Gautampuri,
Seelampur, North East Delhi, Delhi-110053 declare that name
of my mine has been wrongly written as ZEESHAN in my
10TH class educational documents. The actual name of my
mine is ZEESHAN MALIK respectively which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ZEESHAN MALIK
[Signature]

It is for general information that I, KRISHAN PAL SINGH
S/o SH. SAMPAT SINGH, R/o House No. 496/20, Om Nagar
Street No.5, Gurugram Haryana 122001, declare that name of
my minor son has been wrongly written as TANMAY KOLI
in my minor son TANMAY SINGH aged 17 years in his
10th class educational documents. The actual name of my
minor son is TANMAY SINGH which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KRISHAN PAL SINGH
[Signature]

It is for general information that I, PRINCE KUMAR
S/o JAKHLESHWAR THAKUR, R/o House No.-P-32, Gali
No. 1, Shankar Nagar Extn. Krishna Nagar, East Delhi,
Delhi-110051, declare that name of my father has been
wrongly written as JATLESHVAR THAKUR in my all
educational documents and Pan Card No. KWXPK4726E.
The actual name of my father is JAKHLESHWAR THAKUR
respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PRINCE KUMAR
[Signature]

It is for general information that I, SATISH KUMAR
S/o0 BALWAN SINGH, residing at Village-Shamlo
Khurd (63), Jind, Haryana-126114 declare that the name of
mine has been wrongly written as SATISH in my minor
son's namely SAMIR aged 17 years in his 10th Class
Educational Documents. The actual name of mine is SATISH
KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SATISH KUMAR
[Signature]

It is for general information that I, AEHTESHAM AASOO
S/o MOHAMMAD NEZAMUDDIN, R/o- 29/5A/1,
Ainuddinpur Gaus Nagar Kareli, G T B Nagar, Prayagraj,
Uttar Pradesh- 211016, declare that name of my father has
been wrongly written as NEZAMUDDIN in my Class 10th
Marksheet and Passing Certificate of CISCE Board year
2014 (UID NO - 5669399). The actual name of my father is
MOHAMMAD NEZAMUDDIN, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AEHTESHAM AASOO
[Signature]
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It is for general information that I, POOJA RANI
D/o KARNAIL SINGH, R/o Village Malan Khelan, Sas Nagar
(Mohali), Punjab-140401, declare that name of my mother
has been wrongly written as PUSHA RANI in my passport
no. X8015970. The actual name of my mother is PUSHPA
RANI respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

POOJA RANI
[Signature]

It is for general information that I, DEEPENDER
S/o JAIBIR, residing at Bamla (15), Bhiwani, Haryana-127021,
declare that name of my father has been wrongly written as
JAIVIR in my 10th Class Educational Documents. The actual
name of my father is JAIBIR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DEEPENDER
[Signature]

It is for general information that I, KULDEEP SINGH
S/o JAG MAHINDER, R/o H.No-171/172, Gali No-5, Ganesh
Nagar, Burari, Kamal Pur Majra Burari, North Delhi,
Delhi-110084, declare that name of my father and my mother
has been wrongly written as SAVITRI DEVI and
JAGMAHINDRA in my 10th Class Educational Documents
and as name of my father has been wrongly written as
Sh JAGMINDER SINGH in my Driving Licence
No-DL-0820110118307. The actual name of my father and my
mother are JAG MAHINDER and SAVITRI DEVI respectively
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KULDEEP SINGH
[Signature]

It is for general information that I, VANSH
S/o Sh. NARENDER KUMAR, R/o H.No. A-41, Street
No. 2-1/2, Rama Garden, Karawal Nagar, Saba Pur Delhi,
North East Delhi, Delhi-110094, declare that name of my
father has been wrongly written as NARENDER VERMA
12th class marks-sheet and certificate. The actual name of
my father is NARENDER KUMAR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VANSH
[Signature]

It is for general information that I, FEROZ SHAIKH
S/o MOHAMMED ZUBER, R/o Khichian, Hoshiarpur,
Punjab-144211, declare that name of mine and my father has
been wrongly written as FEROZ and MOHAMMED JEBER
in my 10th Class Educational Documents, Passport
No-R7823486 and Driving Licence No-PB54 20190001362.
The actual name of mine and my father are FEROZ SHAIKH
and MOHAMMED ZUBER respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

FEROZ SHAIKH
[Signature]

It is for general information that I, SAHIL
S/o0 MAHENDER SINGH, residing at H. No.-1194, Balaji
Colony, Bhiwani, Haryana-127021, declare that name of my
father and my mother has been wrongly written as
MAHENDER and REKHA in my 10th and 12th Class
Educational Documents. The actual name of my father and
my mother are MAHENDER SINGH and REKHA DEVI
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SAHIL
[Signature]

It is for general information that I, RAJU KUMAR
S/0 PRAMOD KUMAR, R/o J-556, Block-J, Jahangir Puri,
N.S. Mandi, North West Delhi, Delhi-110033, declare that
name of mine has been wrongly written as RAJU in my
Passport No-X8985476. The actual name of mine is RAJU
KUMAR respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAJU KUMAR
[Signature]

It is for general information that I, GURDEEP SINGH
S/o BALJEET SINGH, R/o 55/18, Baird Place, Delhi Cantt.,
Delhi-110010, declare that name of mine has been wrongly
written as GURMEET SINGH in my Aadhaar Card No. 2299
7109 6894. The actual name of mine is GURDEEP SINGH,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GURDEEP SINGH
[Signature]
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It is for general information that I, ABHISHEK KAUSHIK
S/o SURENDER KUMAR, R/o H.No. 3, Gali No. 16,
KH-19-21, Block A-2, Near Hanuman Mandir, Holy Chowk,
West Sant Nagar, Burari, North Delhi, Delhi-110084, declare
that name of mine, my father and my mother have been
wrongly written as ABHISHEK KUMAR KAUSHIK,
SURINDER KUMAR and SEEMA KAUSHIK in my
10th and 12th class marks-sheet and certificate. The actual
name of mine, my father and my mother are ABHISHEK
KAUSHIK, SURENDER KUMAR and SEEMA, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ABHISHEK KAUSHIK
[Signature]

It is for general information that I, TAMANNA
D/o PARDEEP KUMAR, R/o 259, Kheri Naru, Kheri Naru
(46), Karnal, Haryana-132036, declare that name of my father
and my mother have been wrongly written as PARDEEP
NARWAL and SUMAN DEVI in my Haryana Board class
12th Marksheet cum Certificate. The actual name of my
father and my mother are PARDEEP KUMAR and SUMAN
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

TAMANNA
[Signature]

It is for general information that I, PRIYA NARWAL
D/o SANDEEP KUMAR, R/o 259, Kheri Naru, Khari Naru
(46), Karnal, Haryana-132036, declare that name of my father
has been wrongly written as SANDEEP NARWAL, in my
Haryana Board class 12th Marksheet cum Certificate. The
actual name of my father is SANDEEP KUMAR, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PRIYA NARWAL
[Signature]

It is for general information that I, GAURAV JEDIA
S/o OMI LAL, R/o Khasra 30/25/2, Gali No-1, Harijan Basti,
Jharoda Majra, Burari, North Delhi-110084, declare that name
of mine and my father have been wrongly written as GAURAV
ZEDIA and UMI LAL ZEDIA in my 10th class and name of
my father has been wrongly written as UMI LALZEDI in my
12th educational documents. The actual name of mine and
my father are GAURAYV JEDIA and OMI LAL respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GAURAV JEDIA
[Signature]

It is for general information that I, RAM KUMAR
SHARMA S/o BHAGWATI PARSAD SHARMA, R/o C-5,
Roop Enclave, Near S.B.I Bank, Bhatola, Sector-82, Kheri
Kalan (113), Faridabad-121002, declare that name of mine
and my father have been wrongly written as RAM KUMAR
and BHAGWATI PRASAD in my service record. The actual
name of mine and my father are RAM KUMAR SHARMA
and BHAGWATI PARSAD SHARMA respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAM KUMAR SHARMA
[Signature]

It is for general information that I, PARTAP SINGH RANA
S/o0 KRISHAN PAL RANA, residing at RZ D-1A/84, Gali
No. 5, Mahavir Enclave-1, South West Delhi, Delhi-110045,
declare that name of mine has been wrongly written as
PRATAP SINGH RANA, in my minor daughter's namely
SHRISTI RANA aged 14 years, in her School Records. The
actual name of mine is PARTAP SINGH RANA, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PARTAP SINGH RANA
[Signature]

It is for general information that [, BRHAM PARKASH
S/o Shri RAJENDER SINGH, R/o Kosli, Tehsil-Kosli, Distt-
Rewari, Haryana-123302, declare that name of mine has been
wrongly written as BRHAM PRAKASH in my minor son's
namely AASHISH KUMAR aged 14 years in his school
record. The actual name of mine is BRHAM PARKASH
which may be amended accordingly.

It is certified that I complied with other legal requirements
in this connection.

BRHAM PARKASH
[Signature]

It is for general information that I, LAKHVINDER SINGH
S/o Late Shri MOHAN SINGH, residing at H. No.-646, Block
A Shastri Nagar, North West Delhi, Delhi-110052, declare
that name of my father has been wrongly written as M S
SULL in my Driving Licence No.-DLO1 20059055058. The
actual name of my father is MOHAN SINGH, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

LAKHVINDER SINGH
[Signature]
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It is for general information that I, RHYTHM NARULA
S/o Shri RAJENDER KUMAR, residing at RZ-197D, Rajnagar
Part-2, Palam Colony, New Delhi-110077, declare that name
of my father and my mother have been wrongly written as
RAJENDER KUMAR NARULA and POOJA NARULA in
my 10th and 12th Class Educational Documents. The actual
name of my father and my mother are RAJENDER KUMAR
and POOJA respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RHYTHM NARULA
[Signature]

It is for general information that I, SANJANA MEHTA
D/o Late SANJIT KUMAR MEHTA, residing at Village-
Lengrapipar, Panchayat- Domchanch North, Post-
Domchanch, Thana- Domchanch, Domchanch, Koderma,
Jharkhand-825407, declare that name of mine has been
wrongly written as SANJANA in my 10th and 12th Class
Educational Documents. The actual name of mine is
SANJANA MEHTA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANJANA MEHTA
[Signature]

It is for general information that I, PREM BALA
W/o Late SHRI RAM DASS, R/o RZ-90, St Marks School,
Sayed Nangloi, Paschim Vihar, West Delhi, Delhi-110087,
declare that name of mine has been wrongly written as
PREM LATA in my Husband's PPO No-5510 in DDA. The
actual name of mine is PREM BALA respectively which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PREM BALA
[Thumb Impression]

It is for general information that I, AMIT MAVI
S/o OMPAL, residing at 4, Afzalpur, Nistoli, Ghaziabad, Uttar
Pradesh-201003, declare that name of mine has been wrongly
written as AMIT in my Service Records. The actual name of
mine is AMIT MAVI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMIT MAVI
[Signature]

It is for general information that I, ABUZAR SIDDIQUE
S/o0 ABDUL KHALID, R/o 142, Hakeekat Nagar, Banat,
Shamli, Uttar Pradesh-247776, declare that name of mine has
been wrongly written as ABUZAR in my 10th class
educational documents. The actual name of mine is ABUZAR
SIDDIQUE, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ABUZAR SIDDIQUE
[Signature]

It is for general information that I, SANJAY GARG
S/o0 SURAJ MAL, R/o Gali No-1, Tibra Road Bhupender
Puri, Near Chanderbhan Ki Chakki, Modi Nagar, Ghaziabad,
Uttar Pradesh-201204, declare that name of mine and my
father have been wrongly written as SANJAY KUMAR
GARG and KALI CHRAN GARG in my 10th Class Educational
Documents. The actual name of mine and my father are
SANJAY GARG and SURAJ MAL respectively, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY GARG
[Signature]

It is for general information that I, MALLIDI ESWARA
REDDY S/o MALLIDI SUBBI REDDY, R/o- 9-136, Bonas
Street, Old Town, Anaparthy Mandalam, Anaparthy, East
Godavari, Andhra Pradesh- 533342, declare that name of
mine and my wife have been wrongly written as ESWARA
REDDY MALLIDI and VENKATA LAKSHMI in my Original
PPO No.- 08/14/B/02005/2004 which is updated to ePPO No.-
349200411781. The actual name of mine and my wife are
MALLIDI ESWARA REDDY and MALLIDI VENKATA
LAKSHMI respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MALLIDI ESWARA REDDY
[Signature]

It is for general information that I, ATUL KUMAR
BANSAL S/o0 SUBODH BANSAL, R/o E-196, First Floor,
Gali No-3, Pandav Nagar, Mayur Vihar Phase-1, East Delhi-
110091, declare that name of my son has been wrongly
written as RACHIT HIMESH in my service record. The
actual name of my son is HIMESH BANSAL, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ATUL KUMAR BANSAL
[Signature]
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It is for general information that I, GAYUR AHMAD
S/0 AYUB AHMAD, residing at A-85, Phase-2, J J Colony,
Camp No. 2, Nangloi, Nilothi, West Delhi, Delhi-110041,
declare that name of mine has been wrongly written as
GAYUR AHMED in my minor daughter's namely ILMA
BANO aged 17 years in her Educational Documents and
OBC Certificate No. OBC/03/31/24717/7/8/2012/8931079658.
The actual name of mine is GAYUR AHMAD, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GAYUR AHMAD
[Signature]

It is for general information that I, ASHOK AURORA
S/o KISHAN CHAND ARORA, R/o H.No. 52/45, Prabhat
Road, Near Ravidas Mandir, Karol Bagh, Central Delhi,
Delhi-110005, declare that name of mine and my father have
been wrongly written as ASHOK ARORA and K C ARORA
in my Driving License No. DLO620100019428. The actual
name of mine and my father are ASHOK AURORA and
KISHAN CHAND ARORA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK AURORA
[Signature]

It is for general information that I, USHA RANI
W/o SATISH CHANDER, R/o B-147, UGF, Raj Pur Khurd
Chhattarpur, Delhi-110068, declare that name of mine has
been wrongly written as USHA in my minor son namely
PRATYKSH SHARMA aged 15 years in his school record.
The actual name of mine is USHA RANI which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

USHA RANI
[Signature]

It is for general information that I, SUDHA SHARMA,
W/o PRADEEP KUMAR, R/o 63, 3rd Floor, Pocket-9,
Sector-24, Rohini, Delhi-110085, declare that name of mine
has been wrongly written as SUDHA in my Service-records.
The actual name of mine is SUDHA SHARMA which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUDHA SHARMA
[Signature]

It is for general information that I, VARUN KUMAR
S/o CHHOTE LAL, R/o Qtr No-3A, Block Dsoi, Staff Qtrs
Dhaula Kuan, South West Delhi-110010, declare that name
of my father has been wrongly written as CHOTTE LAL in
my passport no-Z4019747, all educational documents and
sc certificate no-SC/9/968/378/30/4/2013/90519681128166. The
actual name of my father is CHHOTE LAL respectively
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VARUN KUMAR
[Signature]

It is for general information that I, SHWETA D/o KRIPAL
SINGH, and W/o GHANSHYAM, residing at B-336, Transit
Camp Govindpuri, Petrol Pump Govindpuri, Kalkaji
New Delhi, Kalkaji, South Delhi, Delhi-110019, declare that
name of mine and my father have been wrongly written as
SHWETA YADAV and KIRPAL SINGH YADAV respectively,
in my N.T.T. Diploma Certificate. Further, name of my father
has been wrongly written as KRIPAL SINGH YADAYV in my
Caste Certificate No. OBC/05/51/7322/15/7/2008/20181. The
actual name of mine and my father are SHWETA and KRIPAL
SINGH respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHWETA
[Signature]

It is for general information that I, GYANENDER SINGH
S/0 RAM KANWAR, R/o WZ-833, Village Palam South
West Delhi, Delhi-110045, declare that name of my wife and
my minor son have been wrongly written as MEENA SINGH
and SHIVAM SINGH in my minor son TEJASV SINGH
DHANKHAR aged 14 year in his school Records. The
actual name of my wife and my minor son are MEENA and
TEJASV SINGH DHANKHAR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GYANENDER SINGH
[Signature]

It is for general information that I, NASRIN BANO
W/o S M QUAMRUL HASSAN, R/o H.No.91/1, B.S.R.
Complex, Flat No.6, 3rd Floor, Lane No.34, Zakir Nagar,
Okhla, New Delhi-110025, declare that name of my minor son
has been wrongly written as S M MISBAHUL HASSAN in
my minor son SYED MISBAHUL HASSAN aged 12 years
in his School Records and Birth Certificate No.MCDOLIR-
011-0-004604017. The actual name of my minor son is SYED
MISBAHUL HASSAN, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NASRIN BANO

[Signature]
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It is for general information that I, POOJA BAWA
W/o SUNNY, R/o H. No. 27, Pooja Vihar, PO Industrial Area,
Khojkipur (Part) (101), Ambala Cantt, Ambala G.P.O.,
Haryana-133001, declare that name of my father, my mother
and my husband has been wrongly written as SHITAL
KUMAR, USHA RANI and SUNNY MEHTA in my passport
no. L3986387. The actual name of my father, my mother and
my husband are SHEETAL KUMAR, SONIA and SUNNY
respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

POOJA BAWA
[Signature]

It is for general information that I, SUKHPAL SINGH
TALYAN S/o SHAYM SINGH, R/o C-73, Dream City,
Sardhana Road, Kanker Khera Meerut, Uttar Pradesh-250001,
declare that name of mine has been wrongly written as
SUKH PAL SINGH TALYAN in PPO No. 08/14/B/COR/22935/
2013. The actual name of mine is SUKHPAL SINGH TALYAN
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUKHPAL SINGH TALYAN
[Signature]

It is for general information that I, HARISHCHANDRA
SINGH BORA S/o GOVIND SINGH BORA, R/o WZ-75,
F/F, Gali No-7, Janak Park, Hari Nagar, Maya Puri, New
Delhi-110064, declare that name of mine and my father has
been wrongly written as HARISH BORA and GOVIND SINGH
in my 10th and 12th, Graduation and Master Graduation.
The actual name of mine and my father are
HARISHCHANDRA SINGH BORA and GOVIND SINGH
BORA respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARISHCHANDRA SINGH BORA
[Signature]

It is for general information that I, DEVENDER DAS
S/o MAHENDER DAS, R/o Khasra No-304, H.No-202, Street
No-1, Block-J, Khadda Colony Swaroop Nagar, Libas Pur,
North West Delhi, Delhi-110042, declare that name of mine
and my father has been wrongly written as DEVENDER and
MAHENDER DASS in my 10th and 12th Class Educational
Documents. The actual name of mine and my father are
DEVENDER DAS and MAHENDER DAS respectively which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DEVENDER DAS
[Signature]

It is for general information that I, JASHMEEN KAUR
D/o AMARDEEP SINGH, R/o Jamalpur Shekhan (99),
Fatehabad, Haryana-125120, declare that name of mine and
my father has been wrongly written as JASHMEEN and
AMARDEEP in my 10th class educational documents. The
actual name of mine and my father are JASHMEEN KAUR
and AMARDEEP SINGH respectively which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JASHMEEN KAUR
[Signature]

It is for general information that I, SUMAN KUMARI
W/o ANAND KUMAR YADAV, R/o Jhuggi No-A-10,
K-Block, Behind ITI, Jahangir Puri, N S Mandi, North West
Delhi, Delhi-110033, declare that name of my mine son namely
PRINCE YADAY aged 15 years has been wrongly written as
PRINCE in his School Leaving Certificate. The actual name
of my minor son is PRINCE YADAYV, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUMAN KUMARI
[Signature]

It is for general information that I, UIJJWAL PRATAP
S/o PRAVEEN PRATAP PAL, R/o D-2/142, Sultan Puri,
Sultanpuri C-Block, North West Delhi, Delhi-110086, declare
that name of mine and my father has been wrongly written
as UJJAWAL PRATAP and PRAVEEN PRATAP in my 10th
and 12th class marksheet and certificate. The actual name of
mine and my father are UJJWAL PRATAP and PRAVEEN
PRATAP PAL, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

UJJWAL PRATAP
[Signature]

It is for general information that I, SHALINI CHANDHOK
W/o MRENAL KUMAR CHANDHOK, R/o J-176, Near Police
Chowki, Old Seemapuri, Jhilmil, East Delhi-110095, declare
that name of my husband has been wrongly written as
MRINAL CHANHOK in my minor son namely KIYANSH
CHANDHOK aged 17 years in his 10th class educational
documents. The actual name of my husband is MRENAL
KUMAR CHANDHOK which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHALINI CHANDHOK
[Signature]
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It is for general information that I, RAT RANI MISHRA
W/o SHRAVAN KUMAR, residing at Usrer, Kadipur, Gonda,
Uttar Pradesh-271502, declare that name of mine and my
husband has been wrongly written as RAJ RANI and
SARVAN KUMAR in my minor daughter's namely SHIVANI
MISHRA aged 12 years in her School Records and Birth
certificate No.-MCDOLIR-0111-004830806. The actual name
of mine and my husband are RAT RANI MISHRA and
SHRAVAN KUMAR respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAT RANI MISHRA
[Signature]

It is for general information that I, AVINASH
KUSHWAHA, S/o HARI SHANKAR KUSHWAHA,
R/o A-304, Shakti Apartments, Plot No. 18, Sector-5, Dwarka,
Delhi-110075, declare that name of mine has been wrongly
written as A KUSHWAHA in my minor son ADITYA
KUSHWAHA, aged 17 years in his 10th class certificate.
That actual name of mine is AVINASH KUSHWAHA, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AVINASH KUSHWAHA
[Signature]

It is for general information that [, NOOR MOHOMMAD
S/o SARDAR KHAN, R/o Kh.No-156, Ground Floor Street
No-5/32, Samta Vihar, Mukand Pur, North West Delhi,
Delhi-110042, declare that name of my wife and my minor
son has been wrongly written as HAMEDA BEGUM and
MOHSIN MOHAMMED in my minor son namely MOHSIN
MOHD TAWAR aged 14 years in his School Record. The
actual name of my wife and my minor son are HAMEDA and
MOHSIN MOHD TAWAR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NOOR MOHOMMAD
[Signature]

It is for general information that I, HIMANSHU
S/o Sh. CHARAN SINGH, R/o Near Saraswati School, Hari
Colony, G.T. Road Murthal, Distt. Sonipat, Haryana-131027,
declare that name of mine has been wrongly written as
HIMANSHU SAINI in my B.Com (Hons.) and LL.B. Degree,
marksheets and certificate of enrolment. The actual name of
mine is HIMANSHU, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HIMANSHU
[Signature]

It is for general information that I, DHIAN SINGH RATRA
S/o GURDIT SINGH, R/o WZ-D-63-B, Gali No. - 6, Krishna
Park, Tilak Nagar, West Delhi, Delhi- 110018, declare that
name of mine has been wrongly written as DHIAN SINGH
in my PPO No. 08/14/B/12793/1996. The actual name of mine
is DHIAN SINGH RATRA respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DHIAN SINGH RATRA
[Signature]

It is for general information that I, SHIVAM DIXIT
S/o SH. VIKAS DIXIT, R/o H.No. E-87, Dharmpal Colony,
Aali Vihar, Sarita Vihar, South Delhi, Delhi-110076, declare
that name of mine has been wrongly written as SHIVAM in
my 10th, 12th class marks-sheet, certificate and Bachelor of
Technology in Mechanical Engineering Degree. The actual
name of mine is SHIVAM DIXIT, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHIVAM DIXIT
[Signature]

It is for general information that I, POOJA SHARMA
D/o VED PRAKASH SHARMA, R/o 1/3467, Gali No. 5, near
Indra Pyau, Ram Nagar Extension, Shahdara, Delhi-110032,
declare that name of my father has been wrongly written as
VED PRAKASH in my 10th, 12th class marks-sheet,
certificate. The actual name of mine is VED PRAKASH
SHARMA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

POOJA SHARMA
[Signature]

It is for general information that I, SARITA KUMARI
daughter of Shri SHYAM KISHOR, residing at House
No.B-294, Gali No.7, Om Nagar, Meethapur Extn., Badarpur,
South Delhi, Delhi-110044, declare that name of my mother
has been wrongly written as SOMA DEVI in my 10th Class
Educational Documents. The actual name of my mother is
SUMA DEVI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SARITA KUMARI
[Signature]
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It is for general information that I, DHANASHREE
PADAYA D/o RAJENDRA PADAYA, R/o Flat No-200,
Sunrise Apartment, Pocket-6, Dwarka Phase-1, Nasirpur,
South West Delhi, Delhi-110045, declare that name of mine
and my father has been wrongly written as DHANASHREE
and RAJENDRA in my 10th and 12th class educational
documents and name of mine and my father has been wrongly
written as DHANASHRI and RAJENDRA RAJARAM
PADAYA in my birth certificate-8384. The actual name of
mine and my father are DHANASHREE PADAYA and
RAJENDRA PADAYA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DHANASHREE PADAYA
[Signature]

It is for general information that I, KAMINI PANDEY
D/o RAMA KANT PANDEY R/o C-1035, Nand Gram, Near
Mother India Public School, Post Office, Mariam Nagar,
Ghaziabad, Uttar Pradesh-201001 declare that name of mine
and my mother has been wrongly written as KAMINI
RAMAKANT PANDEY and KIRAN in my Bachelor of Laws
(BA.LL.B) Educational Documents. The actual name of
mine and my mother are KAMINI PANDEY and KIRAN

PANDEY, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KAMINI PANDEY
[Signature]

It is for general information that I, MADHUSUDANAN
NARAYANA S/o0 NARAYANA POUWATH GOVINDAN
PANIKAR R/o D2 17 Upper Ground-1, Church Lane, Pankha
Road Opposite Janak Cinema Complex, Vashisht Park,
Sagarpur, South West Delhi, Delhi- 110046, declare that name
of mine has been wrongly written as NARAYANA
MADHUSUDANAN in my PPO No-08/14/B/01317/2000 and
ECHS Card No-DL1 0000 0042 4601. The actual name of mine
is MADHUSUDANAN NARAYANA.

It is certified that I have complied with other legal
requirements in this connection.

MADHUSUDANAN NARAYANA
[Signature]

It is for general information that I, ROHAN SINGH
S/o Late VIKRAM SINGH, residing at Dehchand,
Muzaffarnagar, Uttar Pradesh-251001, declare that name of

my father has been wrongly written as VIKRAM SINGH in
my 12th Class Educational Documents. The actual name of
my father is Late VIKRAM SINGH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ROHAN SINGH
[Signature]

It is for general information that I, SURENDER SINGH
S/o0 VEDPRAKASH R/o 10/9, Kishangarh, Vasant Kunj,
South West Delhi-110070, declare that name of my minor
daughter has been wrongly written as AYUSHI in my minor
daughter namely AYUSHI SINGH aged 16 years in her 10th
class educational documents. The actual name of my minor
daughter is AYUSHI SINGH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SURENDER SINGH
[Signature]

It is for general information that I, NICKY SHARMA
D/o SHRI ROHTASH SHARMA W/o SHRI AMIT R/o
H.N0.996 Mehla Pana Farmana (2-R) Sonipat Haryana-131508,
declare that name of mine has been wrongly written as
NICKEY SHARMA in my 12th class certificate. The actual
name of mine is NICKY SHARMA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NICKY SHARMA
[Signature]

It is for general information that I, GUNITA KUMARI
W/o VIKASH R/o 1B, A Block, Near Dichaon Chowk, New
Heera Park, Najafgarh, South West Delhi-110043, declare
that name of mine has been wrongly written as GUNITA in
my minor son namely TANMAY aged 15 years in his school
record. The actual name of mine is GUNITA KUMARI,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GUNITA KUMARI
[Signature]
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It is for general information that I, GAUTAM SINGH
S/o SH. TEK CHAND R/o D-307, Near High Secondary
School Gokslpuri, Gokalpur North East Delhi-110094, do
hereby declare that name of mine has been wrongly written
as GOTAM SINGH in my DRIVING LICENCE BEARING
NO :-DL-0520080004262. The actual name of mine is
GAUTAM SINGH respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GAUTAM SINGH
[Signature]

It is for general information that I, SUSHIL YADAV S/o ASA
NARAYAN YADAV R/o Jhuggi No-28A-10, C S A Colony,
Wazirpur Ind Area, Ashok Vihar, North West Delhi-110052,
declare that name of mine and my father has been wrongly
written as SUSHIL and AAS NARAYAN YADAYV in my
school record. The actual name of mine and my father are
SUSHIL YADAV and ASA NARAYAN YADAV respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUSHIL YADAV
[Signature]

It is for general information that I, AMAN PREM TOPPO
S/o FEDELIS TOPPO residing at 882/6, A-3, Surbhi
Apartment, Mehrauli, New Delhi — 110030, declare that name
of my father has been wrongly written as FEDELLS TOPPO
in my 10th educational documents. The actual name of my
father is FEDELIS TOPPO respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMAN PREM TOPPO
[Signature]

It is for general information that I, TANBEER S/o SALIM
R/o A-160, Mange Ram Park, Budh Vihar Phase-1, Buhd
Vihar, North West Delhi-110086, declare that name of my
father has been wrongly written as MD SALIM in my 10th
and 12th educational documents. The actual name of my
father is SALIM, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

TANBEER
[Signature]

It is for general information that I, RAVAL KHAN S/o ABDUL
ZABBAR R/o N-20/B-289, Udham Singh Park, Wazirpur Ind.
Area, Delhi-110052, declare that name of mine has been
wrongly written as MD RAWAL KHAN in my minor son
namely MD AASHIF aged 15 years in his 10th class
educational documents. The actual name of mine is RAVAL
KHAN, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAVAL KHAN
[Signature]

It is for general information that I, KRISHNA SONKAR
S/o SANJAY SONKAR R/o 205 D, Akhrehwali Gali, Malka
Ganj, Delhi-110007, declare that name of mine and my father
has been wrongly written as KRISHANA and SANJAY in
my Driving Licence No. DL1 20200001173. The actual name
of mine and my father are KRISHNA SONKAR and SANJAY
SONKAR respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KRISHNA SONKAR
[Signature]

It is for general information that I, ABU TALIB SANKLA
S/o0 ABDUL KALAM, residing at 346, Kalka Mata Road,
Ganesh Nagar, Pahada, Udaipur, Rajasthan-313001, declare
that names of my father and my mother have been wrongly
written as ABDUL KALAM SANKLA and ROSHAN ARA
SANKLA in my all Educational Documents, and the name
of my father has been wrongly written as ABDUL KALAM
SANKLA in my PAN Card No.-LBPPS7743K, Voter ID Card
and Driving Licence No.-RJ27 20200022502. The actual names
of my father and my mother are ABDUL KALAM and
ROSHAN ARA respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ABU TALIB SANKLA
[Signature]

It is for general information that I, SONA W/o SATIS
KUMAR residing at Mayapur Road, Allkala-4-, Kairana,
Shamli, Uttar Pradesh-247774, declare that name of mine and
my husband has been wrongly written as SOMAVATTI and
SATEESH KUMAR in my Voter ID Card No.-KQZ1461599.
The actual name of mine and my husband are SONA and
SATIS KUMAR respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SONA
[Signature]
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It is general information that I, PN KUTTY
S/o SHREEDHARAN NAIR R/o B-129/S-2, Shalimar Garden,
Extn-2, Sahibabad Garhmukteshwar, Ghaziabad Uttar Pradesh-
201005 declare that name of my wife has been wrongly
written as SUDHA in my PPO NO-A.40/14/768/2010-A/Cs.IV.
The actual name of my wife is SUDHA N KUTTY,
respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PN KUTTY
[Signature]

It is for general information that I, NANCY THAKRAN
D/o DALEL SINGH R/o H.No-85-86, Top Floor, Pocket-10,
Sector-24, Rohini, Sector-7, North West Delhi, Delhi-110085
declare that name of mine has been wrongly written as
Nancy in my 10th Class Educational Documents. The actual
name of mine is NANCY Thakran respectively which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NANCY THAKRAN
[Signature]

It is for general information that , MOHAMMAD ZAID
S/o FAZAL AHMED R/o 6484, Galiishwari Prasad, Bara
Hindu Rao, North Delhi, Delhi-110006, declare that name of
mine and my father has been wrongly written as MD ZAID
and MD FAZAL in my 10th & 12th Class Educational
Documents. The actual name of mine and my father are
MOHAMMAD ZAID and FAZAL AHMED respectively
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMAD ZAID
[Signature]

It is for general information that I, RAJU SHARMA
S/o GIRISH CHAND SHARMA residing at 249, Near Mata
Mansa Devi Marg, Punarvas Colony, Pocket 13, Sector-A-6,
Narela, Delhi-110040, declare that name of mine has been
wrongly written as RAJU in my Driving Licence No.-DL07
20090016635 and Aadhar Card No.-789050050739. The actual
name of mine is RAJU SHARMA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAJU SHARMA
[Signature]

It is for general information that I, PARTH DIXIT
S/o SHRI VINAY KUMAR DIXIT R/o Village Noorpur Pinoni,
Tehsil Bilsi, District Budaun, Pin-243723 U.P., declare that
name of my father, my mother has been wrongly written as
VINAY DIXIT and ANJU DIXIT in my 10th and 12th class
educational documents. The actual name of my father, my
mother are VINAY KUMAR DIXIT and SARIKA SHARMA
respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PARTH DIXIT
[Signature]

It is for general information that I, SUJAY KUMAR
MISHRA S/o PRIYA RANJAN KUMAR MISHRA R/o B-46,
Panchsheel Vihar, Behind Police Chowki, Malviya Nagar,
South Delhi, Delhi-110017, declare that name of mine and my
father has been wrongly written as SUJAY and PRIYA
RANJAN in my 10th and 12th Class Educational Documents.
The actual name of mine and my father are SUJAY KUMAR
MISHRA and PRIYA RANJAN KUMAR MISHRA
respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUJAY KUMAR MISHRA
[Signature]

It is for general information that I, MADHU BALA
W/o SHRAVAN KUMAR R/o 168, Old Anarkali, Krishna
Nagar, East Delhi-110051, declare that name of mine, my
minor son and my husband has been wrongly written as
MADHU, HARSHIT and SARVAN KUMAR in my minor
son namely HARSHIT DHAWAN aged 16 years in his 10th
class marksheet. The actual name of mine, my minor son and
my husband are MADHU BALA, HARSHIT DHAWAN and
SHRAVAN KUMAR respectively which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MADHU BALA
[Signature]

It is for general information that I, MOHAMMAD
ABRAR S/o - MOHAMMAD MAHFOOZ, R/o - Beltikari
Patshar, PS Jarmundi , Dumka, Jharkhand 814145, declare
that name of mine and my father has been wrongly written
as MD ABRAR and MD MAHFOOZ in my 10th Certificate.
The actual name of mine and my father are MOHAMMAD
ABRAR and MOHAMMAD MAHFOOZ respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMAD ABRAR
[Signature]
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It is for general information that I, AYUSHI
KULSHRESHTHA D/o AMIT KUMAR KULSHRESHTHA
R/o E-201 Second Floor Block E Sethi Max Royal Sector 76
Noida, Gautam Buddha Nagar Uttar Pradesh-201301 declare
that name of my father has been wrongly written as AMIT
KULSHRESHTHA in my all educational documents. The
actual name of my father is AMIT KUMAR KULSHRESHTHA
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AYUSHI KULSHRESHTHA
[Signature]

It is for general information that I, SURANDER SINGH
S/o0 PHOOL SINGH, R/o- Village Bhhuddi, Karbari Grant,
Dehradun, Uttrakhand - 248007, declare that name of mine
has been wrongly written as SURENDRA SINGH in my
Service Record. The actual name of mine is SURANDER
SINGH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SURANDER SINGH
[Signature]

It is for general information that I, JATIN YADAV
S/o JAYPRAKASH YADAV residing at H. No-E-59/270,
Kalandar Colony, Jhilmil, Dilshad Garden, East Delhi, Delhi-
110095 declare that name of mine and my father has been
wrongly written as JATIN and JAI PRAKASH in my 10th
and 12th Class Educational Documents. The actual name of
mine and my father are JATIN YADAV and JAYPRAKASH
YADAV respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JATIN YADAV
[Signature]

It is for general information that I, JAI KISHAN YADAV
S/o PRAHLAD SINGH YADAV residing at Berli Kalan,
Musepur (105) Rewari, Haryana-123401, declare that name
of mine has been wrongly written as JAIKISHAN YADAV
in my service record. The actual name of mine is JAI KISHAN
YADAY, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JATIN YADAV
[Signature]

It is for general information that I, ASHWANI KUMAR
GUPTA S/o Late SH. VIJAY KUMAR GUPTA R/o J-54,

2nd Floor, Saket, Malviya Nagar S.O., South Delhi, Delhi-
110017. declare that name of mine and my father has been
wrongly written as A K GUPTA and V K GUPTA in my
Driving License No. DL06 19960014102. The actual name of
mine and my father are ASHWANI KUMAR GUPTA and
VIJAY KUMAR GUPTA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASHWANI KUMAR GUPTA
[Signature]

It is for general information that I, GOVIND BALLABH
PANDEY S/o GD. PANDEY R/o 104, Dhruva Apartments,
Plot No-04, I.P. Ext, Patparganj, East Delhi, Delhi-110092,
declare that name of mine has been wrongly written as
GOVIND PANDEY in my minor son ISHAN PANDEY aged
17 years in his 10th Class educational documents. The
actual name of mine is GOVIND BALLABH PANDEY, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GOVIND BALLABH PANDEY
[Signature]

It is for general information that I, NEERAJ TRIPATHI
W/o DEEPAK KUMAR R/o House No-7/4, Street No-4,
Gamri Extension, Seelampur, North East Delhi, Delhi-110053
declare that name of mine has been wrongly written as
NEERAJ in my minor son SARTHAK aged 13 years in his
School Record. The actual name of mine is NEERAJ
TRIPATHI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NEERAJ TRIPATHI
[Signature]

It is for general information that I, BIIENDER SINGH
S/o NASIB SINGH, R/o- 254, Buda K, Kaul, Kaul, Kaul,
Kaithal, Haryana- 136021, declare that name of mine has
been wrongly written as BIJINDER SINGH in my minor son
namely WARIS aged 17 years in his 10th class Marksheet.
The actual name of is BIJENDER SINGH, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BIJENDER SINGH
[Signature]
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It is for general information that I, ASHOK KHATRI
S/o0 DEVI DAYAL KHATRI R/o 4/11, Geeta Colony, Delhi-
110031, declare that name of mine and my father has been
wrongly written as ASHOK KUMAR and DEVI DAYAL in
my Driving License No.-DL07 19999127304 and the name of
my father has been wrongly written as D D KHATRI in my
Voter ID Card. The actual name of mine and my father are
ASHOK KHATRI and DEVI DAYAL KHATRI respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KHATRI
[Signature]

It is for general information that I, SAROJ GAUTAM
D/o CHHETRA PAL SINGH W/o MEGH RAJ GAUTAM
R/o Flat No-B-803, Doctors Park Society, Sector-5, Vasundhra,
Ghaziabad, Uttar Pradesh-201012 declare that name of mine
has been wrongly written as SAROJ KUMARI in my
10th Class Marksheet and Service Records. The actual name
of mine is SAROJ GAUTAM which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SAROJ GAUTAM
[Signature]

It is for general information that I, RISHIPAL S/o BIR
SINGH R/o Patti Handwan, Nirpura, Baghpat, Uttar Pradeh-
250625, declare that name of my father has been wrongly
written as VEER SEN, in my 10th class educational
documents. The actual name of my father is BIR SINGH,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RISHIPAL
[Signature]

It is for general information that I, PARDEEP KUMAR
S/o0 MEMBER KUMAR, R/o Sunaro Ka Pajawa, Halwas
Gate, Bhiwani, Haryana-127021, declare that name of mine,
my wife and my minor son's has been wrongly written as
PRADEEP, INDU and DEV KUMAR, in my minor son DEV
KUMAR SONI, aged 15 years in his 10th class educational
documents. The actual name of mine, my wife and my minor
son are PARDEEP KUMAR, INDU SONI and DEV KUMAR
SONI, respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PARDEEP KUMAR
[Signature]

It is for general information that I, HARSH KUMAR
S/o SUKHBIR SINGH, R/o House No. B-173/1, Pul Pehlad
Pur, Badarpur, South Delhi, Delhi-110044, declare that name
of mine and my wife has been wrongly written as HARSH
KUMAR SHARMA and NISHA SHARMA in my minor son
ADITYA SHARMA, aged 15 years in his school record and
birth certificate No.MCDOLRO08320570. The actual name of
mine and my wife are HARSH KUMAR and NEERAJ
SHARMA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARSH KUMAR
[Signature]

It is for general information that I, SAKSHAM SAHGAL
S/o0 RAKESH KUMAR SAHGAL, residing at Plot No.
141-142, Flat 404, Monday Market Road, Vipin Garden,
Nawada, Fakkar Baba Mandir, Uttam Nagar, West Delhi,
Delhi-110059, declare that name of mine has been wrongly
written as SAKSHAM SEHGAL, in my class 10th, 12th and
University Graduation Marksheets cum Certificates. The
actual name of mine is SAKSHAM SAHGAL, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SAKSHAM SAHGAL
[Signature]

It is for general information that [ YOGENDER KUMAR
S/o RAM AWATAR, R/o Gali No. 7, Rz B 24 Raja Puri, Uttam
Nagar, West Delhi, Delhi-110059, declare that name of mine
and my wife has been wrongly written as YOGENDRA and
NEELAM in my minor daughter SHWETA YADAY, aged
16 years in her10th class educational documents. The actual
name of mine and my wife areYOGENDER KUMAR and
NEELAM DEVI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

YOGENDER KUMAR
[Signature]

It is for general information that I, JASKARAN SINGH
S/o BALWINDER SINGH, R/O Vill. Pandori Sumlan PO Dhoot
Kalan, Dhut Kalan, Hoshiarpur, Punjab-144210, declare that
name of my father has been wrongly written as BALVINDER
SINGH, in my10th and 12th class educational documents.
The actual name of my father is BALWINDER SINGH,
respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JASKARAN SINGH
[Signature]
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It is for general information that I, SUNIL KUMAR
S/o DHARAM PAL, R/o 78, Village Qazi Pur, South West
Delhi, Delhi-110073, declare that name of mine has been
wrongly written as SUNIL KUMAR YADAY, in my PPO No.
D8/14/B/08633/2001 and Corrigendum PPO No. 601200202465.
The actual name of mine is SUNIL KUMAR, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL KUMAR
[Signature]

It is for general information that I, SONIA DEVI W/o
RAJESH KUMAR, R/o HE-187-A, Phase-7, S.A.S. Nagar
(Mohali), Punjab-160062, declare that name of mine and my
minor son has been wrongly written as SONIA and
LAKSHYA, in my minor son LAKSHYA ARORA, aged 16
years in his 10th Class Educational Documnets. The acutal
name of mine and minor son are SONIA DEVI and LAKSHYA
ARORA, which my be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SONIA DEVI
[Signature]

It is for general information that I, LISSY ALOTIOUS
W/o ALOTIOUS M. V., R/o H.No. 30/5, U.GE, Old Rajinder
Nagar, Rajender Nagar, Central Delhi, Rajender Nagar, Delhi-
110060, declare that name of mine has been wrongly written
as LISSY ALOSIOUS, in my service record. The actual name
of mine is LISSY ALOTIOUS, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

LISSY ALOTIOUS
[Signature]

It is for general information that I, BHUMIKA TYAGI
D/o NARESH KUMAR TYAGI, R/o H.No. 753, Post Office
Sonipat, Near Osram, Sector-12, Part-2, Sonipat, Sonipat,
Haryana-131001, declare that name of my father has been
wrongly written as NARESH KUMAR, in my 12th class
marks-sheet and certificate. The actual name of my father is
NARESH KUMAR TYAGI, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BHUMIKA TYAGI
[Signature]

It is for general information that I, ANKITA KAUL SUNDA
D/o SH. RAJESH KUMAR, W/o SH. MAYANK SUNDA,
R/o B-5/119, Upper Ground Floor, B-5 Block, Paschim Vihar,
West Delhi, Delhi-110063, declare that name of my mother
has been wrongly written as SAPNA, in my all educational
documents. The actual name of my mother is NEELAM,
which may be amended accordingly..

It is certified that I have complied with other legal
requirements in this connection.

ANKITA KAUL SUNDA
[Signature]

It is for general information that I, AASHISH KUMAR
S/o0 RAVINDRA YADAYV, R/o E-25, Mangla Puri, Palam
Village, South West Delhi, Delhi-110045, declare that name
of my father has been wrongly written as RAVINDER
KUMAR, in my 10th & 12th class educational eocuments.
The actual name of my father is RAVINDRA YADAV
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AASHISH KUMAR
[Signature]

It is for general information that I, ANISH KUMAR
CHAUHAN S/o0 ASHOK KUMAR CHAUHAN, R/o 8B,
1st Floor, D-1/C, Janakpuri, West Delhi, Delhi-110058, declare
that name of mine has been wrongly written as ANISH
KUMAR, in my 10th class educational documents and as
name of mine and my father has been wrongly written as
ANISH CHAUHAN and A K CHAUHAN in my Bachelor
Degree and as ANISH CHAUHAN and A K CHAUHAN, in
my Driving Licence No-P09012006347681. The actual name
of mine and my father are ANISH KUMAR CHAUHAN and
ASHOK KUMAR CHAUHAN respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANISH KUMAR CHAUHAN
[Signature]

It is for general information that I, NARENDER KUMAR
S/o DEVIENDER SINGH, R/o 336, Rani Khera, Old Chopal,
North West Delhi, Delhi- 110081, declare that name of my
father has been wrongly written as DEVINDER SINGH in
my Driving Licence No. DL-1120100071688 and 12th class
educational documents and the name of my Father and my
mother have been wrongly written as DEVENDER SINGH
and RAJESH, in my birth certificate No. MCDOLIR-2291-
005181626.The actual name of my father and my mother are
DEVIENDER SINGH and RAJESH DEVI respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NARENDER KUMAR

[Signature]



ParT IV]

THE GAZETTE OF INDIA, DECEMBER 16, 2023 (AGRAHAYANA 25, 1945) 4567

It is for general information that I, MANOJ KUMAR
PANDEY S/o SURESH CHAND PANDEY, R/o 414 First
Floor Type-3, Auyrvigyan Nagar, South Ext-II, South Delhi,
Delhi-110049, declare that name of mine and my father has
been wrongly written as MANOJ PANDEY and SURESH
PANDEY in my Pan Card No. AGFPP4860Q. The actual
name of mine and my father are MANOJ KUMAR PANDEY
and SURESH CHAND PANDEY respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ KUMAR PANDEY
[Signature]

It is for general information that I, RANVIR SINGH
S/o LAKHAN SINGH, R/o 10/17-C, 3rd Floor, 60 Foota
Road, Patel Gali, Vishwas Nagar, Shahdara, Delhi-110032,
declare that name of mine has been wrongly written as
RAVIR SINGH, in my Service Record. The actual name of
mine is RANVIR SINGH respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RANVIR SINGH
[Signature]

It is for general information that I, AVNEET SINGH
S/o BALVINDER SINGH, R/o H.No. 88, Kolra Danpur, Udham
Singh Nagar, Uttarakhand-263153, declare that name of mine,
my father and my mother has been wrongly written as
AVNEET SINGH TOOR, BALWINDER SINGH TOOR and
NINDER KAUR KANG, in my 10th and 12th class educational
documents. The actual name of mine, my father and my
mother are AVNEET SINGH, BALVINDER SINGH and
NIRINDER KAUR respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AVNEET SINGH
[Signature]

It is for general information that [, RAKESH KUMAR
S/0 CHUNNU LAL, R/o N8C/101, Jahangir Puri, G-Block,
Adarsh Nagar, North West Delhi, Delhi-110033, declare that
name of my father has been wrongly written as CHANDRA
BALI, in my 10th, 12th class marks-sheet, certificate,
Polytechnic Diploma and my Graduation Degree, marks-
sheet and certificate. The actual name of my father is
CHUNNU LAL, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH KUMAR
[Signature]

It is for general information that I, MANOJ S/o TEEKAM
CHAND, R/o B-787, Madipur Colony, Paschim Vihar,
West Delhi-110063, declare that name of my father has been
wrongly written as TIKAM CHAND in my all educational
documents. The actual name of my father is TEEKAM
CHAND, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ
[Signature]

It is for general information that I, VEENA W/o MAHABIR
PRASHAD MUNDRA, R/o T-2578, Gali No-21A, Baljeet
Nagar, Patel Nagar, Central Delhi, Delhi-110008, declare that
name of mine has been wrongly written as VEENA MUNDRA
in my minor daughter LUBHITA MUNDRA aged 16 years in
her 10th Class Educational Documents. The actual name of
mine is VEENA respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VEENA
[Signature]

It is for general information that I, VINOD KUMAR
S/o UDAY SINGH, R/o 5/358, Trilok Puri, East Delhi-110091,
declare that name of mine has been wrongly written as
VINOD in my minor daughter AKANSHA, aged 14 years in
her school record. The actual name of mine is VINOD
KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VINOD KUMAR
[Signature]

It is for general information that [, SURENDER KUMAR
Son of VED PARKASH, residing at Plot No. 44, Ladhot
Road, Behind KD School, Shastri Nagar, Rohtak, Haryana-
124001, declare that name of mine has been wrongly written
as SURENDER in my minor Son SAGAR aged 17 years in
his 10th Class Educational Documents. The actual name of
mine is SURENDER KUMAR respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SURENDER KUMAR
[Signature]
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It is for general information that [, RAKESH KUMAR
S/o CHIRANIJI LAL, R/o 275 Gali No-12 Than Singh Nagar,
Anand Parbat, Karol Bagh, Delhi-110005, declare that name
of mine and my wife have been wrongly written as RAKESH
KHANDELWAL and SHIKHA KHANDELWAL in my minor
daughter HARSHITA KHANDELWAL, aged 13 years in her
School Records. The actual name of mine and my wife are
RAKESH KUMAR and SHIKHA GUPTA respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH KUMAR
[Signature]

It is for general information that [, MANOJ S/o MAHAVIR
SINGH, R/o A-432, Block-A, Shastri Nagar, North West Delhi,
Delhi-110052, declare that name of mine has been wrongly
written as MANOJ KUMAR in my 12th class marks-sheet
and certificate. The actual name of mine is MANOJ, which
may be amended accordingly..

It is certified that I have complied with other legal
requirements in this connection.

MANOJ
[Signature]

It is for general information that I, ITENDRA KUMAR
SHARMA S/o SH. JAI KARAN SHARMA, R/o U-520,
Mangolpuri, Mangolpuri N Block, North West Delhi,
Delhi-110083, declare that name of mine and my minor son
has been wrongly written as JITENDER KUMAR and
NITISH in my minor son NITISH SHARMA, aged 14 years
in his School Leaving Certificate. The actual name of mine
and my minor son are JITENDRA KUMAR SHARMA and
NITISH SHARMA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JITENDRA KUMAR SHARMA
[Signature]

It is for general information that I, PINKI DEVI
W/o SUNIL PASWAN, residing at H. No.-813, Santi Gram
Samiti, Tahirpur, Leprosy Colony, New Seemapuri, East Delhi,
Delhi-110095, declare that name of mine has been wrongly
written as RINKY DEVI, in my Ration Card No.-077005240350.
The actual name of mine is PINKI DEVI, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PINKI DEVI
[Signature]

It is for general information that [, VEMULAPALLI
RAVINDRANADHA TAGORE S/o LATE VEMULAPALLI
VENKATA CHALAPATHI RAO, R/o Plot No-1-125, Flat
No-307, Lakshmi Towers, Near Water Tank, Tadigadapa,
Penamaluru Mandal, Krishna District -521137, declare that
name of my wife has been wrongly written as
VENKATANAGALAKSHMI in my PPO No. 08/14/B/06581/
1992. The actual name of my wife is VEMULAPALLI NAGA
LAKSHMI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VEMULAPALLI RAVINDRANADHA TAGORE
[Signature]

It is for general information that I, NEELAM SHARMA
D/o BHARAT BHUSHAN, R/o House No. F- 210, Karamura,
New Delhi- 110015, declare that names of my father and my
mother have been wrongly written as BHARAT BHUSHAN
SHARMA and HEMLATA SHARMA, in my 10th and 12th
Class Educational Documents and name of my Father has
been wrongly written as BHARAT BHUSHAN SHARMA,
in my B.Tech Degree & Marksheets. The actual names of
my Father and my Mother are BHARAT BHUSHAN and
HEMVATI SHARMA respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NEELAM SHARMA
[Signature]

It is for general information that I, SANTOSH KUMAR
SHAH S/o0 PRABHUNATH SHAH, R/o 89/440, Type II,
Ist Floor, DIZ Area, R K Ashram Marg, Gole Market Sector-1,
New Delhi-110001, declare that name of mine has been
wrongly written as SANTOSH KUMAR SAH in my service
record. The actual name of mine is SANTOSH KUMAR
SHAH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANTOSH KUMAR SHAH
[Signature]

It is for general information that I, DEEPANKSHI
D/o JASWANT RAJOURA, W/o PARUL KUMAR,
R/o E-16/205, Padam Singh Road, Near Raja Clinic, Bapa
Nagar, Karol Bagh, Central Delhi-110005, declare that name
of mine and my father has been wrongly written as
DEEPANSHI and JASWANT SINGH, in my SC Certificate
No. SC/02/32/10702/3/8/2009/44399. The actual name of mine
and my father are DEEPANKSHI and JASWANT RAJOURA
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DEEPANKSHI
[Signature]
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It is for general information that I, PREM SINGH
RAWAT S/o Late INDER SINGH RAWAT, R/o 225,
Chandrabani Road, Keshav Vihar, Sewla Kalan, Mohabbey
Wala, Dehradun, Uttarakhand-248002, declare that name
of my mine has been wrongly written as PREM SINGH,
in my service book. The actual name of my mine is PREM
SINGH RAWAT respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PREM SINGH RAWAT
[Signature]

It is for general information that I, V VIJAY BABU
S/o V. JOSEPH, R/o 36/7, Second Street, Muthapudvpet,
Avadi IAF, Thiruvallur, Tamil Nadu-600055, declare that name
of mine and my wife has been wrongly written as V'V BABU
and V DEEMA ROSLINE in my minor daughter namely V
AISHWARIYA EVANGLINE, aged 14 years in her school
record. The actual name of mine and my wife are V VIJAY
BABU and V DEENA ROSLINE respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

V VIJAY BABU
[Signature]

It is for general information that I, MAMTA DEVI
W/o KARAMVIR SINGH, R/o Berthala(124), Kurukshetra,
Haryana-136156, declare that the name of mine has been
wrongly written as MAMTA, in my minor son KSHITIJ,
aged 17 years in his 10th class educational documents. The
actual name of mine is MAMTA DEVI, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MAMTA DEVI
[Signature]

It is for general information that I, PRADEEP KUMAR
UPMANYU S/o KAILASH CHANDRA SHARMA,
R/o D-17, GF, The Palladian Extn, Near Nirvana Country,
Sector-50, South City-II, Gurgaon, Haryana-122018, declare
that name of mine and my father has been wrongly written
as PRADEEPKUMAR KAILASHCHANDRA UPMANYU
and KAILASHCHANDRA SHRINANDLAL SHARMA in
my PAN Card-AALPU0673Q. The actual name of mine and
my father are PRADEEP KUMAR UPMANYU and
KAILASH CHANDRA SHARMA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PRADEEP KUMAR UPMANYU
[Signature]

It is for general information that I, KARNAIL SINGH son
of BAWA SINGH, R/o Vill. Bathwala Berian PO. Gurdaspur,
Gurdaspur, Punjab-143521, declare that name of my wife has
been wrongly written as BHUPENDER KAUR in my Passport
No. L7894415. The actual name of my wife is BHUPINDER
KAUR respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KARNAIL SINGH
[Signature]

CORRIGENDUM

In the Gazette of India, Part-IV, Issue No. 48 (December 2—
December 8, 2023), Page No. 4422, 2nd Column, name of the
father of the applicant SIMRAN DHIMAN may be read as
SARDAR BANT SINGH instead of SARDAR JAGATAR
SINGH.

Sd/-ILLEGIBLE
For Assistant Controller (Business)
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& oeft, frE i 2roft, wWige qors, wqe fr
FOT, dSETSItAE AT @TOf, aers, HEEY,
ATATST T 9@y, THed A9, FErdl H
T, T, R i aedt

3. STt T 21ofl, T, FEET HgaT, aTes! KE AT TISTEATH
FT TAT, AT FT T, TTeAT, TTeelt Jars, J1T
JAT, GeToft, AeraTeAr A TOft, FITSIIorEr HY
TOfT, TS T 10, ATAT 1 F0f, Fohfergrare
AT, SFTAT $7 2roft, S it o<, ey J41s,
A o M e e 2 o A i A A L
THEEST A qar, =T & g, et i
T, FEFAATHRIST, FFTAT gLAE, AT AT,
fReaforgt 1 zroft, @ i zeft, s+ Fear i
FTOft, o= it 2roft, Trerer i aedt, aieT 4,
ZETAT T FTO, FTEST, {RT, YT, ST
FTOft, ST 7 Zoft, ==, |mont i zft, Feer
7T, Hogl¥ &l o<, |IgeT, STl &l @rof,
Tl it e, e, e, WS, A
a¥e, =@t A erf, et o,
FETRAT AT ZIOfT, 7T AT FT, FEEET "YE
g, gaaEe, e, a1, LA, gras 913,
aeftaret #F zmft, fEmr & erfl, e 1@,
FTCAT, HgTad FT Hia, SR AT a4, T[T
areT, FEaforT, Rt i amft, s=En &
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Ttal A

SRR

e

TS/ T TS &

zroft, fRameft At gt fir amft, et &
qieEmaTett 35, et £ T, set fi g,
STt v oY, wrEr i Ffl, aamE, gea T,
T GTEET, HTATAY,

FTEAT &t ZTOf, qaTaer, areT a7, e i
T, AT T T F0, TSATAT, AT 0T 2T0M,
garaarr gefr, fawEat foenft, =qET,
ATt £ zmoft, arepeflt, aftaet s,
AT, FORET, F4rET, =T, seqamEr
T, ZEAT 6T T0ft, TRIETE, SeATaT ST,
TART, AT JaE, w=Ee,  areEmEe,
HArgaqer, Frfear, St i emft, q=<,
AT AT, Fedahie, AREET 6T g, TIEt
T A, T, feerrear & amft, 2, =%
FTLOMH, TaqTHE, SEHETETE, SariorT, e i
FOft, 3ar & IO, 9rEdr werr v o,
g, FEe T g™, TR, "qgeAT
T, T AT AT, AT 9T, /e i 99,
ARRATET, HETATT 7 TT0M, gaat

ST

wueest, fErre, =iawre, TRy & @O, AT
*T ZIofT, TEHRATOET fi 2T, JTEET T F,
arrtaET it groft, et £ zfy, g =,
TTTrAT |, SIS AT, TATAATET, SreAl
e, FAaTeT T F7oft, foramerer, = #i z o,
AT, ISl & ATE, AWE, G,
farerfa=t 1 =moft, =e=s, IaT A roft, ARt
£ Zroft, et 1 zft, Trert 1 amft, arEd
TraTeT £ Zroft, StfRmare gg, arear iz,
3T HT 9T, ST TORE, Aasit fir ool
FTATSIT T TLTAT, JreAt T gToft

NEEIE]

ATECET, AT@TAT 6T ey, FFaqr

qTE

ST T

ST

#¥ gofY, SETE=T, a4, JorarE, oo,
TafedmETE,  TEEAr, qigrl fir o g,
oA, eamrE #ir g, B, qemem
FOTTETE ST, FTATSITS, T foraT, Hearat i
e, g A, Aty ad, A g, g
IME™,  SEEE (qETErE . EF o),
FTATSITI, ATETST T @TOfT, TTehi T BTIOT.
Feoft 7T, R f gl

ST o

ST
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SRR

e

TS/ T TS &

FraeT FT FTOft, @Y, TLAT, WA, B, TS A
TRt T FTOfY, Stetet | Zrof, s, St
fremeety, fetreat v e mft, TeErer 1 e,
farouy it zofy

ff

STTerqe qrefior

ST

qfeveT, WREH, @R FA(,  ArATE,
AR TH=T, It 7 2ofy, Hfear f woft, aet
T ZToft, TR ATeT

FET ATATEAT

ST Tt

ST

10.

TUNITE, BT G&, dg&qeT, gATET, geforT,
T, feereT(uw), SeET, SdarE, e S
1 zrft, IFET i eofl, 9mEer f el
GIRAT {1, F0T T ZT0f, e, FIEqT
#T Zroft, TR, FfsarareT arer, farr

ST Tt

NEEIE]

11.

et geers, e, gy £ zmft, P
FATEOT ATAGT, AlGAdT FAT, g, TFgrad ol
TIOIT, FeATeAT, AT, EEATeAT TTHIT

NEEIE]

12.

ATITATE, TTSITEAT e T, FTaeT, e, s
#T =Toft, Frar 1 Fft, aEr £ gl |,
L, AFHTS T ETOM, TIT T, o0, THTEAT
TqieaT, =T & goft, g, wreferr,
FTeaTaHl, AT, diedry, TIOarE, A4,
HTTET, ATAAT

ST

13.

qeaT J7T, TSTEUE, 2T, ATETE=T, FaieaT,
AASTATH, FIAAET, AT, STATHENE, TIRT,
SAR(TH),  FATST, HEETH,  ATHRAT,
T, "eae, fasere, Saron,  faamEE,
StEmeET, T, arfert #i mft, sav anrE,
=ratear, FeET e, 2divg, At w1 arE.

ST

14.

FRraT, sreRer, FEguNTE, aneHt, fawtear

TISTEIT
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SRR

e

TS/ T TS &

AELRET, SRR, FOTAET,  forerET,
FTAT, T, HIaeT, ATET, AT

2. 765 FaT S/ET sterHe-faieTE 9 § fier ared

AT F AqAH

TS/ /Y ST 9

AT, YAT, HTAAT, AT, STEETE, IR,
QATAIRT, HTALATA, WARAT, Ted, d&q,
HAIEWRT, HAYT, TANE,  FOTET,  JET,
TATIRIE, ST FT AT, FHA, THTAT H DT,
FTAAL, FT, ATHYIT, AR AT OFT,
TafeET, i, J9r FiEr, e, AT

STEITA

STEITA

LSTEITA

3. 765 FAT TN/HT ATHI-ETIEE T A3 A AT AT

e & AT

TS/ /Y ST 4T

ALYRT, TATT, FHTAET, AT, TEETE, AR,
ATAYLT, HTALHTA, WAAT, UTed,  dTE9,
TATINE, [T FT ST, 0, TRl F DT,
FYAML, FHOT, OTHYET, AThHIETE T FTO,
TrafeaT, HAe, FEEtEr, e, (e
9ET, aAr, Aedg, e, Arees,
AL, U, STaTE, ATTadr i erofr

LSTEIT

1 4 E

STEITT

farar ey, ATferT, STHTET, ATHTET SARUE, ATHAT

CSTETA
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4. 400 F&T S/ FrET-Agar e ars

FHTH T(ET F AT SRR IEEL T5T/ /Y ST &

1. | e, "o i @i, TET, el w ared, ST EIERS TISTEATH
Tafa, TSYA™, AT, qEEE,  gAEs,
FET T AT

TATE HT FTO(T, AATSIT T ST, THTATH, T,
YA, FHAET, rrcrﬁET FTEETE,  oMEIET,

AT, aﬁ—vrsrfr TN, FOT, Fﬁ?&'ﬂ
TATIRE, TS0 AT ST, THA, THAT FT G2T,
T, FLRT, OTHIRT, ArhiErd &t o,
#f¥ zroft

3. | AT, AW, AT, TENE, ®IA, RIGING] ASTHT TISTEAT

LAAE, LA, TIA, A, e a9,

AL, SAME, T EHETE, TEATTCIL, FEC,
HATHAT, FAWE, T, 97, gHad=T, Hedt
it zoft, TERE, T, FAEr AT,
femomm, wufde i arf, SreEreT,
FETET AT ST, Jhirst @eT, fawst, ST,
FEAM,  FOCET, FAW, @R,  AFET,
Hegmrierr, Mg, Fiteat f oamf, giar
FTofy

AT TATSAHE il TTd ALTZEATHATHAT o FIATAT | ITAH 3 |

UTEET HAATIR HT Frod a1 Jrar & 06 o 39 g=a7 & ToeE & 9 & 27 /g & sfiae ofea =7 #
JEATad aratHed feed &7 dadrad/afaaed TaEearea<smal & HAAT § FT G9d g ¥ SATeH SRR & (0 F9a7
et o 9% 9o #:3

EIEISIREEIC]

IRENED
Balaji.sivan@sterlite.com sTfersa gearesahar
AT =T J9% 1.:- 9350111274
T grathee forfies
AT qTEET TF oA A, 9t @i, e 20,
AN g ®S-111, TEATH-122008, AT, 91 |
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fa eV

HUAT BT AH — ITETON Rguaet gon gifeetT daacq fafics

Hamsed e — U40100DL2018PLC341241

arerft RRuae voelf gifee damicH fafics, et doiiga srafaa W—105, e Adad, 78 faeeli—110021 # Rera
2, IR PR A I fAgd & uRwor & forg fagqa ofs+ fIem a1 fga 993 @ & fou @ st & S a9=a & forg
HTATTIH TABIA Faell AT SIS Faedl HaR & S I fagga ifafzm, 2003 #1 &R 164 & dd 1 WRRAT IS FA BT
IS HAT ATEAT &, ST CelliTh IR0 TRBGR §RT AT I7 TR a1 39 UHR efid a1 srRfea fhy = arel Sefms
F T ¥ AT A e &R Wl @ e & Hew # wRdR olumw 1 1885 & Sfaifa w@ar @ &R wdero,
fomior, wRemue, FRieror, AT SR o= BRI oMY & s a8 feifdsd aRYoT oisd & forg AT, aRemed, IR
3R 31 B fhy S

URYYT T B el Rguad gl Bifeet HadH fafics o SeR, IR # 310 600 THSR] AIeR Wiie

P} BT & TIIRSTA7US 600 FEE Aok @ie 943 U9,/ T — BueTe. ||| fied 220 fBat 1/ s (ers+
B Hol oars 50 fHA (@), R & 40 A (@) /A SR R sEffad 89 8 iR ®agTe— (1| 9w a& A9
s T/ SRl R sraffead 2rfl.

IHH P IR AT URYYT ATSH TORAT 5T & FFfeiRad Tidi, WRI 927 eI 9 BIhR, SR, JTqU a0 99 9
HEREISI

STl : SIe™R, d8dIdl @ BaeTe

TG F AW ;AT B S @GR, RN, arfee, sarY uR, @rferdl @ awil (MR, WURT BT UR, HYMRT & UR
[T B STON, HEdrell B erofl, A, Aeid, uiE, WS §R, Al AUSTs, BRRM $I arof, RaR, gRE @1 erofl, Siel &1 g,
TRME BT Sl TAIRAT AT, HYRAT, WRTR, NI, IFETl ATell, Jad, Beall DI awil, AL, AT Tell, ATl T,
IR, 3fefTaeT, YRT §R, FUMTS B HS, UM P 7S Ugerel BaR (A1), STl IR, 0T, SRR &I I7d, SIRMERIdT T,
CISTHRT, TSTHTEdT, SaxINE @l @ofl, HIREl, #IREl, Hial, araiars, -l $I G0N, T BI SO0, AT BT ST0N, W BT 1o,
o=, @rex, d@fRr &1 of, RHeR, FRT €)1, Hgardl @1 erofl, T, |rel, dreT a1 #fer, Alfedd Jrom, oo R & 0,
et @1 gon, Sret & efl, T XM @ o, MR, TEIRN @ g, gEE @ M1gar @ ol ARM dF, W @
BI B0, ITAYR PICTS], BENIE S Bl Plexl, SUKRT <A, AR <9 &1 Jeal S, UibR I 1ol aTdsl, |, AR,

fSTer « SIAerR, d8dld @ SIeR
forer - arewR, a8l : el ()

Mg & M : FqEN B SN, RN, IRITST, g2 BT Tdl, Wislel, <dThl, NoiRTel, el BT YIh, VERT ofcl, TRETe)
ooft, BRI TR, AT, ®URM B ol ST @ ool Al BT i, U oTell, AAr @ el fewk) o, S @ @Tofl,
efl, ofie @1 SO, JHeEMN @I STof, Jeardl o1 SToN, gsddl, gsal, HERI @l orofl, FHar g, of=i_1, #gail &1 @,
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BIASTe, T BT T7d, BT BT (G, TITET, AR BT e, JoTeled, BT, Sadl, SIMHT, IRRIT @, RAT - A Sof, w0,
ST, SRATAR, HTell oftet, RT=1forl @ grof

AR TGV B U FHEEIERSA $ BRI H U ©. Tadq gRT FIAEIRY Bl G fba1 S & b 9 59 gaqr
& THTEE & A W Q) A1 F AR IR IR YUITell R deiie / nrded, foiRad # sriewieRedl & draied d &) <.

IS g TP RY T WEIGRT & oy, HUAT J8f Hud H:
BICIRISIDERIPE|
IS : Aolge HeR

Ffh - B AT, WE—1, HIeT—2, SWRR faS= Urdh, UM, 99N ) Abd & U™, TF Sl 8-d, QISIR,
STEHETETE—38241

Eéaaﬁw

IR RAguaer uraR ot ursae fafiice &1 doliaa drafaa T4 2004, 2081 AT, aes g Hew, fafle Wed &u«, 26 /1,
. IAGHAR S, IACOITR, TR, BlcH, 4R F 2 | IR S fdgd ARFR—M, 2003 $T 9RT 164 S Ted fagd URYoT & forg
e g+ a1 faglg WI3 S AT ClUTh UIdREl & U1 Sl & S §Had & oy Jaedd Cellhi| a1 Sellilfthds §aR
% PN @ fory wfada 9eM & | IRA™ ST IfIH, 1885 @ d8d WRGR gRT AT A1 I@REd fhy oM arel
TAUTE & YA & foIy ST oiis+ 3R URe W+ & Weg & iR deror, fomtor, emuer, feror, foafor &1 & fhar smo
IR frefaRed grafie Ao &1 99 e RRuad ureR ot urgde fafics, fiamR S/ 2R R 400 & T /A A1gH
(AFHATE dlecs] UR RIAGH 300 FMEIC of S & folg SUYad)” AT & Sfciid eMAe H1R-I oW 10.962 fhairiey & < /3
TR WX 400 BT T /1 A3 BT AT | IMETHASIUH & d8d dHfdeiac! & forg IoReme & iR Tl @1 deilel dHrR
Ta H AR SRY Yol FaweeM Rl R_qued grar ot urgde fafice & o Reguaa urerk a9 U off uigde foifice &
DI I WM P | SURIGT YRYVT GRATSHT ARG WRHR §RT [Agfd Ay & #req 3§ fagga A= 2003 @1 €T 68 (1)
@ qEd U HHIG 2517 /17 /2023— ol G 11.00.2023 & HRIH & g & Wad 2| AT & AT wfie giafem

B4 g SERIGH forerm
01 EEISKN CIEIEN BT
02 HBHTTR B HTR
03 et BT PHTR
04 HIERR CIEIEN BT

ART ARG B U SNERAER) & BRI H SUART B | 3MH ST Bl 39 A & UM @l dRG | &I 98 &
WIaR 18.11.2023 ¥ Ugel foaRad w7 # 0 seRedl & daiay H WRaifdd ¢afiee Ried R @aied / ufafHfta &< @
forg Afes fear wirar €1

JAfed fAaRoT iR WRHRY & o7y HUAT HUD PHy—

T : g wEf
Uq : Ud<Eh

UAT G- 2904, 29 FAR, doe o€ Wex, fIRIS Ted HHN, 26 /1 Sl IGHAR S, AGOITR, A%, HAcdh, g

$9d : jeetendra@ayanapower.com
B A Bad |, : 8743010689
(Goidl gRT AT U afdd @)
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Fera BAISET famerRr fafice
MG BIURT Urd, 1 <1 H#ioTe, SNEIMST & U™, Yel.d).ga.ART
HRMET: U74992MH2006PLC163550

Wl B ARG B d8d, T PANSS! [Feir fafics & anféhed it gaiRyeeE o fr=foriad demee
P S gearfad €, uanfaa wRie, e/ ddete feweh /ereraHr @ fog, aferfa wfaer (f@frm) frm, 1957
@ M 18 & AR, USRI B 91 %8 & ofcdhal 3ifh TAIRIGEH # 39 ywarad weiedl wR afe e aafed &
Brs fewofl /Uegor & a1 9 S99, 39 UGRM @ dRE ¥ UgE & & e’ gaaiival ) rahul.poojari@nccl.co.in
T pooja.rajwani@nccl.co.in &R fisrarg, Sfealad dag AT & uwara ura Yeron W faaR T8 far SR, daE
el @1 wifta & uvend qRd g faammet of foram SRrm.

T A AR fafice & anféama offs THIfigeE # wRarfad weied F=rgaR 8 -

(1) HU B IMEPher 3Mh THARNIE & qaq anfdda 3(2) @) @ T anféwra 3(2) (@) grr ufrenfua
BT Y UAGERT FHER |enfid fear & &

TR YEgeTd HIHG W ARG, BU ARIFRM, 2013 @ ORI 2(51) & 3T aRaRT I gdua w1,
Tadl faffeMl & AR, U 9 Yeuad difie 4 (i) uey Feve a1 sRieR Fowe & wu 3 Fgad
Brs Afda; a1 (i) & R & W & w9 d SR &= aren Afed a1 A iR gde yay Feed &1 a1
AT FATIEA FH & FRIFS 96 & el & Rurd &+ arenn aafad; ar (iii) s9 A=Al & <y
& W @ F g e ar TRk & e & w0 4 o @9 a9« e a@r
(iv) arIdT e e § eR il @) o Sarfea dxearen ek fMmr @) § &9 eiee #
B arell B3 Afad; a1 (V) T dud difie & RAfT af¥er, ar (vi) duer 1fdfad, 2013 & ofdrd
T YSIHII PHS @ wU H GREING Sz Aafad; ar (vil) A=aura gaRmed e ar e gw@d
T wY ¥ ST AR Ferd AfAfSsNisl & WR R YaY feed A1 IHDT ARG g s A
ERT UgaTl AT g1 (A0 o arell Uil & w0 § Bl i fdwii &3 FriEe grT FRIBT amgar urw
FETEE A @ Afsafeer’l @ Ame # waenfa, v e grr fafafde AeEst @, ag e e @
forg o g wfea afsafeert R ge0 wdudia oiffe & w0 § g a1 =&, foarmet fomar s,

@) BUAl B IMChel 3ITh THAIRIYIA & I Sfcdhd 3(2) Bl U sfcdhd 3(2) (WRM) RT UfcRentd w_d v
UIegRT fF-TgaR |enfed far = 7 -

T, o T |l " B, AT Sh A8d a2l Yoiel gRT TAf+d a1 AMifed e,
3) B @ IMfcwmed Ah YRR & 3Mfcamd 47(ii) P TAGERT ESRIT 13T,
(4) FHUN B IMfEhed i TAIRITIH & 3nféhet 47(iv) BT TAggRT §SHIT 4T,

(5) A & MMfchel ME TARITIE & gadd snféamd 73(1)@) @1 T anfdada 73(1) @) gRT uforenfia a=d
BY TAGERT g denfad far w2

SWRIfeaRad uwrd, Umfad I &1 | fafifase a=d gu a1 w9 &1 AfFd #-d 8¢ Silfe uge faai 4
B9 T Bl AT AT AT ST [T g9 T Rt & g FeiRd 0 B9 oAl @1 G @ik uRdrd &l
IR 9 30 fea1 & e =781, aa 3ier afe yvda WiaR 81 fhar Siran, S sRdieR far =ar |
STRIT;

6) T F e ditn TR & adwe arfiéme 73(1)(&) @ T ariéme 73(1) (&) g g o
8¢ UdagRT F=Tgar | faar T &

SWifectRag Aifew ¥ fafafde v & 9afta & yvard o o afdd &1 = Jifes ) =Y 81 S99 I8
Ieeld BRI BY b, SH AR R UAId W 3RATBR 6 S & Yd Gom &I Ui R, ars & Faerai
ERT S 39 UBR SIS fhar SR &, a8 IRuRSD! 3R du= @ oIy ram™dR 9 8l

7) HU ® IMfEmed i TARIUYE & Mféwmd 73(2) & TASERT ESRIT 4T,

@) BUN B AMCH Ah TANIULE & Id Mcdha 73(3) B U AMSHA 73(3) §RT YRR HR 8T
UdegRT F-TgaR |enfed fdar i &
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(10)

W T Y Rl Afaddl @ warfad By o dad €, Ik 98 faRiY Haeu gRT wiftgd Ry T B, afe 9
fed Ge 1) # SfeaRaq fdaai &1, Tdg a1 s & foy wfie &= 8 a1 781, A o 39a
T g9 T gl gRT REiRa el G U SruTe & dgd, U WA © Hed Bl Usiidd Hedi bl
@ qeaie Raré grr Afdaa fear T &

BUN B AMcHer 3ih TARITLE & IaAM Mfchd 73(4) B TU NfcHd 73(4) T UfoRenfd &=d 8¢
TAGERT A TgaR e famar wram &

SN f¥dad ® Uh eH & ®U H UeT IxA gY A HUl H 09 fedod w1 oo # mont @1 uRafifa v &
foY, Ta Sfi@M &1 ITINT B & BRI, U1 o AT goll 37 e & oy 59 e 3 @u W1 ar
T B

e b, U oifwe Fifd U9 fSd=Ri a1 o1 &I IR SR @I W, U fSdoRl I RN SR A7 F T BT o
A UBel, Ul DI A 6d H h [T Hahed UIRd w1 gRT gAIfed @1 T &,

PU B AMfche 3l YA & aaar SMfchd 126 DI AU AMche 126 §RT URAMIT BRI U TAGERT
TR enfe fbar w8
are # =1 enfdet 8t —

() v fRa Feus

(i) IR—gdA e, 8k

iy v9g FcE®
s offéped ¥, yasarl fafEl, & [T 5 a9 & w89 & dragg, 98 & Tod, Mevwel g
eI HHS DI FYfaT & TRd A FEd AR UL, Feerhl d1 §F G BB B oY TER
HAfear dor U & AR ¥ Gafd o Ui Ud uRuneTs AEel & ded H O Wdl gRT SN aRuE
el &1 sruTer fdhar SR
AR i & 9S4, srferd Aefores argdr &R Yol IR, fa vd g, fafdy den famie geafm,
qdb-] &3, SIRgH Yaed qAT da I1 URmHd & &3 H 3799d dlel [eee |Hfd< s8Rl g9 b, FHTReE
i & 9 5 &1 ¥ B9 P Aaae 3d Mowe |garfae srm, f5ae o siferd Qerfire araar ik goll
IoR, faw vd o, A den e weaforll, deHiel & &1 IrgWd BT JEeiE i, 99 oy
eI eIt IR dAT J &F D AFHAl el I W Fgad e, qwd B, qERes e gg

gARad s fF, e ¥ AMfed wU W, I SfealRad Aetfors Iraar dor agudl Feerdl o |Hrfaee fear
T &

I gRT FEENEH 9 & die TR U IT Af0d Afdadl, FR GAT H OIF I 34 T8, b ewd / evret
@ WU A gad fbar o daar 2, a1 U PRl &1, 46 & 3 Fewrel S €1 SfigaT 9 SiEeR B
el & g1, Fgfad, S fae, AR, Rad e ST awiel, U+l AR, 2013, TagARI FfaaEl, Jd
ERT ST <ol don 99 990 R SR URu= gRT Iniid fhar SirRem.

(1) A M @ 98 @ Aewel R Adee R el o den IR—ads evel o e |9 wH
2l g,

) vdy e IR—wads Mol o oo § e fear SR ydy fAeere & srarar HreeE e @61
DS Al FHARI, 9IS & FRed & wY H Fgaa (a1 S o 2, a4 e IR—wdy e A
SIRATT. 91s & fe¥dl & 96h H 96h BT HRA MSd - & (oY, Adui-ie f2d fFevrel & avar,
R—dT Feval & G 9 $F 81 s

(@) fwel & w9 d Fyad F3 S gt Afddl g_1, 91 gR1 FiRa fibe Us diR g9 AUSS & 1T
BHRAT BT

(@) & N wie gaads /a9eied i e 9 9w 8 @8 W Si$T 9e a1 9eeiee |, A
Sd FERIG AT Yoicd, FHREE W & 9 & fAeerel § =81 8

(5) fH=Ar Y facel O wiferar Fawrs &1 FaEEE fr7e @ 98 & Mewel #§ @1 ufaffaa =8t g
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(11)

(13)

(14)

6) T gHREd o< & foy & 57 98 ® fged &3 W fews, Fgfda & uwam, T 9 o1
TEEIEA e ¥ a9 g, wereied fm, gesay fafest @ fafm 23 (6) @1 fFafa emer W

JFSF0T GRS BT

(7) wETENeE T @ 9IS @ 98d H Nl dded/ URAId TR e T Ol 99 JHT SR S U e /
T R 5 adufte Ra fFewel 9 99 e 8 SqHar |, 9 IR—add fAeeel 3w
THhed /URdTd TR 99 fear 81, S axTex T 3Mfeid dw=ar § 8l

(8) AT fRTH @ o6& H HG <ar 9l B Mede & AT fHAT SR
(9) wETINEE T &R 9Y W Cdl B HH F B Ad AT BT UfeT SuTel BRI

P B AMfEhd M TAMRIYIH & aod AMfehd 127 (T) 1 BT T Mfehd 127 (T) 1 gRT vl o
80 UAggRT FTJaR |RNfed fam T ¢ -

AR 7 & 918 @ el 3 eaute ffa Fewe, 99 gr1 fFged 53 SR, |dste {a fees
A9 el @1 <H @ fog Amifha ey IR, 5, 9 gRT iR @e 9 SaT e |wiien @ a8,
JNTSl 19 aul oI @Y (SH) dd IeTT I Adhdl 7, ANl UKl i Yadsl a7 ATl UTa FHTee f=erd
H 3@y (e¥) B FHING W, T AEoleh f8d Qe &I, Th a9 I el 3% @ & Ueard &, Rl
A el B Efy & foly, SN AT UTa Wid Yaadsl a1 GARNe M a7 f3uifoedt § amifea fear s
HHal 8, e Ardeie f2a Feee @ P a1 sigs & amd d, S9! JAeT & e s Fewe @
Ffda o1 ofies @ @ # S9! e & AT B8 R @St B9 W, 9l & oy sifm grm
ASIe f2d Fraere! @I, dusl afefrE, 2013 § FiRT 6y srgaR daat ffeT w1 &1 <1 SR,

PUAT B AMchd i TAMNIGIHE & aoiA™ AMfchd 127 (T) 2 BT T AMfchd 127 (T) 2 gRT ufaRenfod &xd
BY TAGERT g defad far mm 2

FEARNEA 7 & JgAeT & U draui-e Bd el & 9™ Wbl B sRfNd b SRl SRIRURS
f3erdt BT AR awIs FEl B Aduie Ra Fewet @ udw Rfed & forg, o Rfeg & <1 w18
U, HF W FHH QI A A BT UG fHA STRAT

FHUA o MfEHd Mb TAIRITEH & aadwE fcda 127 (T) 3 BT U Nféawmd 127 (T) 3 gRT ufcRenfud &
BU TAGERT fergaR senferd farar wram 2 -

R o gg giied e b, e f2a Fawe fafde sriasl 9 g4 oo, fedl afe 9w @1
Iraviie fed Feere & 9 § garfad a7 &1 o od a9y, garenys S gRn fefaRaa 9ot o
& H form SRAT -

) Juferd Serfors Iraar der Yol 9o, fawd derm e, fafr qen e ugfa den daie erm

P SIHBRT IG-ATAT HF I HH U ATdold fad Q.
EL)) orETaler afRfy § o st wfie fear o, S99 9 HH 9 B Ue Afed @ u A/
) Ffed S fb aaa= & fexdl gfafted wreq & favawia don RMiER sied R ®RRG & a1 39+
AT U8 WS & Ug | HarHgid ol 8.

3N T ST HU & OIS BRI qen fachy aHat § ey o= arer &1, &7 afsfa fear SR,
IR S 96IR & Fafa ded /Wageled 8 a1 waeiee i @l yade gwil @ ars H Hawe B8l

BT aford fear .

BT & AMfchdl i TAINITIE & A féamd 127 (T) 5 & T Nfédhal 127 (T) 5 §RT UfRemfid &xd
gU UdagRT F-TgaRr |enfed fdar = g -

S & Fawres Haeq S, AR [T e BT T B3 qAT FARIEE 9 BT U aa-ud oif
o, I I8 YT, NHETRAT TAT gaeesarsi § fad .
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(15)

(18)

(19)

(20)

HUN B IMMfche 3ih TAIRITEA & aaa Mfcadd 127(T)e B T AMfcHar 127(Q)e gRT UfoRenfia w=d 8¢
UARgRT FFTgAR |RNfed fhar T © -

et f2d feee @ g Fgfed & amel § wERieE fim e @) 99 @ 9R A1E Ugd 99 6
AMIed w1, 3 FiRa aemsii & sifaRad, wdwie fRa feee o g fFgfed & forw emaes & wm,
fafa= arfard afafeat o T v & 918 © Aewal @ 956 | SHel SuRefa &1 <k, Awres
FHIEAT TAT THST T & oY HROT BT ART UK [BAT SR

T b st o TR & T ed 127 (Y8 F T iR 127 (Q)s FRT W B
8¢ UdegRT F=Tgar |enfed fear = g -

I e frd fieees, T waee f’a feee o Fgfed 9@ S9! e @ 9ifa @ ke 9

Afrpas &9 91 B Al T6 e W Vel oM IW Ihd 8, ol i1 Ugd 8, & Ife 9IS, Sgd HIAoH W
3ffrard aiemail Pl YT el HR uTdm © .

HUT B Dbl % THIRITIE & Iaqd Mfedd 127 (Q)9 B T nfdar 127 (T)9 gRT gfoRenfua oo

8U UdRgRT F-TgaR |eNfed fdar T @ -

U Afd, AT Wi Taadall / Aradre gareny= et / feuroreRay &, srfSredd gagaRk a9l @)

MY TP, $ T8d, MHaH 41 <A & oy, dauie f’d Feee & wu # fFgea fBar o1 e .

BT B AMMChHd 3 YAINITIE & I 3Mcha 127 Q)12 DI T4 3Nfcha 127 Q)12 gRT ufoenfid o

BY UAGERT freirgaR senferd fasar wrar 2 -

Pig W1 AESIe 2d Faed, IR—wdd Fcwe T8 99 Aahdl, Sid 06 b, I9d gRT Adule 2d Faed

% WY W T IEA D U A9 gY DI BN G JGE 7 8 Bl

HU @ IMhal i TAIRIUIE & qad fema 127 (@) &1 0 M¥ew dfea, T nficda 127 @) gN

gferenfid wRd g TaggRT TR enferd fasar T @

LS REREENED

1) R—gds feeel & wu § fged 5 9= 9 @l & 9@ ggd e i @ 98 @
Feerl gRT rgAifad fbd SIRAT, MR gAIeT & oy Hal &l URgd HR- ¥ Usel RIRURDI §RT
gHIfed By SR,

2) IR—gds el & g, Fyfaa, o@fE, armus, Rfad anfe &1 ader due Afafem, 2013 &
3T AN, wraETEl gR1 PRI fhar SRR, s sifaRed gasarl & Sfcia ey w5y ¥ faffds
UIGE AT S AT IR TAHIRIRY GRS & 31wy RIS fhar S,

FU B AfCHA IAh AN & aaad sMfcha 128 & SHa MWd dAfed, T AfcHA 128 gRI

yferenfid wRd gY TaggRT TR denferd fasar T @

FEEIA A, 918 @ Feeel, A & IRl 9T IR Jagdd SIHel & forg rerer |igdar

T FAEEYE FH TSR Al & g || B 9T U @ SicTd MR STeReT HiRdT Bl T
o

al. AR 7 & 98 & fFewe, Affd & 9e® 91 5= gdgay e gdsar) [ &
U || B 9T 41 & (AT IATARYT AIRAT BT UTeld B,

. BT BT IS (FQed qAT G YSUDH HIHe gasarl [aE & A 20 & sida FeiiRd

HUA B AMfEhe B TARIUIE & acAE enfcder 130 (M) & 74 nfdda 130 () g uforenfia oxd

8U UdRgRT F-TgAR |eNfed fdam T @ -

udy e @ P o s@fer (eH) Ut aul 9 Afde & fofw 781 Brfl, yey e @ sm@fd (<H) @

AT wR, e e, FuiRa Fgfe ufear s, gy e @ e s a9 FH grR,

U Al & gdy Fawe & w9 4 Fyfad sfdeas e auf @ oMy & ded, Afedd &9 auf &l oae &

ferg gl
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(22)

(23)

(1)

HU B IMfEHhal 3 THIRIUIE & IadM eNfehd 130 (QME) & ¥ enfédd 130 (3S) gNT
gfrenfid wRd Y UdegRT F-Tgar | faar T 7 -

ydy e @1 Fgfad & fou A& 9 /AT UTa $)d 99, FEeng e Q9! yey FRee &
T Farrgol &1 AT BT, FARNEA R & gdy (ewie @1 gerrgen, Wel gRT FEiRa fEforiad
H3TIST AYGS] B AFeY BN

(i) el 909 Tedh, ot da1 fel da9 b 25% A 50% BT IS & 3fex B

(i) A9 el & gerd, uRadl 9a9 BT 50% IR MMER WR YA fhar STRAT.

(iii)  wwmeEE A § guweidiell den sfaad) wees forgd, wdy fqwal @ fog gemas &
TRy & wu ¥ ywarfaq &1 Ry SR

(iv)  gemasT fa # A1 Vs Jalfdd gavemd gl

Iad @ feral, f @1 W fawmet forr SR -

T Ty e @ enfeie Rerfq / emvear,

4. A Sofl (@) @& HHaTRAl B ST Jamdol Bl A Wi,

. e <H H e WiRew So™ @ fou swifeat & ey # @I uawe fAfkq =L g

=fey,
3. RIGT, AT T &7 ¢ o,
s. IEH AFDI B AT A,
Th. gdy e @ e vd ekl / <1

ST ITafers FHeT

U @ IMfChd AT AT & aaAr SMfcdhd 142 DI T AMCHA 142 §RT ARG - 8¢
TAggRT freTgaR weferd fasar wram 2

W & YA AR W ArEole 2d el & sl I Mewe 9 e s RNidr srierd,
RICYM gRT T AAFRE & gragml & ded (FRed {61 S Aaar &, 9 966 4 Busl gRI
Fgaa favam SRR,

FUA B MCHel s TAIRIGIA & GaA ATche 155 DI Y 3MMhel 155 §RT TRRRAUT B §Y
TAGgRT TR e faar @

98 & YDl @ 9% § Aheu WX AT T4 9 EFfT S W Fdhed W R dle far & v
araeie fRa el @ W@, deed W R=eiF die Ry 8 U IRuRe Ayl @ den &
R 8. a8 & 9Dl @ 986 # dic faar S, 95@ @ el (AR 98 39 Mfched & IMER W
e faar rm &1 a1 Ol 986 a1 Rl e @) & | g

HU D IMEhel i THANIYRN & qaad AMcdd 156 Bl T AMMchd 156 §RT URATUT B §Y
UdgRI MR |eiea far T e

FU B dle D MWDl B 8P B U DRA, [ AT BT (S fd8s 841 A1 (SH UH e 4
A Bl WS (haer) T 3TeRT d& quiifed fhar SR a1 &1 fFeerel § | S 97 8 a1 dRA
@ TG & oy, Fewrel &1 [afedr SR a1 o= ol anfsal fasygerer A | ufcTRTar &1
A frch & foram S gerd o5, et faft AT & sege Fewal & S go g & < e
A A AT B IR B, AY FRDl A1, AN dod H Ale Mavdl 1 98 W& Sl gegd A
81, 98 &1 ¥ $H T8 81 IRy, 98 VO 999 ¥ PHRY BN, $HP 3Noldl, die P [Nevdh] &) J66 &
forv wrdsife R el @ W IR—wadd Qe & = 9 6F F8 8F1 a1y,

Q& 98F & IR HRA SURYT BT ALY, HRA 7 badl d6& &l Yoard H dfeds HRIAN -
BRI T HT IuRerd YgA1 aifev.

39 aNfddhal & waioH & forg —

‘g W& W fTd, 99 W A} fRN Fewe @ S Red @1 91, S99 e @ |, 3
BIS, I FCWdl P AT F GCEHR, AARH & ey FEiRd [HY AR, dul & el &l
EasasEct
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) "gegd RTE” W ud, @5 fewe, et SuRefa snféaa 140 a1 aifdfm & fasl e
YIgeT= & BRI, [ A | =l A7 dic © I8, 9k dI 98 H dRA Afid & & forv = #
foram <.

Place: Mumbai RAJIV RELHAN
Date: 13th November, 2023 MD & CEO

M/S BEAWAR TRANSMISSION LIMITED (F3BTL).

Corp. Office: DLF Cyber Park Tower B, 9th Floor, Sector 20, Udyog Vihar Phase-Ill, Gurugram-122008, Haryana,
India. CIN- U40106DL2022G0I1397791 Ph. No- 0124-4562000

Public Notice

M/S Beawar Transmission Limited (BTL) having its corporate office at DLF Cyber Park Tower B, 9th Floor, Sector
20, Udyog Vihar Phase-I1l, Gurugram-122008, Haryana, India, intends to apply to the Government of India to confer upon
BTL all the powers under Section-164 of the Electricity Act, 2003, for the placing/ laying of electric lines or electrical plant
for the transmission of electricity or for the purpose of telephonic or telegraphic communications necessary for the proper
coordination of works which telegraph authority possess under the Indian Telegraph Act, 1885 with respect to the placing of
telegraph lines and posts for the purpose of a telegraph established or maintained, by the Government or to be so established
or maintained and will undertake the survey, construction, installation, inspection, erection and other works to be followed by
commissioning, operation, maintenance and other works by the Government for the following transmission schemes-

Name of the Transmission Company- BEAWAR TRANSMISSION LIMITED.
Name of Scheme- “Transmission system for evacuation of Power from REZ in Rajasthan (20 GW) under phase-III Part F.”
Works Covered under the Scheme-

e  Establishment of 2x1500MVA 765/400kV Substation at suitable location near Beawar along with 2x330 MVAr
765kV Bus Reactor & 2x125 MVAr 420kV Bus Reactor

o 765/400kV 1500 MVA ICTs: 2 nos.
o 330 MVAr, 765 kV bus reactor- 2 nos.
o 765kV ICT bays — 2 nos.
o 400 KkV ICT bays — 2 nos.
o 765KV line bays — 6 nos.
o 400kV line bay- 2 nos.
o 765KV reactor bay- 2 nos.
o 125 MVAr, 420kV bus reactor — 2 nos.
o 420KV reactor bay — 2 nos.
e LILO of both circuit of Ajmer-Chittorgarh 765 kV D/c at Beawar.
e LILO of 400kV Kota —Merta line at Beawar.

e Fatehgarh 3 -Beawar 765kV D/c along with 330 MVAr Switchable Line Reactor for each circuit at each end of
Fatehgarh 3 — Beawar 765kV D/c Line.

e Line Length = 350 Kms
¢  Switching equipment for 765kV 330 MVVAR Switchable Line Reactor — 4
e  765kV, 330MVAr Switchable Line Reactor-4.

e +2x300 MVAr STATCOM, 4x125 MVAr MSC, 2x125 MVVAr MSR at Fatehgarh-3 PS along with 2 nos. of 400 kV
bays at Fatehgarh-3 PS.

Note:—

i PowerGrid to provide space for 2 Nos. of 765kV line bays at Fatehgarh-3 S/s along with space for 765kV switchable
line reactors.

ii. The line length mentioned above is approximate as the exact length shall be obtained after the detailed survey.
iii. + 300MVar STATCOM should be placed in each 400kV section of Fatehgarh-3 PS (Phase-I11 Part E1)
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iv.

letter dated 12.07.2023 under section 68(1) of the Electricity Act, 2003.

The transmission lines covered under the scheme will pass through,

Tehsils, Talukas, Mandals, Block, Villages, Town & Cities.
1. 765 kV D/C FATEHGARH 11l - BEAWAR TRANSMISSION LINE

PowerGrid shall provide space at Fatehgarh-3 PS for STATCOM alongwith MSC & MSR and associated 400kV
Bays.

The above transmission scheme has been accorded approval by the Ministry of Power, Government of India, vide its

over, around and between the following of

S. No.

Name of Villages

Tehsil

District

State/U.T.

1

Neemba, Nimba, Mandai, Rabari Chak, Meghwalon Ki Dhani,
Amiyali Nadi, Jaton ki Dhani, Sadi Ki Dhani.

Fatehgarh

Jaisalmer

Rajasthan

Kalijal, Negrada, Sherkhan Ki Dhani, Musalmanon Ki Dhani,
Devka, Rajral, Matti Ka Gol, Khoral, Harwa, Chak Harwa,
Negarara, Harua, Bhoja Bhakari, Punjraj Singh Ki Dhani, Svaram
Ki Dhani, Thanji Ki Dhani, Bhayla Ka Bhakar, Juni Pusad, Ratta
Kumharon Ki Dhani, Deoka, Rajdal, Manihari, Chak Goonga,
Goonga, Pabusaria Tala, Pusar, Pusad, Bisoo Kalan, Bisoo Khurd,
Bisu Khurd, Bisu Kalan, Bhambiyon Ki Dhani, Kotriyon Ki Dhani,
Pratapsingh Ki Dhani, Rathuon Ki Dhani, Bhiyad, Bori Ra Dhora,
Amardan Ki Dhani, Roopa Sariya, Ratri, Amar Singh Ki Dhani,
Bairo Tibba, Dejar Ka Dungar, Kotadion Ki Dhani, Jat Ki Dhani,
Mokhab Kalan, Jojani Ka Dungar, Kanasar, Bhiyar, Jiyaniyon Ki
Basti, Ramderiya, Ratari, Kashmir, Oonchawara, Pannawas,
Gorsiyon Ki Tala, Saro Ki Dhani, Jakhron Ki Dhani, Saron Tala,
Garho Thal, Bhananiyon Ki Dhani, Gorsiyon Ki Dhani, Rawli
Thali, Chaibchi Thali, Paima Ki Thali, Latif ki dhani, Raghohar
Talai, Matuon ki Dhani, Panjraj singh ki Dhani, Balai, Sambhusar,
Mata ji ki Bhakri, Ramdev Nagar, Kohariyon ki Basti, Mukhab,

Sheo

Barmer

Rajasthan

Daloniyon Ki Dhani, Rateu, Kasoom Bala Mahechan, Baldon Ka
Tala, Beraron Ki Dhani, Patali, Patali Talai, Bir Thali, Dhanani
Medhwalon Ki Dhani, Herajoniyon Ki Dhani, Taie Ki Dhani
(Saiyon Ki Dhani), Kakraliyawala Mathara, Jugta Ki Dhani, Band Ki
Thali, Chhota Swau, Swau Bari, Bhomaniyo Ki Dhani, Lalu Ki
Dhani, Ramdevji Ka Tala, Nimbha Ki Dhani, Kasoombala Charnan,
Sujoniyon Ki Dhani, Kasoombala Phanta, Kasoombala Harchand,
Chila Nadi, Nimban Ki Dhani, Khothon Ki Dhani, Chak Neemba Ki
Dhani, Pancha Ki Dhani, Godaro Ki Basti, Panda Dhora, Hadaniyon
Ki Dhani, Jakhra, Sora, Daunpura, Hira Ki Dhani, Legon Ki Dhani,
Kharra, Sarnon Ki Dhani, Nibla Dhora, Malhar Ki Beri, Sohara,
Annaji Ki Dhani, Godaron Ki Basti, Simarkhiya, Jakhara, Danpura,
Pareu, Manpura Kharda, Kharda Charnan, Kharda Bharat Singh,
Khokhar West, Chanliyo Ki Dhani, Chimoniyon Ki Dhani,
Phusaniya Ki Dhani, Madon Ki Dhani, Kasoom Bala Sardar Singh,
Dhetlsar, Charnet, Sawau Moolraj, Khokhar South, Beniwalon Ki
Dhani, Neemba Ki Dhani, Siyagaon Ki Dhani, Simar Khiya,
Khokhar East, Karaliya, Mahadeo Ka Mandir, Jasoron Ki Beri,
Doongra Nada, Kumpaliya, Jhiponiyon Ki Dhani, Jonguon Ki
Dhani, Siyali Nadi, Hudon ki Dhani, Dipanion ki Dhani, Saranon ki
Dhani, Ganganawali thali, Narsinghwali Mathara, Puniyawali
Beri,Chaudhriyon ki Dhani, Jaton ki Dhani, Jakhron ka Dhora,
Dhetasar, Suntala, Rampura Kharda, Sohada, Malasar,

Gida

Balotra

Rajasthan

Chardeya Ki Dhani, Nawatala, Navoda Bera, Sindhiyon Ki Dhani,
Lakhe Khan Ki Dhani, Barnawa, Bagawas, Laduron Ki Dhani,
Khetaniyon Ki Dhani, Birmaniyon Ki Dhani, Khanaura,
Muknaniyon Ki Dhani, Satuni, Satiwali Bhakri , Simarkhiya, Pyau,
Madpura, Kesarpura, Nawora Bera, Barnama Charnan, Harla Ki
dhani, Khanora, Barnama Jageer, Durgapura, Motishri Talav,
Meghawas, Baniyawas, Mohanpura, Daukiyon ki Dhani, Nerli,

Pachpadra

Balotra

Rajasthan
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S. No.

Name of Villages

Tehsil

District

State/U.T.

Mandli, Sathuni Charnan, Kelankot, Nagnesa Ki Dhani, Chak
Charnan, Patasar, Bagnawas, Tibaniya, Ekarli, Simarkhiya
Purohitan, Gangapura, Saharnon ki Beri, Gauron ki Dhani,
Bhandariya Dhora, Sarnon ki Beri, Sagarnari, Mekaniyon ki Dhani,
Dhoondhali

Mandli, Hingola, Chandrai, Gora Ki Dhani, Mulki Dhani, Kheepali
Khera, Bankiwas Khurd, Gwalnada, Haliya, Molo Ki Dhani,
Muknaniyon Ki Dhani, Jakran Ki Dhani, Bhagarnyion Ki Dhani,
Bhilon Ki Dhani, Mool Ki Dhani, Paraliya Dhamt, Paraliya
Sansan, Araba Chauhanan, Godawas, Doli Khurd, Baniyali Ki
Dhani, Haliyan, Shivnagri, Charan Ki Dhani, Sonagiri, Godawas
Kalan, Doli Kalan, Goroan Ki Dhani, Deriya, Kapoorari,
Bankiawas Khurd, Gangawas, Nagana, Deoriya, Sodon ka Was,
Nagona, Palapura, Bishniyon Ki Dhani, Chaundrai, Uda Ki Dhani,
Thoriyon ki Dhani, Godron Ki Dhani, Godaron Ki Dhani, Bhakhri
Godara Ki Dhani, Bankiyawas Khurd, Saibon ki Dhani, Uda ka
Bas, Doli rajGuron, Opji ki Dhani, Baba ji ka Paraliya, Veelon ki
Dhani,

Kalyanpur

Balotra

Rajasthan

Sabarsar, Lakhaniyon Ki Dhani, Himmatpura

Shergarh

Jodhpur
Rural

Rajasthan

Purkhabas, Purkhawas, Chicharli, Chincharli, Melba, Melwa,
Modathali, Jogiyasani Ki Dhani, Jogiyasani, Dhawa, Gelawas,
Pipriyali, Rabariyawas, Rabdiya, Piraron Ki Dhani, Pariharon Ki
Dhani, Vishnunagar, Gullaram Ki Dhani, Hingola, Loonawas
Khara, Bevta, Beota, Khatawas, Lunawas Khurd, Loonawas
Khurd, Piparliya, Lunawas Charnan, Loonawas Charna, Lunawas
Kalan, Raikon Ki Dhani, Shivgaon, Kalijaran, Loonawas Jatan,
Kalijal, Barliya, Badliya, Meghwalon Ki Dhani, Jatiyasani,
Jatiyasni, Khadala, Khudala, Kharrabhandu, Kharda Bhandoo,
Heer Kheda, Hir Kheda, Katarra, Katarda, Bhandu Kalan, Bhandu
Kallan, Bhandu Khurd, Rohila Bhandoo, Thumri Dhani, Jatani
Basni, Ram Nagar, Basni Jhoonthan, Thuthawas, Jatawas
(Lunawas ki Dhani), Lakaji ki Dhani, Dhakon ki Dhaniya, Karni
Nagar, Siyago ki Dhani,

Jhanwar

Jodhpur
Rural

Rajasthan

Chanvra Ki Dhani, Chawaron Ki Dhani, Sar, Sarencha, Khedo,
Phinch, Pheench, Rajor Ki Dhani, Shikarpura Naya, Luni, Chawan,
Shikarpura, Raikon Ki Dhani, Sarechan, Chaudhriyon Ki Dhani,
Dhandhiya, Doli Kankani, Doli Kalani, Kakani, Nimbla, Kharabera
Bhimotan, Bheemotan, Mori Suthra, Mori Sothran, Mori Manana,
Mori Joshiyan, Sajara, Narayanpuram, Khara Bera Purohitan,
Baniyawas, Singasni, Singasani, Bishnoiyon Ki Dhani, Vishnoiyon
Ki Dhani, Meghwalon ki Dhani, Hamir Nagar, Chak Barliya,
Satlana, Satpura Dhani, Vishnu ki Dhani,

Luni

Jodhpur
Rural

Rajasthan

Bhatinda, Moretuka, Khari Kalan, Lolawas, Mortuka, Moklasni,
Selo Ki Dhani, Moklasani, Mitiya ki Dhani, Bhaton ki Dhani,
Pabupura Bhatan,

Kudi
Bhagtasni

Jodhpur
Rural

Rajasthan

10

Hoongaon Khurd, Hoongaon Kalan, Holpur Kalan, Bari Nada,
Hungaon, Haryara, Holpur Khurd, Nehrupura, Hariyada,
Khoontaliya, Khunttiya, Parasla Khurd, Parasla Kalan, Gujrawas,
Malkosni, Bijasni, Jelwa, Bari Kalan, Bari Khurd, Bilara,
Beejasani, Jetiwas, Gujaron Ki Dhani, Barna, Pichwala, Harsh,
Beenjwariya, Chandawat Ki Dhani, Chainpura Ki Dhani, Bhakhra
Ki Dhani, Khariya Meethapur, Bag Ki Dhani, Ramasani,
Chandpura Ki Dhani, Lakhurimagri, Kathiyawara Nada,
Riwaribera, Uirabera, Binjwariya, Bagawasiya, Padasala Khurd,
Padasala Kalan, Goojrawas, Malkosani, Jatiwas, Kundalbera,

Bilara

Jodhpur
Rural

Rajasthan
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S. No.

Name of Villages

Tehsil

District

State/U.T.

11

Neembli Patelan, Neembli Bramnan, Antan, Bishnoiyon Ki Dhani,
Nimbli Patelan, Nimbli Brahmni, Sanwalta Kalan, Rohat, Lalki,
Kumharon Ki Dhani, Kalali, Bhuriyasni, Sanwalta Khurd,
Dhundhali, Rampura,

Rohat

Pali

Rajasthan

12

Napawas, Rajola Kalan, Chopra, Rajola, Bishnoiyon Ki Dhani,
Sovon Ki Dhani, Bhaton Ki Dhani, Lonera, Bhaniya, Lanera,
Chaupra, Ab Ki Dhani, Hapat, Ramasni, Devaliya Nadi, Tharasni,
Sohan Nagar, Abkai Ki Dhani, Naya Gaon, Ramasani Sandwan,
Tharasani, Dhurasni ki Dhani, Dhurasni, Potliya, Chandasni,
Chadwas, Dhangarwas, Raprawas, Mev, Sobrawas, Potaliya,
Panchwa Kalan, Dhagarwas, Reprawas, Meo, Atbara, Cheetariya,

Sojat

Pali

Rajasthan

13

Patwa, Jajanwas, Bhakhar Wasni, Kakariyabera, Baldabera,
Rajadand, Lakasni, PrithviPura, Lakhasani, Devriya, Lubrawas,
Bharetbera, Sugaliya, HanumanSagar, Naora, Nokhra, Garniya,
Nimbariyabera, Hunawas Khurd, Jhujanda, Sangawas, Bhakarwas,
Jodhawas, Janasani, Nimaj, Hunawas Kalan, Ratner, Kundal,
Khejadiya, Agewa, Samokhi, Dagla, Jhajhunda, Janasni,
Birampuri, Mohrai, Asarlai, Khera Ramgarh, Bhatayat, Toonkara,
Madhosar, VijayGarh, Jaitaran, Khinawari, Unchiyara, Nimbaj,
Maliyon Ki Dhani, Chhatar Sagar, Mamarbera, Khera Devgarh,
Morai, Samauki, Deoriya, Lumbarawas, Chawandiya, Nimbera
Khurd, Prithigarh, Naykon Ka Bariya, Bijyora Ki Dhani,

Jaitaran

Beawar

Rajasthan

14

Deoli Kalan, Dagla, Kubdai Khurd, Teli Jhagra, Singla, Koita,
Indrokiya, Pataliya, Ataliya, Bagiyara, Akeli, Lakshmangarh, Bogasani,
Birantiya Kalan, Dhulkot, Hajiwas, Meshiya, Ramawas, Beesawas
Khurd, Beerbasni, Beesawas Kalan, Narpura, Dhoolkot,
Kheramamawas, Lawamali, Birantiya Khurd, Giri, Khokhari,
Chawandiya, Butiwas, Chanwadiya Kalan, Naharpura, Mesiya, Seengla,
Kushalpura, Leelamba, Aakeli, Boontiwas, Bogasani Khurd, Dholi
Dhed, Kubdi kalan, Khera, Jalara, Ramsagar, Dumawali Dhani,
Sonigari, Katiriya, Nokh, Nibera Kalan, Lilamba, Navabera, Madhlav
dhani, Tajpura, Modiyara, Nanana, Hugalia Sodpura, Pachor,
Kharkabariya, Basni Kaviyan, Bali, Bar, Jheentra, Shahpura, Chainpura,

Raipur

Beawar

Rajasthan

2. 765 kV

D/c AIMER-CHITTORGARH LOOP IN LILO LINE

S. No.

Name of Villages

Tehsil

District

State/U.T.

1.

Siphon, Khokhari, Kharka beriya, Pubasar, Ramawas, Narpura,
Relara, Kanecha, Ratarita, Barighati, Shahpura, Shyampura,
Salarmal, Bhanwariya, Patan, Babra, Gopalpura, Pratapgarh,
Devgarh, Jhalamand, Ramgarh, Mohara, Kolpura, Nayagaon,
Karanpura, Sodpura, Pratabgarh, Gujaron ka beriya, Samel,
Dakalon ka Khera, Amba, Pilpai, Satliya, Saliya, Gurha, Ghatiyala,
Rupnagar, Kerpura, Shampura, Chokidaron ki Dhani, Rawaniya,
Srinagar, Nayabariya, Dujaraya, Gups Rawat Khera, Ravniya,
Nahargarh, Peelpaya, Jhalmand, Naharpura, Sumel, Bheevgarh,
Chadawata ki Dhani

Raipur

Beawar

Rajasthan

Madhogarh, Devgarh, Gujardhani, Kharwa RS, Bhawanipura,
Devpura, Rampura

Masuda

Ajmer

Rajasthan

Gigalpura, Amritpura, Gola, Khera, Rampura, Nayagaon, Titri,

Bhaliya, Lamana, Lamana RS, Samla,

Pisangan

Ajmer

Rajasthan

3. 765 kV

D/c AIMER-CHITTORGARH LOOP OUT LILO LINE

S. No.

Name of Villages

Tehsil

District

State/U.T.

1.

Siphon, Khokhari, Kharka beriya, Pubasar, Ramawas, Narpura,

Raipur

Beawar

Rajasthan
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Relara, Kanecha, Ratarita, Barighati, Shahpura, Shyampura,
Salarmal, Bhanwariya, Patan, Babra, Gopalpura, Pratapgarh,
Devgarh, Jhalamand, Ramgarh, Mohara, Kolpura, Nayagaon,
Karanpura, Sodpura, Pratabgarh, Gujaron ka beriya, Samel,
Dakalon ka Khera, Amba, Pilpai, Satliya, Saliya, Gurha, Ghatiyala,
Rupnagar, Kerpura, Shampura, Chokidaron ki Dhani, Rawaniya,
Srinagar, Nayabariya, Dujaraya, Gups Rawat Khera, Ravniya,
Nahargarh, Peelpaya, Jhalmand, Naharpura, Sumel, Bheevgarh,
Chadawata ki Dhani

2. Madhogarh, Devgarh, Gujardhani, Kharwa RS, Bhawanipura, | Masuda Ajmer Rajasthan
Devpura, Rampura

3. Gigalpura, Amritpura, Gola, Khera, Rampura, Nayagaon, Titri, | Pisangan Ajmer Rajasthan
Bhaliya, Lamana, Lamana RS, Samla,

4. 400 kV D/c KOTA-MERTA LILO LINE

S. No. Name of Villages Tehsil District State/U.T.

1. Bhimgarh, Khatana ki Dhani, Tunkara, Chandela Ka Badiya, | Jaitaran Beawar Rajasthan
Patan, Bagatpura, Khera, Jawangarh, Kanyakheri, Jagatiya,
Nimbeti, Ras, Paliyawas, Phulsagar, Rupnagar, Ganeshpura,
Dholadanta, Ramgarh, Balwantgarh, Devriya, Rajputan,
Chainpura, Lakasani, Hemandai, Gurha, Sewarya, Kotariya,
Motiya, Bheevgarh, Bhagatpura, Paliyawas, Bhildev, Roop Nagar,
Sewariya, Gurha hemadai, Bassi at Chainpura,

2. Siphon, Khokhari, Kharka beriya, Kundal, Pubasar, Talav ki | Raipur Beawar Rajasthan
Dhani, Nainaji ka beriya, Ramawas, Narpura, Relara, Kanecha,
Ratarita, Barighati, Shahpura, Shyampura, Salarmal, Bhanwariya,
Patan, Babra, Gopalpura, Pratapgarh, Devgarh, Jhalamand,
Ramgarh, Mohara, Kolpura, Nayagaon, Karanpura, Sodpura,
Pratabgarh, Gujaron ka beriya, Samel, Dakalon ka Khera, Amba,
Pilpai, Satliya, Saliya, Gurha, Ghatiyala, Rupnagar, Kerpura,
Shampura, Chokidaron ki Dhani, Rawaniya, Srinagar, Nayabariya,
Dujaraya, Gups Rawat Khera, Ravniya, Nahargarh, Peelpaya,
Boontiwas, Jhalmand, Naharpura, Sumel, Bheevgarh, Pabusar,
Chadawata ki Dhani

3. Alipura, Nagelav, Shyopura, Ramgarh, Rupnagar, Ratangarh, | Pisangan Ajmer Rajasthan
Karnos, Ruparel, Amarpura, Kishanpura, Daulatpura, Jetgarh,
Narsinghgarh, Bakhtawarpura, Kesarpura, Mewariya, Nayagaon,
Pagara, Nad, Hanwantpura, Kaliyon ki Dhani, Pisangan, Rupral,
Kalson ki Dhani, Richhmaliyan, Mulesingh ki Dhani, Joglnada,
Kana Rawat ki Dhani, Prithviraj Khera, Titardi, Jethana, Karnos,
Kaisarpura, Jhunjhar, Devnagar, Royda, Reechhmaliya,
Govindgarh, Koliyon ki Dhani, Bundiya Dhani,

Copy of the route alignment is available at the office of the undersigned. Notice is hereby given to the general public
to make observation/representation on the proposed transmission system within two months from the date of publication of
this notice to the office of the undersigned in writing. For further particulars and clarification please contact:

Balaji Sivan
Director

Balaji.sivan@sterlite.com
Authorized Signatory
Designated contact person number: - 9350111274
Beawar Transmission Limited, DLF Cyber Park Tower B, 9th Floor, Sector 20,
Udyog Vihar Phase-111, Gurugram-122008, Haryana, India.
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ADANI RENEWABLE ENERGY HOLDING SEVENTEEN LIMITED
CIN No.:- U40100DL2018PLC341241
PUBLIC NOTICE

Adani Renewable Energy Holding Seventeen Limited having its registered office at C-105, Anand Niketan,
New Delhi — 110021 intends to apply to the Government of India to confer upon him all the powers under section 164 of the
Electricity Act, 2003 for the placing of electric lines or electric plant for the transmission of electricity or for the purpose of
telephonic or telegraphic communications necessary for the proper coordination of works which telegraph authority possess
under the Indian Telegraph Act 1885 with respect to the placing of telegraph lines and posts for the purpose of a telegraph
established or maintained, by the Government or to be so established or maintained and will undertake the survey,
construction, installation, inspection, erection and other works to be followed by commissioning, operation, maintenance and
other works for the transmission line.

Transmission Scheme: “Connectivity to Adani Renewable Energy Holding Seventeen Limited for its 600 MW Solar
Power Plant in Jaisalmer, Rajasthan”.

Scope of Work: AREH17L 600 MW Solar plant S/s - Fatehgarh-I11 PS 220 kV D/c line (Total line length is 50 kms.
(approx.), out of which 40 kms. (approx.) is to be implemented on D/c tower and balance line upto Fatehgarh-111 PS shall be
implemented on M/c towers.)

The transmission line covered under the scheme will pass through, over, around and between the following villages,
towns, and cities in the state of Rajasthan.

District: Jaisalmer, Tehsil: Fatehgarh

Name of Village: Chadaniyan ki Basti (Banbhara), Diggi, Brackish, Jwari Par, Salio ki Basti (Banbhara), Banbhara
ka Par, Banbhara ka par (Brackish), Bali ki Basti, Niboi Dungar, Bachhra Par, Bachhra, Bhagani ki Dhani, Narmada Dhora,
Bichla Dungar, Bhilon ki Mali, Lakhwara Thal, Devran, Safle ka Gala, Kotha, Jogidas ka Gala, Dhunpari Thal, Toga, Magan
ki Dhani, Mager ki Dhani, Magar ki Dhani, Dep, Harbha, Arniyali Nadi, Sadi ki Dhani, Meghwalon ki Dhani, Nimba, Sajit,
Pancha, Khanau Dungar, Nada, Mandai, Kasuram ki Dhani, Rivri, Murad ki Dhani, Jaton ki Dhani, Labhuram ki Dhani,
Pasariya Thal, Kapuria, Bhiyasar, Lorriyan, Ramwali Thali, Sukbe, Halla ki Basti, Antiya, Antiya Tala, Godhnali Talav,
Guhada, Bhanji ki Dhani, Baiya, Gajsingh ka Gaon, Hariya ki Dhani, Fogal Dhora, Isar ki Dhani, Thori ka Dhora, Raila
Tibba, Hati ki Dhani, Ajitsingh ki Dhani, Bajno ka Dahar, Gumansingh ki Dhani, Kesarsingh ki Dhani, Kasarsingh ki Dhani,
Khair ki Dahari, Kasau ka Tala, Sangsingh ki Dhani, Bhagsingh ki Dhani, Tagji ki Dhani, Tagjl ki Dhani, Mehtabsingh ki
Dhani, Tagsingh ki Dhani, Kalimali Dungar, Premsingh ki Dhani, Indrasingh ki Dhani, Virbhani, Alawata, Bhura Dungar,
Champanath ka Math, Champanath ka Math Annual fair (March), Jhala Sar, Randha, Jogidas ka Gaon, Jogidaska Gaon,
Tejmatta, Tejmalta, Indersingh ki Dhani, Morha, Marha, Modha, Boghniyai, Chunani ki Dhani, Dinu ki Dhani, Alamhaji ki
Dhani, Khatanon ki Dhani, Bikharan, Kohra, Lakhaniya ki Dhani, Sidar, Sangra Dhora, Meghwalo ki Dhani, Gudha, Sodat,
Gauda ba Mandir, Malnik Rana, Gajje Singh ka Gav, Majisa Mandir, Jogidas Dham, Bogniyai, Deora, Neemba, Rabri Chak,
Chauhan ki Dhani, Indar Singh Dhani, Kapuriya, Fateh Garh, Reewari, Tanot Rai Temple, Adroi at Bhilon ki Dha, Guhra,
Sandhuwa, Vinjorai, Bagh Singh Bhomiya ka Than, Rohidala Baeeya, Chanangarh, Rawadi, Jam ki Dhani, Polaniyo Ki
Dhani (Bhinyasar), Jindhaniyo ki Dhani, Jato ki Dhani, Panna Ram ki Dhani, Bhinyasar, Gomoniyo ki Dhani, Subhan khan
Bhaiya ki Dhani, Moram Deen, Khete khan ki thani, Ajitpur Kotadi, KanSingh Ji ki kotri, Dungrechiya Temple, Moram
Deen Hi Golza Toga, Pokar ji ki Dhani, Basra, Sodhat, Magara, Riwadee, Dhanaram lakhani Kumawat, Nagodar Khan ki
dani, Jimaniyo ki Dhani, Vijay Nagar, Mag Singh ki Dani, Jaino ka Vas, Lakhasar, Sagramkidhani, Moram Deen Chanesar,
Moram Deen Chanesar Khan, Bhaganl ki Dhani

District: Jaisalmer, Tehsil: Jaisalmer
Name of Village: Unchau Thali, Baribhare Tibba, Khariya, Vijaynagar
District: Barmer, Tehsil: Sheo

Name of Village: Madho ki Dhani, Bhora Sar, Bariyara, Matti ka Gol, Khoral, Devka, Rajral, Bhayla ka Bhakar,
Redhara Thal, Charanwali Dhani, Hariya Sar, Barsinga, Ruparam ki Dhani, Jamin ki Dhani, Sami ka Gaon, Ekal Thali,
Mathva ki Dhani, Tikri Talai, Jamal ki Dhani, Antra, Sherkhan ki Dhani, Sharkhan ki Dhani, Bordi ki Dhani, Negarara,
Sarnarthi ki Dhani, Hamara ki Dhani, Antra Mali, Nagar Sar, Sindhiyan ki Dhani, Latif ki Dhani, Musalmanon ki Dhani,
Maghwalon ki Dhani, Harwacha, Harua, Kumharon ki Dhani, Nimla Dungar, Aantra, Kalijal, Swami ka Gaon, Kane ka
Gaon, Negrada, Mati ka Gol, Rajdaal, Khudal, Devaka, Deoka, Matuon ki Dhani, Barsinga Village, Dariya ki Dhani,
Sarupsain, Negarda, Lakhasar, Kali Jaal, Jindaniyo ki Dhani
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Copy of the route alignment is available in the office of the undersigned. Notice is hereby given to the general public
to make observation / representation on the proposed transmission system within 60 days of publication of this notice to the
office of the undersigned in writing.

For further particulars and clarifications please contact:

Name: P. Senthilnathan
Designation: Project Manager

Office: 6th Floor, CT-1, Crown — 2, Inspire Business Park, Shantigram,
Near Vaishno Devi Circle, S G Highway, Khodiyar, Ahmedabad — 382421

PUBLIC NOTICE

Ayana Renewable Power Three Private Limited having its registered office at S 2904, 29th floor, World Trade
Center, Brigade Gateway Campus, 26/1, Dr Rajkumar Rd, Rajajinagar, Bengaluru, Karnataka, India intends to apply/has
applied to the Government of India to confer upon him all the powers under Section 164 of the Electricity Act, 2003 for
placing of electric lines or electrical plant for the transmission of electricity or for the purpose of telephonic or telegraphic
communications necessary for the proper coordination of works which telegraph authority possess under the Indian
Telegraph Act, 1885 with respect to the placing of telegraph lines and posts for the purpose of a telegraph established or
maintained, by the Government or to be so established or maintained and will undertake the survey, construction, installation,
inspection, erection and other works to be followed by commissioning, operation, maintenance and other works for the
following transmission schemes.

Name of the transmission scheme “Ayana Renewable Power Three Private Limited, Bikaner 400KV S/C line on
D/C tower (suitable to carry minimum 300MW at nominal voltage)’’

Works covered under the scheme Setting up of 400KV S/C line on D/C tower of approx 10.962 Kms. to Common
Pooling Station of Ayana Renewable Power One & Three Pvt Ltd. from our generation pooling substation Ayana Renewable
Power Three Pvt Ltd at Kanasar Village, Tehsil in Bikaner District Rajasthan forconnectivity under ISTS.

The above transmission project is already approved by Government of India through Ministry of Power under
Section 68(1) of the Electricity Act 2003 through letter No. 25-17/17/2023-PG Dated 11.09.2023.

The transmission lines covered under the scheme will pass through, over, around, and between the following
villages, towns and cities in Rajasthan.

Sr. No. Village Tehsil District
1 Jalalsar Bikaner Bikaner
2 Ahemadnagar Bikaner Bikaner
3 Khichiya Bikaner Bikaner
4 Kanasar Bikaner Bikaner

Copy of the route alignment is available in the office of the undersigned. Noticeis hereby given to the general public
to make observation/ representation on the proposed transmission system within two months from the date of publication of
this notice before 18.11.2023 to the office of the undersigned inwriting.

For further particulars and clarifications please contact:
Name: Jeetendra Sharma
Designation: Manager

Office Address: S 2904, 29th floor, World Trade Center, Brigade Gateway Campus, 26/1, Dr Rajkumar Rd,
Rajajinagar, Bengaluru, Karnataka, India

E-Mail: jeetendra@ayanapower.com
Phone No./Fax No.: 8743010689
(of the contact person designated by the Agency)


mailto:jeetendra@ayanapower.com
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NATIONAL COMMODITY CLEARING LIMITED
Ackruti Corporate Park, 1st Floor, Near G.E. Garden, L.B.S. Marg, Kanjurmarg (West), Mumbai - 400 078
CIN: U74992MH2006PLC163550

Subject to SEBI's approval, it is proposed to make the following amendments in the Articles of Associations of
National Commodity Clearing Limited (NCCL). The proposed amendments are published as per Rule 18 of Securities
Contracts (Regulation) Rules, 1957 for information/public comments/criticism. Any person having any comments/
observations on the proposed amendments to the Articles of Associations of NCCL may send the same to NCCL at
rahul.poojari@nccl.co.in and pooja.rajwani@nccl.co.in within fifteen days from the date of this publication. The observation
received after the said fifteenth day will not be considered. The draft will be taken in to consideration immediately after
expiry of fifteen days.

The proposed amendments to the Articles of Association of National Commodity Clearing Limited are as follows:

(1) The existing Article 3 (2) (bb) of the Articles of Association of the Company be and is hereby amended by substituting
the same with the following new Atrticle 3 (2) (bb) as under:

“Key Managerial Personnel” means key managerial personnel defined under section 2 (51) of the Companies Act,
2013. A “Key Management Personnel” as per SECC Regulations shall include (i) any person appointed as the
managing director or executive director; or (ii) a person serving as the head of a department or vertical and directly
reporting to the managing director or to the directors on the governing board of the recognised clearing corporation; or
(iii) a person serving as the head of a core function as specified under Part — C of Schedule Il of these regulations; or
(iv) a person who stands higher in hierarchy to the head of any department(s) handling core function(s) in the
recognised clearing corporation; or (v) reporting officials of key management personnel; or (vi) any person defined as a
‘key managerial personnel under the Companies Act, 2013; or (vii) any other person who is a key decision making
authority at the level of the recognised clearing corporation or its direct or indirect material subsidiaries, as identified by
the managing director or its Nomination and Remuneration Committee. Provided that in case of a subsidiary of a
recognised clearing corporation that is regulated by a financial sector regulator; the norms specified by such a regulator
may be considered for determining as to whether the person at the subsidiary is designated as a key management
personnel.

(2) The existing Article 3 (2) (ccc) of the Articles of Association of the Company be and is hereby amended by substituting
the same with the following new Article 3 (2) (ccc) as under:

“Non-independent director” means a director elected or nominated by the shareholders who are neither trading
members nor clearing members, as the case may be, or their associates and agents.

(3) The existing Article 47 (ii) of the Articles of Association of the Company be and is hereby deleted.
(4) The existing Article 47 (iv) of the Articles of Association of the Company be and is hereby deleted.

(5) The existing Article 73 (1) (b) of the Articles of Association of the Company be and is hereby amended by substituting
the same with the following new Article 73 (1) (b) as under:

The offer aforesaid shall be made by notice specifying the number of shares offered and limiting a time not being less
than fifteen days or such lesser number of days as may be prescribed under the Act and Rules made thereunder and not
exceeding thirty days from the date of the offer, within which the offer, if not accepted, will be deemed to have been
declined;

(6) The existing Article 73 (1) (d) of the Articles of Association of the Company be and is hereby amended by substituting
the same with the following new Article 73 (1) (d) as under:

After the expiry of time specified in the notice aforesaid or on receipt of earlier intimation from the person to whom
such notice is given that the person declines to accept the shares offered, the Board of Directors may dispose off them
in such manner which is not dis-advantageous to the shareholders and the Company;

(7) The existing Article 73 (2) of the Articles of Association of the Company be and is hereby deleted.

(8) The existing Article 73 (3) of the Articles of Association of the Company be and is hereby amended by substituting the
same with the following new Acrticle 73 (3) as under:

Such new shares may be offered to any persons, if it is authorised by a special resolution, whether or not those persons
include the persons referred to in clause 1 (a), either for cash or for a consideration other than cash, if the price of such
shares is determined by the valuation report of a registered valuer subject to such compliance and conditions as may be
prescribed by the Act or the rules made thereunder.
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(©)

(10)

The existing Article 73 (4) of the Articles of Association of the Company be and is hereby amended by substituting the
same with the following new Article 73 (4) as under:

Nothing in this Article shall apply to the increase of the subscribed capital of a company caused by the exercise of an
option as a term attached to the debentures issued or loan raised by the company to convert such debentures or loans
into shares in the company:

Provided that the terms of issue of such debentures or loan containing such an option have been approved before the
issue of such debentures or the raising of loan by a special resolution passed by the company in general meeting.

The existing Article 126 of the Articles of Association of the Company be and is hereby amended by substituting the
same with the following new Article 126 as under:

The Board shall include —
(i)  Public Interest directors;
(i) Non-independent director; and
(i)  Managing Director.

Notwithstanding anything to the contrary contained in these Articles, SECC Regulations, directives issued by SEBI,
Circulars issued from time to time with regard to composition of the Board, general requirements related to manner of
appointment of directors, key management personnel, ‘code of conduct for Directors and key management personnel’
and other incidental and consequential matters relating to governance of the Company shall be complied with.

The Board of the Clearing Corporation shall comprise of directors having the requisite qualifications and experience in
the areas of capital markets, finance and accountancy, legal and regulatory practice, technology, risk management and
management or administration. Provided that the Board of the Clearing Corporation shall comprise of at least one
public interest director having the requisite qualification and experience in each of the areas of capital markets, finance
and accountancy, legal and regulatory practice, and technology. The Clearing Corporation may also appoint directors
having qualification and experience in other areas which may be specific to them, provided that the Clearing
Corporation shall ensure that the Board collectively comprises of directors with qualifications and experience as
specified above.

SEBI may appoint one or more persons not exceeding three in number, as director(s) on the Board of the Clearing
Corporation and such director(s) shall enjoy the same status and power as the other directors of the Board.

The manner of election, appointment, tenure, resignation, vacation etc. of Directors shall be governed by the Companies
Act, 2013, the SECC Regulations, the directives issued by SEBI and the circulars issued from time to time.

(1) The number of public interest directors on the Board of Directors of the Clearing Corporation shall not be less
than the number of non-independent directors.

(2) The managing director shall be included in the category of non-independent directors. Any employee of the
Clearing Corporation may be appointed on the Board of Directors in addition to the managing director, and such
director shall be deemed to be a non-independent director. The number of public interest directors in a meeting
shall not be less than the number of non-independent directors, to constitute the quorum for the meeting of the
Board of Directors.

(3) The persons to be appointed as Directors should satisfy the criteria of “fit and proper person” as prescribed by
SEBI.

(4) No trading member or clearing member, or their associates and agents, irrespective of the stock exchange /
clearing corporation of which they are members, shall be on the Board of Directors of the Clearing Corporation.

(5) No foreign portfolio investor shall have any representation in the Board of Directors of the Clearing Corporation.

(6) The Clearing Corporation shall monitor and ensure the compliance of regulation 23 (6) of the SECC Regulations
on a continuous basis, to ensure that directors appointed, on its Board, do not get associated with trading member
or clearing member after approval of appointment.

(7) The voting on a resolution in the meeting of the Board of the Clearing Corporation shall be valid only when the
number of public interest directors that have cast their vote on such resolution is equal to or more than the
number of non-independent directors who have cast their vote on such resolution.

(8) The casting vote in the meetings of the Board of the Clearing Corporation shall be with the Chairperson of the
Board.

(9) The Clearing Corporation shall provide at least seven days of training to all directors each year.
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(11) The existing Article 127 (a) 1 of the Articles of Association of the Company be and is hereby amended by substituting
the same with the following new Article 127 (a) 1 as under:

The public interest directors on the Board of Directors of the Clearing Corporation shall be appointed with the prior
approval of the SEBI. Public interest directors shall be appointed for a term of three years, extendable by another term
of three years, subject to performance review in the manner as may be specified by SEBI. After the expiry of term(s) at
recognised stock exchange or recognised clearing corporation, a public interest director may be appointed with the prior
approval of SEBI for a further term of three years in another recognised stock exchange or recognised clearing
corporation or depository, only after a cooling-off period of one year. If any issue arises as to whether an assignment or
position of a public interest director is in conflict with his role, the SEBI's decision shall be final. Public interest
directors shall be paid only sitting fees as specified in the Companies Act 2013.

(12) The existing Article 127 (a) 2 of the Articles of Association of the Company be and is hereby amended by substituting
the same with the following new Article 127 (a) 2 as under:

The names of public interest directors shall be forwarded to SEBI after the approval of the Board of the Clearing
Corporation. The shareholders approval shall not be necessary. A minimum of two names shall be submitted to SEBI
for each vacancy of public interest directors, two months before such vacancy.

(13) The existing Article 127 (a) 3 of the Articles of Association of the Company be and is hereby amended by substituting
the same with the following new Article 127 (a) 3 as under:

The Clearing Corporation shall ensure that public interest directors are selected from diverse field of work. While
deciding to propose a particular person as a public interest director, the Clearing Corporation shall also take into
account the following factors:

a) At least one public interest director having the requisite qualification and experience in each of the areas of
capital markets, finance and accountancy, legal and regulatory practice, and technology.

b) Atleast one person shall be inducted having experience and background in finance/accounts who may preferably
be inducted in the audit committee.

c) Persons currently holding positions of trust and responsibility in reputed organisations or person who have
retired from such positions.

d) Persons who are likely to have interested positions in commercial contracts and financial affairs of the
Company, may be excluded. Also, persons who are regular traders/speculators in the market or are director in
the board of the promoter entity of the Clearing Corporation shall be excluded.

(14) The existing Article 127 (a) 5 of the Articles of Association of the Company be and is hereby amended by substituting
the same with the following new Article 127 (a) 5 as under:

Public interest directors shall peruse the relevant laws, code of conduct, etc. and submit an undertaking to the Clearing
Corporation that they are aware of their role, responsibilities and obligations.

(15) The existing Article 127 (a) 6 of the Articles of Association of the Company be and is hereby amended by substituting
the same with the following new Article 127 (a) 6 as under:

In case of re-appointment of the public interest director, the Clearing Corporation shall apply to SEBI four months
before the expiry of the term. In addition to the other requirements prescribed, the application for re-appointment of the
public interest director shall be accompanied with, their attendance details on meetings of various mandatory
committees and on the Board of Directors of the Clearing Corporation, performance review and the reasons for
extension of the term.

(16) The existing Article 127 (a) 8 of the Articles of Association of the Company be and is hereby amended by substituting
the same with the following new Article 127 (a) 8 as under:

The existing public interest director may continue holding the post for a maximum period of three months from the date
of expiry of their term or till a new Public Interest Director is appointed, whichever is earlier, only if the Board does not
meet the mandatory regulatory requirements on its composition.

(17) The existing Article 127 (a) 9 of the Articles of Association of the Company be and is hereby amended by substituting
the same with the following new Article 127 (a) 9 as under:

A person may be appointed as a public interest director for a maximum of three terms across recognised stock
exchanges/recognised clearing corporations/depositories, subject to a maximum age limit of seventy five years.

(18) The existing Article 127 (a) 12 of the Articles of Association of the Company be and is hereby amended by substituting
the same with the following new Article 127 (a) 12 as under:

No public interest director shall become a non-independent director unless there is a cooling-off period of three years
after ceasing to be a public interest director.
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(19)

(20)

(21)

(22)

(23)

(24)

The existing Article 127 (b) of the Articles of Association of the Company be and is hereby amended by substituting
the same with the following new Article 127 (b) including its heading as under:

Non-independent Directors

1)  The names of persons to be appointed as non-independent directors shall first be approved by the Board of
Directors of the Clearing Corporation, followed by Shareholders’ approval before submitting the same to SEBI
for approval.

2)  The manner of election, appointment, tenure, resignation, vacation etc. of non-independent directors shall be
governed by the provisions applicable under the Companies Act, 2013 save as otherwise specifically provided
under the SECC Regulations or in accordance with the SCRA, circulars issued thereunder.

The existing Article 128 of the Articles of Association of the Company be and is hereby amended by substituting the
same with the following new Article 128 including its heading as under:

Code of Conduct for Clearing Corporation, Board, Directors, Committee Members and Key Management Personnel

a. The Clearing Corporation shall abide by the Code of Conduct as specified under Part —A of Schedule Il of SECC
Regulations.

b. The Board, Directors, Committee Members and Key Management Personnel of the Clearing Corporation shall
abide by the Code of Conduct as specified under Part —B of Schedule Il of SECC Regulations.

c. Every Director and Key Management Personnel of the Company shall be a ‘Fit & Proper’ person as specified
under Regulation 20 of SECC Regulations.

The existing Article 130 (c) of the Articles of Association of the Company be and is hereby amended by substituting the
same with the following new Article 130 (c) as under:

The appointment of the managing director shall be for a term not exceeding five years. After the completion of the term
of a managing director, the Clearing Corporation shall, in accordance with the prescribed appointment process, appoint
the managing director. A person may be appointed as the managing director by the Clearing Corporation for a
maximum period of ten years, subject to a maximum age limit of sixty-five years.

The existing Article 130 (i) of the Articles of Association of the Company be and is hereby amended by substituting the
same with the following new Article 130 (i) as under:

At the time of seeking approval of SEBI for the appointment of the managing director, the Clearing Corporation shall
seek approval for the compensation of the managing director from SEBI. The compensation of the Managing Director
of a Clearing Corporation shall be in accordance with the following compensation norms stipulated by SEBI:

(i) The variable pay component shall be within a range of 25% to 50% of total pay.
(i)  50% of the variable pay shall be paid on a deferred basis after a minimum period of three years.

(iiiy ESOPs and other equity linked instruments in the Clearing Corporation shall not be offered or provided as
part of the compensation for the managing director.

(iv) The compensation policy shall have malus and clawback arrangements.
Apart from the above, the following shall also be taken into consideration:
a. financial condition / health of the Clearing Corporation,
b. average levels of compensation payable to employees in similar ranks,
c. should not contain any provisions regarding incentives to take excessive risks over the short term,
d. revenues, net profit of the Clearing Corporation,
e. comparable to the industry standards,
f.  role and responsibilities of the managing director,
g. periodic review

The existing Article 142 of the Articles of Association of the Company be and is hereby amended by substituting the
same with the following new Article 142 as under:

Directors other than Public Interest Directors appointed with the prior approval of SEBI shall be persons whose period
of office is liable to determination by rotation and, subject to the provisions of the Act, shall be appointed by the
Company in a General Meeting.

The existing Article 155 of the Articles of Association of the Company be and is hereby amended by substituting the
same with the following new Article 155 as under:
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The voting on a resolution in the meeting of the Board of Directors shall be valid only when the number of public
interest directors who have cast their vote on such resolution is equal or more than the number of non-independent
directors who have cast their vote on such resolution. The casting vote in the meetings of the Board of Directors shall
be with the Chairman of the meeting (whether the Chairman appointed by virtue of these Articles or the Director
presiding at such meeting).

(25) The existing Article 156 of the Articles of Association of the Company be and is hereby amended by substituting the
same with the following new Article 156 as under:

The quorum for meeting of the Board of Directors of the Company shall be one-third of its total strength (any fraction
contained in that one-third being rounded off to the next one) or two Directors whichever is higher and the participation
of the directors by video conferencing or by other audio visual means shall also be counted for the purpose of quorum;
provided that where at any meeting, the number of interested Directors exceeds or is equal to two-thirds of the total
strength, the number of the remaining Directors, that is to say, the number of the Directors who are not interested,
present at the meeting being not less than two, shall be the quorum during such time. Further, the number of public
interest directors shall not be less than the number of Non-independent directors to constitute the quorum for the
meeting of the board of directors.

Quorum shall be present throughout the Meeting. Quorum shall be present not only at the time of commencement of the
Meeting but also while transacting business.

For the purpose of this Article“—

(1) "total strength” means the total strength of the Directors of the Company as determined in pursuance of the Act,
after deducting there from the number of the Directors, if any, whose place may be vacant at the time;

(2) "interested Director" means any Director whose presence cannot by reason of Article 140 or any other provision in
the Act count for the purpose of forming a quorum at a meeting of the Board, at the time of the discussion or vote
on any matter.

Place: Mumbai RAJIV RELHAN
Date: 18th October, 2023 MD & CEO
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